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LOK SABHA DEBATES

10K SABHA

Tuesday, April 18, 1972]Chaitia 29,
1894 (Suka)

The Lok Scbha met ut Elerven of the
Clock

IMR. SPLAKIR in the Chair)

ORAL ANSWERS TO QUESTIONS

India’s Approach to U.K. for Extension
of Existing Trade Arrangements
upto 1975

+
SHRI N. K. SANGHI :
SHRI P. K. DEO :

*441.

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether India has approached the
Hritish Government to continuc existing
preferential arrangement. for Indian goods
in British machet ull 1975 ; and

(b) if so, the reaction of the Britsh
Government n this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). A statement
15 laid on the Table of the House.

Statement

(a) and (b). On the 2ist February, 1972
an Aide Memoire was handed over by the
Government of India to the British Govern-
ment dealing with problems relating 1o
india's exports and urging for early consul-
tation with the Goverrunent of India wath
4 view to finding suitable solutions for
these problems.

. 2. The Aide Memoire points out inter
ul'a that the British Government have given

2

as'urances of protection until 31st January,
1975 of the trade interests of commonwealth
couniries 1n Africa and in the pacific and
Carribbean regions and suggest that similar
assurunces be given in respect of India's
trade. It has also bcen proposed in the
Aide Memoire that even if it is found not
possible to give such assurances in respect
of India's entire export trade with the
United Kingdom, sufficient protection might
be provided now, before U.K. enters the
Community in respect of at least the princi-
pal products of Indsa’s exports for the
interim pensod until 31st January, 1975,
pending the conclusion of satisfactory tiade
arrangements between the European Econo-
nmic Community including Britain and the
Goveroment of India.

The reply of the British Government to
the points raised in the Aide Memoire of
2Ist Febrvary, 1972 js yet to be received.

SHRI N. K. SANGHI : It used to be
said 1n the past that the agreements would
be finalised after the entry of Britain 1n the
European Economu¢ Community. May 1
hnow what progress has been made in the
negotiat ons by the Government in the
maiter of the Ewopean Economic Com-
munily 1o restere our export to the Common
Marhet 7 Further, what are the points of
difference between the African countries and
Carribbean regions on the one hand, which
have been given special status fur the ex-
port to the Cominon Market, and India on
the other ?

SHRI A. C GEORGE : After UK enters
the European Economic Cammunily on
1-1-73 many of the preferences that we are
now enjoying will not be there any more.
But there will be special arrargements for
the African and Carribean countries whereby
they will enjoy preference on some commo-
ditics upto 1975, We have taken up this
matter and requested that we may be treated
on par with African and Carribbean coun-
tries up to 1975. We have sent an Aide
.emoire on 2lst February, 1972. Subse-
quently, our Minister of Fogeign Trade had
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discussions regarding this matter with Sir
Alec Home in March and further talks with
Sir Max Brown. The matter 1s stull pend-
ing and their reply is awaited.

SHRI N. K. SANGHI : The hon. Minis-
ter knows very well that the most important
member in the Europcan Common Marhet
is France, which vetoed twice the admission
of UK into the European Commaon Market.
May 1 know whether this topic of exports
to FEC was raised when recently Shri L. N.
Mishrahad discussions with the French
offiicials on his way to the UNCTAD
Conference ?

SHR] A. C. GEORGE : It is true that
the Minister o Forecign Trade had discus-
stons with the Ministers of France. But
the details arc not available since he has
not come back from Santiago, Chile.

SHRI JAGANNATH RAO : S'nce
Britain have not agreed to continue the
preference, may T know what is the possihle
loss that India would incur in the matter of
textile exporis to UK. ?

SHRI A, C. GEORGE : Our textiles
vsed to enjoy free entry to L. K. After this
new arrangement, we are given only a parti-
cular quota of two million sq. yairds and
there is an imposition of duty of 15 per
cent.  To that extent our export of  textiles
will definitely suffer. It is too early o
assess how much the loss that we may
incor will be.

SHRI JYOTIRMOY BOSU : Is it a fact
that there is an anomaly in India of not
subjecting British goods to import duties us
A measure against their activities ?

SHRI A.C. GEORGE : This new
arrangement is not a discrimini tion against
India because it affects all the Asian Com-
monwealth countries. So, I cannot contribute
to the hon. Member's view that there is a
discrimination against India.

Looting in Lucknow-Agra express
|

SHRI P. M. MEHTA :
SHRI AMARNATH CHAWI A:

%442,

Will the Minister of RAILWAYS be
pleased to state :
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(a) whether fifty passengers travelling by
the Luckhow-Agra Express were robbed of
their valuables worth about 1upces one lekh
by the dacoits on the 18th March, 1972 ;
and

(b) if so, the bricf facts of the incident
and the mearures taken by Government to
chech the incidents of looting in the running
trains ?

THE MINISTER OFF RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (a) Yos,
Sir. On the night of 19-3-1972. between
0055 to 0130 hr~. valuables worth about Rs,
55000/- were robbed by 6-7 dacoits Niom the
running train,

(b) A statements giving brief details is
laid on the Table of the House.

Statement

Detuils in brief are as under :- -

On 19-3-72 between 0055 to 010 hours,
just after the departure of 13 Up Lucknow-
Avra kapress from Kannauy. 6  pursens,
equipped with fire arms, boarded two uer
coach No, GTCW 7657 which was fourth
from the rear. They fired four shots in the
air and looted the personal belongings of
the passengers worth Rs. 55000/- appiovs-
mately and threw out the same from the
compartment. They got down by puliing
the alarm chain near Jasoda ratway «ta-
tion. As soon as the train stopped the
Governnient  Railway Police escort purty
and train guard vistted the victimised ¢ m-
parimient  The train was pushed bzeh 10
a distance of 5 KM and luggage worth Ra.
39000/- approximately thrown out by 'he
dacoits was recovered.

Seven (7) criminals have becn arrested
so far and efforts are being made to assest
their other associates also.

In this connection, the Government
Railway Police, Farrukhabad have registcied
case No. 44 under section 395/3,7 IPC on
19-3-72 and further investigation is in
progress.

The following measures are taken for
preventing dacortics, robberies and other
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hcinous crimes in trains and

promises :

railway

(a) To the extent possible, Government
Riilway Police escorts are provided on all
imp rtant night passenger trains to  ensure
safety of passengers in the affecied areas.

(b) Railway Protection Force stafl have
re:n  direcied to active co-operation to
G owvernment  Railway Police and  Civil
PPolice in tracking down criminals responsible
for such incidents on Railways,

fe) Close liaison is maintained with the
Covernment  Railway  Police and Ciwnl
Polhice to hkeep strict survelllance over the
b.d characters operating in the Scection.

(d) Raids in the affected sections are

alvo arranged by Gowernment Railway
Puolice ; and
{¢) Freguent meetings at all levels are

heli by the Railway Protection Force with
the Government Ra Iwav Police and Police
Ofticials with a view to ensuring better co-

ordimation and effecuive prevention and
detection of crime.
SHRI P. M. MEHTA : Murders,

dacoitics and robberies in trains is a
hamnib'e situation., May I know from the
hon. Minister as {o how many incidents of
th s type have occurred during the last one
year and whether there is any proposal,
under the considerauon of the Railways, to
give protection to running trains on a large
scale ?

SHRI K. HANUMANTHAIYA : 1
hive not got the figures readily at hand for
the whole year. I will supply them to hon.
Member if he wants.

The mcosures that are being taken are :
Gove nment Railway Police escart the trains
during nght 1ime; the Railway Protection
To-ce staff have been dirccted to extend
aciive cooperation to Government Railway
Po ice and civil police in tracking down
ciimirals responsible for such incidents on
the railways close liaison is mnintained
with the Government Railway Police and
the civil police to keep strict surveillance
over the bid characters operaling in the
section; raids in the affected sections are
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also arranged by Government Raitway
Puolice; [frequent mectings of all the con-
verned railway officials are help in order to
prevent as well as trac: the crimes bring
commitied. The hon. Member no doubt
know. that these things happen ones in away.
Therefore. it i~ imposs ble to take preventive
steps when dacmits commit their crimes he-
cause they are not ex xweted to Commit Crimes
on a certain day or at certain times. Itis very
unfortunate that dacoities are still going on
in this country I might tell the hon.
Member that these things happen on a
Jaiger seale only in U.P. and Bihar and not
in the rest of the country .....(Juterruption).

SHR! PILOO MODY : The dacoits in
Dellu have not yet surrendered.

SHRI P. M MEHTA: May 1l know
from the hon. Minister whether any long-
pending proposal for the resorganisation of
the Railwav  Protection Foree is under con-
sideration; if, so, when 1tis likely o be
implemented ?

SHRI K. HANUMANTHAIYA
Re-or:anisation by itself will not mend
matters. T shall take the House into my
confidence. What 1cally is the malady
with the Railway Protection Foree is that
there aie a lot of per~ons who themselves
commuit these crimes and are collaborating
with the thieves. It has become a problem
for me to trace who they are. The pro-
visions of  the Constitution and the laws
made thereunder ¢o not lend themselves to
an easy dvsposal,  In fact, if the Railway
Protection Force personnel were completely
honest, 75 per cent of the thefts could be
stopped. That is the discovery I have made.
1 wa struggling very helplessly against this
aspect of the picture.

o Acfag mogw ot 3@ Ay
I anft af fwaq omedl oFg My § &l
FI0 TA THRAT § 1T, 41, OF. F ST &r
W g gy ar?

SHRI K. HANUMANTHAIYA : The
criminals arrested so far are seven people ;
the otheis have not yet been traced There
is no evidence in this case of connecting
the crime with the Railway Protection
Force.
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SHRI VASANTRAO PURUSHOTTAM
SATHE: Will the hon. Minister please
state whether protection by guards was
available on this occasion and whether in
view of the fact, as he has stated, that these
incidents occur only on these lines, regular
protection of guards will be made available
for these trains particularly at night time ?

SHRI K. HANUMANTHAIYA :
is what I said ; we will provide that.

That

SHRI VASANTRAO PURUSHOTTAM
SATHE He bhas not answered my
question. The first question was whether
It was available in this particular case.

MR. SPEAKER : The statement laid on
the Table contains that information.

SHRI R.V, SWAMINATHAN : While
answering a question, the Minister replied
that this kind of an incident occurs only in
U. P. and Madhya Pradesh also  Recently,
in the South Central Railways, two inci-
dents of dacoity occurred and a women was
also murdered. What is the answer of the
Minister to that ?

SHRI K. HANUMANTHAIYA : 1am
happy that my hon. friend from south
claims his right to these things in his region
also. But these are stray cases, not or-
ganised dacoities.

SHRI R. V. BADE :
the Minister says :

In the sta'ement,

“Close liaison is maintained with
the Government Railway Police and
civil police to keep strict
survelllance.........""

Is it a fzct that there is eo cooperation
beiween the Railway police and the State
police ?

SHRI K. HANUMANTHAIYA : That
was the case some months ago. As the
honourable House is awarc, 1 have esta-
blished coordination committees in every
State consisting of the State police. the
Railway Protection Force and the Govern-
ment Railway Police. The Home Secretary
of the Stzte Government conccrned is the
Chairman. This coordination has been well
established.
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SHRI AMAR NATH CHAWLA :1
appreciate the information given by the hon.
Minister as statled in this case. What [
would like to know is whether, out of these
7 criminals who have been arrested, any of
the 6 persons who boarded the train are
also included in these 7 criminals. Secondly,
1 want to know whether the fire-arms which
were used and the shots fired were muffled
and their sound could not be heard by the
Government Railway Police who spotted the
train, and what was the distance between
the cartiage in which the police escort was
travelling and the carrage which was
affected.

SHRI K. HANUMANTHAIYA : It was
fourth from behind the coich, But [ will
not be able to answer the other question as
to whether the shots were muffled or nom
because that is the matter to be decided
through investigation.

Resignations by HHEC Employces posted
abroad
*444. SHRI NAWAL KISHORE
SHARMA :
SHRIMATI SAVITRI SHYAM :

‘Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether some employees of the
Handicrafts and Handloom Exports Corpo-
ration of India who were posted abroad
have resigned from their posts on the expity
of their term of tenurc and if so, the
uvumber of such employees;

{b) the reasons given by them for
tendering their resignations ; and

(c) the factors weighing with Govern=
ment to accept their resignations without
calling them back to India 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI1
A. C. GEORGE) : (a) and (c) . A statement
is laid on the Table of the House.

Statemen
(8) Yes, Sir. Six employces of the

Handicrafts and Handlooms Expoits Cor-
portion of India who were posted abicad



9 Oral Anxwers

resigned from service of the Corporation on
the cxpiry of their tenure of deputation.

(b) The employees have resigncd mos-
tly on personal grounds.

() Government do not have powers to
refuse grant of ordinary passport to such
persons under the passport Act 1967,

SHRI NAWAL KISHORE SHARMA :
Whatever may be rcasons for their resigna-
tinos. It looks that these employees have.
taken advaniage of the passport issued to
them, In view of this, may | hnow whether
the C(overnment are considering that
those cmployees be called back and. if so,
what steps are being contemplated by the
Government 'o call these employees back
and, il not, the reasons for not calling these
employees back ?

SHRI A. C. GEORGE : In the
beginning, these cmployees requested for
conlinued slay in the United States. They
were asked to return to India immediately
and they were warned that in case they
fuild to return to India 1n time, they will for-
feit the return ticket for them as well as
for their families. But in spite of that
warning, they preferred to remain in the
United States and tendered thcir resigna-
tions. The H.E.C. has no other allernative
but to accept the resignations. As per the
existing rules, I am not quite sure whether
we huve any provision for the repatriation
of these employees.

SHRI NAWAL KISHORE SHARMA :
Will the Government tell the House the
names of these employecs and the respective
posts held by them ?

SHRI A. C. GEORGE : Yes. The New
York office of H. E. C.—Shri Ram
Naraysan, Clerk; Shri J. 8. Premi, Steno-
grapher; Shri U. 8. Chopra, Stores Organiser;
Shri T. K. Anantnarayanan, Organiscr and
Shri Adya Prasad, Chaufeur-cum-Com-
modity Assistant. The sixth person is,
Shrimati Sarla Sharma, Assistant Manager
in the Montreal office of H.E.C.

SHRIMATI SAVITRI SHYAM : The
hon. Minister has just said that they were
requested to return to India. But, Sir,
may 1 now what were the terms nd condi-
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tions of the appointment? Were they to
come back to India on expiry of their
term ? More over, is it a fact or is it
within the knowledge of the Government
that they have joined other foreign ccncerns
dealing with trade with India or they have
started their own business. 1f it is so, what
sieps Government propose to take to check
this tendency ? Those who had gone at the
expenses of the Government and those who
had learnt experti-e at the expenses of the
Government have to come back. What steps
Government propose to take to check this
tendency ?

SHRI A. C. GEORGE : I agree with the
hon. Member that these employees
clearly violated and misused the opportu-
nities given to them. In their terms of
deputation it was clearly stipulated that,
on expiry of their term, they were to return
to India. I may inform the hon. Member that,
as per our information, they did not start
their own business and they did not join any
foreign business. One of them joened the
permanent Mission of Bhutan in the United
States and the others are employed in some
other capacities. [ accept the suggest.on of the
hon. Member that, in future, we sbould
try to put moie strict conditions and enough
provision for safeguards.

SHRI ATAL BIHARI VAJPAYEE: 1
should like to know whether theie em-
ployees still continue to be Indian nationals
or they have acquired American citizenship.
Secondly, why were their resignations
accepled 7 Why were their services not
terminated ? Why were they not dismissed
by the Government of India ?

SHRI A. C. GEORGE : We have nn
specific information regarding the point
about nationality. The information available
with us does not say that .they have taken
the United States® citizenship.

SHRI ATAL BIHARI VAJPAYEE:
What about the latter part of my question ?
Why were their resignations accepted ? Why
were they not dismissed ?

SHRI A. C, GEORGE : They were in
the United States. (farerruption) 1 will try
to implement the measures stipulated id
their terms of appointment. Beyond that,
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as they werc in a foreign country, there was
the impossibility of performance.

SHRI A. P. SHARMA : In view of the
growing unemployment in the country, what
is wrong 1f these people resign and take up
some other jobs ? I want to know what is
wrong in this, (Interruption) Any one who
is employed in Government is frec to resign.
Now if these people have resigned and have
taken up bette; employment, what wrong the
Government see 1n this ? (Inrerrupiion)

SHRI ATAL BIHARI VAJPAYEE :
They were to come back to India. They
voilated the terms of contract.

SHRI A. P. SHARMA : The utmost
that Government can do 1s that they can
demand the ticket fare. Why should they
come back to India? [ want to hnow what
15 the policy of the Government in such
matters 7 Do thcy propuse to call those
employees back to India and then compel
them to go bach or will they accept their
resignations to enable them to take up
better employment there 7 Interruption)
There s no question of America. [ am
talking in general terms. (Interruptions)

MR. SPEAKER : You are a scnior
Member. There should be some limit......
«uss(Interruptions)

SHRI A. C. GFORGE : Regaiding the
broader question I will not be 1n a position
to answer, but T will limit mysclf to the
terms of employment and there they have
voilated the teims of employment. We
consulted the External Affairs Mimistry and
the External Affairs Ministry was of the
view that there are not enough grounds for
repatriation of these employees to India and
tefused the grant of ordinary passports to
them under the Passports Act of 1947,

SHRI PILOO MODY : 1 would like to
know from the Minister, particulaily in
view of his last reply as to what
was the non-performance of the contract.
If they had contracted to you to
perform a particular function for a parti-
cular period of time, if that period has
expired, where is the noen-performance of
contract 7 If any thing, these employees
have saved you the expense of repatristing
them.
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SHRI A. C GFORGE : I do main-
tain that they have vorlated the terms of
employment... . ...

SHRI ATAL BIHARI VAJPAYEE :
They have to come back.

SHRI A.C. GEORGE : You may not
agree with me that they have violated the
terms of employment because they were
deputed and appionted on specific terms
that on the expiry of the term they have to
return.

SHRI PIL.OO MODY : I didn't ask
whether they vonlated 1t or not, I asked as
to what was the non-performance. 1 could
understand if vou had sent them for a
three-vcar period and if they resign after
one vyear, then there 1s non-performance.
But here 1t is after the expiry of the con-
tructed, period Ju | because they do not
want to come back, you want to penalise
them ? How many of you would like to
come back.

SHRI A C. GFORGF : We view this
as a mal-practice because such precedents
may be nusused by otheis also.

SHRI JYOTIRMOY BOSU : I want to
put a specific question, Sir.

ngAHz awd  wEY w7 g, a9T
T £ 1

Increase in Price of Coal

*445. SHRI C. K. CHANDRAPPAN :
Will the Mister of RAILWAYS be
pleased to state :

(a) whether the Railways have agreed
to increased the price of coal ;

(b) if so, the reasons therefor; and
(c) how much money Railways will

have to pay more annually due to the
increase in price ?

THE MINISTER OF RAILWAYS

(SHRI K. HANUMANTHAIYA) : (a) Yes,
Sir.

(b) The increase is meant to compens
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sate the collieries for the rise mn the cost of
production

(c) The additional cxjenditure to the
Railways 15 estimated at Rs ] 6 ciores per
annum approximately

SHRI C€ K CHANDRAPPAN In
hiy answer the Minister has said that the
Railwave are gnng Rs 16 croies to
compentate the hicher cost of production
incuired by the c<lhierv-owners  Hut 1
would like to know whether 11 15 a fact or
not that in the past one or two years the
«0llie 1es have been making cnormous profits
ard they are creating an artihuial searaa v
bicau ¢ thev conplain that th  wagons arc
not avatlable £y trin portation ol coal 1
dwn't know then how the Government can
compen ate this bv spending Rs 16 croie
fiom the public exchequer

SHRI K HANUMANIHAIYA This
question was gone imlo most scientifically
bv the Rureau of Costs and Prces They

exam ned all aspects of the mitter including
the moduction costs and 1nc u hing dearness
allowance that has buen ncicased, and
wagon lowding After takine all these factors
mte considerition, they ¢ame to the con-
clusion to ncreise th=  p ice and we have
daccepted more or less their iecommendation

SIIRI € K CHANDRAPPAN 1
Understand that the Government go by
certain recommendations of the commuttecs,
but the question s whither 1t 15 justifiable
that Rs 16 crores had buen given to
coll,erv owners who wure making enorn ous
profits during the last onc or two vears  In
this context, I would lihe 10 ask the ques-
tion as to how manv of these volliciy-owners
were private-owners and how much ot the
money had been given to them

SHRI K HANUMANTHAIYA I
have not got the hguies readilv to give the
share between the privite colhery-owncrs
and the public collicries It 15 true that
there are publicly owned colieries and
they have demanded a hiche price and,
thercfore, 1t was referred to the Bureau of
C'osts and Prices.

Subsequently 1t was exanmel by a
committee of sccretaries of all the Minis-
tries and finally 1t was approved by the
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Cabinet I share the anxiety of the hon
Member that we should not pay to erther
the private cotlieries or publie collierns
anv more than thewr due, but all these
factors are taken into consideration and it
1 only then that the rate has been
arnved at

SHRI DAMODAR PANDEY The
public sector has caleulated their cost of
production Their cost of production 1»
higher because thev have o pay higler
wiges to thewr worhkmen I want to know
wh ther the hon Minister is aware that
0’y production comes fiom the public
scctor and S0%, production comes fiom
the privale sector The public sector 1y
paying higher wages to women whereas the
pinvate sector Is nol implementing the wage
board awaird or paying higher wages to
workmen Therefore  will he restrict this
increase on'y to the public sector and those
private collicries only who have imple-
ment d wages bowd awirds and paid higher
wdees to workmen

SHRI K HANUMANIHAIYA That
point was also cons dued in the three
lesels It was ultimatels  dicided that voul
prices need not be difirent and need not be
linked with the schem of varable dearness
allowance by collicries  The Mimnustiies of
Railwivs and Labour should take ippro-
priate measures to get wage borad awards
implemented by collierres There 15 a
suparate Aot there « a separate Minstry
to sifigoud the nurest of labour, we
are only called upon to pay whatever price
15 fined

SHRI DAMODAR PANDFY Will the
Muunster advise the Rallwa « not to place
the order on the colliciies who have not
implemented wage brud avards ?

SHRI JYOTIRMOY BOSU 1 hope
the Mmster will tell us whether this s a
fact or not Picviously a decision was
tahcn by the Raitlways not to place railway's
coal order vn theose collieries which did
not smplenent wage brard awards  If that
v 50, what steps are being taken or have
becn taken to scc that orde s are p aced on
those collieries only who have implemented
wage board awards ? Secondlv, the total
increase on this account to the Rairlways
1s not Rs 1 6crotes, 1t 1s upto Rs 1.8 crores
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SHRI K. HAMUMANTHAIYA : To
my knowledge, no such decision was taken
so for as the Railway Administration goes.So
far aspayment of wages according to the Act
is concerned, we will also cooperate, but this
is primarily the function of the Labour
Ministry. The cost difference is Rs. 0.2
crores, it is a matter of opinion. 1 don't
says this figure of Rs. 1.6 crores in the
exact point. It is only an estimate.

SHRI JYOTIRMOY BOSU : It has
come out in the Press. There is a Press
report that the Cabinet which decided this
question also discussed how to make im-
plementation of wage board awards by
those collieries which have still not imple-
mented them, This is a press report.

MR. SPEAKER : He is contradicting

it.

SHRI JYOTIRMOY BOSU
escaping the issue,

: He is

SHRI K. HANUMANTHAIYA : [ am
helping you much more than you think,

SHRI THA KIRUTTINAN : The
Minister said about various implications
and loss to the Railways on this account.
In respect of the Southern Railway, what
would be the extra expenditure involved on
this account, in view of the increase of the
price of coal ?  Will this increased amount
be given by the Railway Board or sub-
sidised 7 'What is the position ?

SHRI K. HANUMANTHAIYA : 1
have not got the figure separately for each
Railway for this question. It dcpends
upon the supply of coal. I may inform him
that the Southern zone has taken certain
steps to - reduce the consumption of coal
within threc months and therefor they will
not come for any trouble on this account.
So far as the figurcs regarding consumption
in each zone are concerned, they vary. |If
th'e‘hon. Member wants the figures, I shall
furnish him these figures.

SHRI THA KIRUTTINAN : May I
know whether this exira expenditure, if any,
incurred by the Southern Railway, would
be met by the Railway Board or by the
Southern Railway.
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SHRI HANUMANTHAIYA : The cost
is not met that way. The total budgetary
figures will determines all these things.

SHRI PILOO MODY
increase the railway deficit.

That will

SHRI JAGANNATH RAO : The
clamour of the colliery owners for an
increase in price has been there fora
number of years. In 1967-70, when they
demanded an increase of Rs. 2 per tonne,
only 85 paise were given to them. Last
year, there was no increase. During this
year why should there be an increase ? Why
should the railways agreec to an inerease ?
What is the total ofl 1ake of coal from the
collieries by the railways ?

SHRI HANUMANTHAIYA : I would
have been very happy not to pay increased
prices. In facl, that was my case also.
But when there was a claim (rom the other
Ministries al<o which owned the coal mincs,
it naturally went to an impartial authority
like the Bureau who determines the price.
So, it has been examined how far and to
what extent those demands have to be
conceded,

SHRI JAGANNATH RAO What
is the total total off take of coal from the
callicries ?

MR. SPEAKLR : He should not
expect to get answers to sO many questions
at one time.

SHRI JAGANNATH RAO : He has to
answer this,

werw wga ¢ g f a4 qF @
% @ s4TAT |SAT @ %ar §)

aiew fagie ¥ faar @ sraaior
ey

*446. it fowc W ;o farerd

e faqge #eft a¢ TAA B gor w6
fis

(%) = w23re Y qavr § i afaor
fagre & Tawrd A qutar gfrerg 7t §
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(%) ®xr xgr 97 faarf 51 afsg A
T WATYT FIA FT 418 QYA GIHIX F
tamru e g, o

(1) afe &, @ g9t g wodmm
FT§?

faaré sitx fagaa v & 99wt
(Y dwmre wirw) : () & (W)
OF fa@4vor aur-92% qv 7@r wAT § o

faaTw

(7)a (v) faere wvg fq=nd
wyw fiqiz (1971) & P gearwd
far ngr & fr afaw frere § gear,
WIIAIE, T, AEeqT  #)7 g AT F qre
f4%Y 1 suwT 92 TIE nFE F 5 A
#d ¥ ¥ wug fas waan 18 1|
vve 7 A faard afafesr S af g
Frav? afagrer & agfy 77 4 3g7or 7
|7 399 FA¥g A7, 7T ATMT AT
%3 Aeaw wam famfomdis & faere
TR A qrF A€ a@A fawrg A &
wiArg frar 81 9% afifrer #8 aa
Te7n HT oy faard & &1 avaregan
¥ g9 ¥ y7aww fegr Qv vgr 3

st §rac WYY semer &, faavw
Y g% v ¢ fawr fagre & gear,
NIFETE, T, WARYT W GAT & 714
fi=Y & 92 w1 uFE T § s O
¥ ¥ %aw 18 wrw uew fafaq & mfd
aafg ot dtar FTRAAE s B, 97
¥a7 18 =rw vys fafaa gf, ag @3
g Y T g 1 amar qaea g s
A 74 w1@ oFE qHA §7 fafad ¥
¥ fag N 727 /A ST AT
WeAw W FT AT AL AM 7 gz N
wFar wrgar g fe fagre avee 3 fer
a7 fawrd oAt & Frd weane fwar &7
¥ 17 Mravar wgar g o aeuw dic ey
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fard Ay & gEaRTEr  F7 H-Aqn
9 g% frar w7

THL MINISTFR OF TRRIGATION
AND POWFR (DR K L RAQ) it
would not be posuible 1n all cases to give
100 per cent arrigation but we are trying to
make 1t up to 50 per cent nrigation At the
moment, the nigation percentige in South
Bihar 15 aboit 2) percent 1 think our
object will be to meet or to try and raise 1t
to 50 per et

The hon Mumber his referred to certain
projecis which are under construction such
d4s tht Sone High levd canal and the
Chandan 1eservoir and so on  The only
diawback there 1s paucity of resources But
T expect that mosily they will be completed
within the next three o1 four vyeams.
lhen, flve other irmgation piojects have
been propused by the State Government
such as the North Koel project, and the
Tilarya and Konai river basin  project and
two othu projec s including the Bolane
propet  These projts are still m the
stage of prepiration and investigation, and
some of them htve been sent  There are
some inter-State asp cts to be loohed 1nto,
and when thev are cleared, they will alwo
be tahen up It 1% not possible to sav when
these projects will be taken vp and com-
pleted

ot frr Wwd efawr  fae
faar sgaenr & FdY T % W & fag
¥IT HIFT7 WG IR ATHRIT 41 G9-H107C
gfratsar & f=7 voit F2 aifie ag =9
¥ yEar A AmA ig§ A 4K, @1 6
foard # ara® w 1§ wag amaw fog @
W

DR K I RAO 1 donot follow why
the Bihar Government will come in the way
of the Bansagar project It 183 an nter-
State pioject inw hich Madma Pradesh, U P,
and Bshar 1re concerned  Recently, 1 have
had discussions about this project, and I
hope that it will be possible for us to settle
the inter State aspects Only after the
question of allocation of waters 1s settled,
1t 15 proposed to takhe up that project. It
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is & matter which requiies some inter-State
setllement between the States concerned,

st g ¥wOr: gsam wIEw,
& @9 & Aregw § AT wgar g fw
aHaaIe €9 AT duiw & w1 gy, @)
fazre # &, s a1 fawar &1 a7 fag
¥ 39 qifY &7 I99 F75 & AT s
fowz-tfdma & T1f sraeqr w37 ?

MR. SEHAKER : Order, order.

ot TwawTw 9T ;A7 wAY AAZG
gw arft & folt femz gfirem 8 eaae
Far ?

DR. K. L. RAO: 8o far as the
Santhal Parganas and Chota Nagpur are
concerned, it is true that the water from
the Maithen dam is uscd lower down It
cannot be used in the Santhal Parganas.
There are, other, projects which can be
taken up. Unfortunately. at the moment
I am sorry Chota NMNagpur stands low so
far as very irrigation is concerned, Some
schcmes have to be drawn up. After that,
we can consider that,

sft wegarew QW : ¥ T 9T 4T
fowz sfdvm A1 #1§  egargr A0
s ?

MR. SPEAKER : Order, order.

SHRI RANABAHADUR SINGH: Is
it & fect thal whereas in South Bihar irriga-
~tion availability is almost 20 per cent, such
availability in Madhya Pradesh s less then
$ per cent? Also, is it true that the
Government of Madhya Pradesh has been
repeatedly requesting the Ministry ol Irriga-
tion and Power to take into account their
repeated requests not to allow further ex-
pansion of irrigation facilitics in South
Bihar in view of thef act that Madhya Pradesh
is backward in this respect and would like
to use the waters of the Soune for its own
irrigation ?

DR.K. L. RAO: The hon. member
is probably referring to the Bansagar projcet.
We have not sanctioned it and it will not be
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taken up uatil the gquestion of the division
of waters on an inter-state basis is
setiled,

SHRI A P. SHARMA : While Govern-
ment are taking up this project, would they
also go in for minor irrigation schemes
like tubewells and pumping sets to cover
particularly the three districts ?

DR. K L. Rao: Quite so. There arc
good possibilities of minor irrigation in this
arca. That is a subject dealt with by the
Ministry of Agriculture.

Reopening of Howrah-Amta Light
Railways in West Bengal

*447 SHRI JYOIIRMOY BOSU :
Will the Minister of RAILWAYS be pleasc.d
tostate :

(a) whether Government are re-exami-
ning the possibilities of re-opening tue
Howarh-Amta Light Railwavs in the District
of Howaith (West Bengal); and

(h) 1if so, when a final decision on this
issue is expecied to be taken ?

THF MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) @ (a)
No, Sir, However, the West Bengal
Government  is considering the possibili-
ties.

Bengal

(b) 1t depends upon West

Government.

SHRI JOYTIRMOY BOSU: Is the
hon. Minister aware that during her election
tour of West Bengal in the arza served by
this light railway, the Prime Minister gave
an assurance to an audience in Howiih
district at a place called Bednan to the
cffect that the Central Government will
mahc arrangements to reopen this light
railway ? If so, what is the progress in
that regard 7

SHRI K. HANUMANTHAIYA @ 1
would like the hon. member to produce a
copy of any such promise made.

SHRI JYOTIRMOY BOSU :
have a secretariat that he has,

1 do mot
nor do I
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have any intelligence service. Itisup to
him to find out. I have asked the question
on the floor of the House on my rcsponsi-
hility.

Has the hon. Ministor seen a press
report which has been carried by all the
national newspapeis of today saving that
the Light Railways are going to be taken
over by he West Bengal Government ?
In that context may I know whether he had
any discussions with the Chief Minster of
West Hengal who was in the capital ull
vesterday, if 1 am right.  If so, what are
the details of the diccussions that you had
with regard to the taking over of the Laght
Railways by the West Bengal Government ?

SHRI K. HANUMANTHAIYA : Here
my friend is on much firmer ground. The
hon. Member knows that the previous

administration declined to tahe over this
railwav line . ...I am not making a reflection
upon his party.

SHRI JYOTIRMOY BOSU : It was
the President’s Rule. What are you
talking ?

SHRI K. HANUMANTHAIYA : Tam

talking quite might.  Duriug the President’s
Rule the then Governor declined that res-
ponsibility. The discussions that 1 had
vesterday with the Chief Minister of West
Bengal will make my hon. filend wvery
lappy. The new Chief Minister is parti-
cular that this line should be restarted. He
1s examing the position.

Steps to Promote Trade with African
Countries

*448., SHRI Y. ESWARA REDDY :
Will the Minister of FOREIGN TRADE be
pleased to state @

(a) whether Government have explored
the possibility of expandig India’s trade
relations with African countries ; and

(b) if so, what steps are being taken
in this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) (a) and (b) : A statement
is placed on the Table of the House.

CHAITRA 29, 1894 (S4KA4)

Oral Answers 22

Statement

The possibilities of expanding India’s
trade 1elations with African countries are
constantly under review.

2. The steps taken include : partici-
pation 1n trade fairs and exhibitions, ex-
change of delegations, conclusion of trade
agreement, encouraging the establishment
of jrint wentures, coordination with the
U. N. Feonomic Commission for Africa,
undertaking of special regional studics, etc.

SHRI Y. EASWARA REDDY : Out
of fiftv-live countiies in the African region
I think we have a large chunk of trade only
with  five or six countrics  Egypt, Sudin,
Nigeri 1, ‘1anganiyka, Kenya, etc. And the
itemes of trade are mainly traditional items
like jute manufactures, texiile products.
Because of the expanding economies 1 n the
African countries. I think there is scope for
our export of capital goods and light engi-
neering products.  But if we want to export
these things increasinglv we have to import
also from those countries many things Unless
we inciease our imports, we cannot increase
our exports May I know whether the
Government v considering all thase aspects
with a view to entering into bilateral agree-
ments on trade and economic co-operation
with these countries ?

SHRI A, C. GEORGF: Iam sorryl
may have to disagree with the hon. Member.
We have a list of 44 countrics with each one
of whom we have trade. Our exports have
steadily increased during the past three
years from Rs. 72 crores in 1968-69 to  Rs.
88.14 crores 1n 19¢9-"0, to Rs. 139.29 crorcs
in 1970-71. The figures for April-Seplember
1971 are cncouraging.

Regarding the second part of his gques-
tion, in our trade with Africa, we have an
adversc balance payments position and we
are gradually trying to reduce this situation.
In [968-69 imports were Rs. 148,22 crores;
in 1969-70 Rs. 149.44 crores and in 1970-71
Rs. 169-82 crores. This year it may cross
Rs. 150 crores and on an average the
balance of payments position was adverse to
us by about Rs. 30 crores.

So, it is not true that we are not impor-
ting from them.
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SHRI Y. ESWARA REDDY : In
how many countries have we got our
Lmbassies, and in how many of them are
there special tsade staff also ?

SHRI A. C. GEORGF : 1
notice for this specific question.

require

SHRIN. K. P, SALVE : The Futeign
Trade Ministry is in the habit of giving
figures in absolute terms. and they du not
speak in terms of percentage which will give
a real idea. May I hnow from the Minister
whether our exporis to these 44 countrics
in terms of percentage of the import trade
of these countries, has increased or not
increased ?

SHRI A. C. GEORGE:
figure which will speak for itself. In 1970-
71 the export was Rs. 139 crores. It s
easy to calculate the percenage from that.

I gave a

SHRI N. K. P. SALVE: He has not
vndersicod my question, Take the total
import of these 44 countiies as the basis
and delermine your percentage. We are
saying that our export has increased in
absolute terms, but seeing the over-all export
of the world, our percentage has decreased.
It is in that light I want to find out from
whether in percentage also there s similar
increase.

SHRI A. C. GEORGRE : These figures
1 do not have right now.

DR. RANEN SEN: Encouragement of
establishment of joint ventures has also
been included in the statement. May [
know how many joint ventures our Govern-
ment has with those African countries, how
many joint ventures with private capital
existing in India which are monopolics, and
whether the establishment of joint ventuies
includes those empires built up in Africa by
Indian monopoly capital with the help of
the Government of India.

SHRI A. C. GEORGE : We have
sanctioned and approved 52 joint ventures
in the African countries. Oul of this, 15
are already in production. Another 15, for
one reason or other, have been abandoned.
The rest of them are in various stages of
implementation. We do not have State
joint ventures with African countries.
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DR. RANEN SEN: My third pont
has not been answered. 1 wanted to kniw
whether in this category of encouraging 'he
estab ishment of joint ventures, Indian
monopolies doing business there and estab-
lishing factories and mills, are included
or noi.

SHRI A.C. GEORGE : These jont
ventures, since they are in foreign counti ey,
are governed by the laws of those countiics,
and we sce to 1t that our 1mage is not
spoiled by exploitation by the industrialisis
there.

DR. RANLN SEN : The anser has no
relation mo question. | wan'ed 10 know
the facts, and he is going 1into the policy

MR. SPEAKER: You may givc a
scparate notice, or you can draw your own

conclusion.

Steps to Increase Exports to Last European

Countries
*449. SHRI H. N. MUKERIEE : Will
the Minister of FOREIGN TRAD- be

pleased 10 state ;

is wide scope for
the Fast

(a) whether there
expanding India's Fxports to
Euiopean Countries ; and

(by if so, whether sleps are being
taken to fully utihise the possibilities expan-
ding exports to these countries ?

THE DEPUTY MINISTER IN THF
MINISTRY OF FOREIGN TRADE (S!RI
A.C. GEGRGE): (a) and (b). A state-
ment is laid on the Table of the House.

Statement
(a) Yes, Sir.

(b) Government has under constant
review the various possibilities of expanding
exports to the East European countiies
Among the steps taken to utilise the poten-
tial of expanding exports to East European
countries are annual bilateral trade nego-
tiations with these countries, namely
Bulgaria, Czechoslovakia, German Demo-
ciatic Republic, Hungary, Poland, Rumania,
U.S.S.R. and Yugoslavia, for bringing
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about rapid expansion as well as a progres-
sive diversification in India’s exporis of wide
vanety of goods. Indian firms/Pub’ic Sector
Organisations and Export Promotion
Councils are encouraged to participaie in
fairs/exhibitions held in these countries from
time to time. Sales.-cum-siudy teams and
market surveys have been arranged to siudy
export prospects in these countries. Pur-
chase delegations from those countries are
given facilities to visit the various manufac

turing centres in our country connected with
exports to those countries.

SHRI H. N. MUKLCRIEE :  In view of
the growth rate of our exports being rather
sluggish, as Mr Salve suggested just now,
— it was about 4 per cent 1n 1971-72 as
against the world average of 8 per cent in
recent years— may I know if any calculation
has been mude about our reaching a 10 per
cent growth rate target, which is not too
ambitious, especially when the Minister says
in his 1eply to part (a) of the question that
the scope for expansion of Indian exports
to the socialist counties is very wide ?

SHRI A. C. GEORGE : Ind’s exoort
to Fast European countries has increased
during the past decade by 363  per cent.
Qur cxports af the global level have increa-
scd by 46.5 per cent, In absolute terms,
the contribution of the East Furopean
countries was 7.5 per cent in 19/0-61.  In
1968-69 1t was 19.6! per ccnt and now it is
23.7 per cent.

SHRI H. N. MUKHERJLE : What
progress has been made towards the 10 per
cent increase 7

We have not
We have

SHRI A. C. GLORGE :
reached the ]0 per cent targel.
only reached 8 per cent.

SHRI H.N. MUKHERIJEE: May I
know if any progress, and if so, what, has
been made with the idea mooted as carly as
1964 at the UNCTAD that the socialist
countries were ready to cooperate by way
of long-term agreements and contracts and
coordination development plans, exchange
of technical know-how and all that sort of
thing 7

SHRI A. C. GFORGE : It is a welcome
idea and we arc still pusuing it. It is in
various stages of implemenration.
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SHRI PILOO MODY : May I know
whether it is true that the Ministry of Fore-
ign Trade has taken some steps in the recent
past towards drastically reducing our trade
with the East European countries ?

SHRI A. C. GEORGE : It is not the
policy of the Government of India to reduce
our trade with the socialist countries,

SHRI K. P. UNNIKRISHNAN : Mav
I know whether the minister is aware of the
fact that some officials of his Ministry in
collusion with sume officials of the Ministry
of Finance are trying to sabotage our exports
to Last European countries and whether in
the name of switch deal a number of raids
have been conducted and they are deliberately
trving to reduce the volume of our trade
with East European countries ?

MR. SPEAKER :
gestion.

It is your own sug-

SHRI N. K. P. SALVE : To what extent
is the switch trade cutting at the root of
exports 7 That s the question.

SHRI A.C. GEORGE : 1 deny that
there is any collusion on the part of officiuls
to sabotage the policy of the Government.
Regarding the term “switch deal™ used by
the hon. Member—-1 do not contribute to
that term--1 do not think the so-culled
switch deal is cutting a1 the root of our
cxports.

Distribution of Power to diffe-ent
States from KalPalkam Atomic
Power Plant

*450, SHRI VAYAI AR RAVI: Wil
the Minister of IRRIGATION AND POWER
be pleased to state :

(a} whether an agreement has bhesn
reached between the Central Government
and Tamil Nadu Government regarding the
distribution of power amongst the diffcrent
States from the Kalpakkam Atomic Power
Plant, when it is completcd;

{b) if so, the salient features thereof;
and

(c) what will be the share of Kerala
under this agreement and its cost per unit ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) to

c). A statement is laid on the Table of the
House.
Statement
(a) and (b). No formal agrecment has

been entered into in regard to sharing of
power from Kalpakkam Atomic Power
Station between the Central Government and
Tamil Nadu,

(¢) The quantum of supply of power
from the Kalpakkam Atomic Power Plant *o
Kerala as well as the other States in the
region will be worked out according to the
needs of these States by the time the power
station is ready. The cost per unit will also
have to be worked out on the basis of the
actuals.

SHRI VAYALAK RAVI : When do
you expect to commission this plant ? May
I know whether the Government has had any
preliminary discussion with the Government
of Tamil Nadu and other State Governments
which may be benefited by this plant ? 1If
so, may 1 know what are the proposals made
by the Government of India and what is the
reaction of those State Governments.

THE MINISTER OF IRRIGETION &
POWER (DR. K. L. RAQO): The project
is expected to be commissioned in the first
or the second year of the next Five Year
Plan, i.e. by 1975-76. There was some
discussion with Tamil Nadu Government.
No discussion was held with other State
Government, The problem of sharing this
Kalpakkam power is yet to be settled.

SHRI VAYALAR RAVI : Considering
the high cost of power generated by this
plant, do the Government of India propose
to consider given more financial aid to
Kerala to produce cheaper power 7

DR. K. L. RAO : If Kerala wants some
more power it can be shared, but 1 do not
know how giving financial aid arises out of
this,

SHRI R. V. SWAMINATHAN: Tsit
not a fact that there was a preliminary dis-
cussion between the Tamil Nadu Government
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and Kerala Government, where the minister
was also present, with regard to sharing of
power from Kalpakkam 7 During the dis-
cussion, is it not a fact that Temil Nadu
Government offered to supply power to
Kerala from the hydel projects provided the
Kerala Government supplies water, which is
unnecessarily flowing into the Arabion Sea,
for the puipose of irrigution in Tamil
Nadu ?

DR. K. L. RAO : Regarding the first
question, there was no discussion about the
Kalpakkam power. Earlier it was thought
that Kalpakkam power will be ready in the
last plan, but it has been greatly delayed.
Therefore, that question has to be considered
afresh. With regard to the other question,
the exchange of water for power, 1 do not
think it can be 0 easily disposed of in the
question hour like this.

SHRI M. S. SANJEEVI RAO: 1Itis
stated that the power generated in the first
phase of the Kalpakkam nuclcar power
station is required enurely for Tamil Nadu.
Since this project is being financed entirely
by the Central Government, will they see to
it that a part of thc power goes to Andhra
Pradesh, which is actually suffering from
shortage of power 7

DR. K.L. RAO At the time when
this project was sanctioned it was expected
to be commiswsioned much earlier. At that
time there was some discussion between the
Atomic Fnergy Department and the Tamil
Nadu Government that most of the power
generated would be given to Tamil Nadu.
But in view of the changed conditions, and
the fact that this project has been greatly
delayed, we have got to discuss and find out
to what extent power has got to be shared
between the four States of the region,
namely, Kecrala, Andhra Pradesh, Tamil
Nadu and Mysore. This has to be done.
Of course, Andhra will have some share, as
also Kerala and Mysore. To what extent
the share would be is yet to be finalised.

SHRI P. A. SAMINATHAN : Sir, 1
crave your indulgence. The hon. Minister
has not answered my questien. which is a
very important one, which concerns the
States of Tamilnadu and kerala . I have
asked whather it is a fact that any discuss-
ion took place in the presence of the Minis-
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ter between the Kcerala and Tamilnadu
governments adout eachange of power for
watet. [ want an answer to this question.

SHRI M RAMGOPAL REDDY * The
next question about the export ol mangoes
and bananas 18 very umportant

MR SPEAKIR
to that question

All night , T am going

SHRI G.C. DINIT  He 1s not seen

here

SHRI R § PANDFY Sir, he 18 1n the
lIibtaiy  He has authorised me to ask the
question

MR SPEAKIR
acceptied  the authonswtion ®
authorise you ash the question

you have quietly
1 do not

Report of Committee regarding Export
Promotion Council

*152  SHR1 N. F HORO Wwill the
Minister of FORFIGN TRADF be pleased
to state

(a) whether the Commuttee appointed
by Government to go into the functioning of
the txport Promotion Council has submitted
1ts report, and

(b) 1f so, the salint featires of the
recommendations made by the Commiitee
and whether Govetnment have accepted
these recommendations ?

THE DIPUTY MINISTFR IN THE
MINISTRY OF FORFIGN TRADL (SHR1
A C GEORGE) (a) Yes, Su

(b) A statement giving the desired
information t1s laxd on the Table of the
House.

Statement

The Committee’s recommendations,
which are under examination, are broadly
tatended to provide for *

(l) penodical reviews of the working
of the Export Promotion (ouncils:

(1) strengthening the elective as well as
the szrvice elements in the admim-
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stration of the Councils to increase
they efficiency as agencies for ex-
port promotion,

development of specialisation for
dealing with problems of export
rclating to the main categories of
products assigned to cach of the
larger Councils;

()

(1n) effective pattcipation of exporters
from the small scale sector in the
work of the Eaport Promotion
Councils and greater responsivencss
of the Council to the problems of

exporters from this sector;

{v) augmentation of the financial re-
sources of the export Promotion
Councils, more especiallv for their
activities, such as market stidies,
foreign pubhivity through vaiious
media, etc,

(\1) greater liberty to the Councils i
thewr working to mimimne delays
and ensure spcedier action, and
(vi1) moie purposeful inter action bet-
ween the Councils, the Government
msittutions like the trade Develop-
ment Authority aud the tiade for
the achievement of the common
objective of significantly expanding
the country s exports,

SHRI N F HORO - May T know
whether the M nistry  will consider and cx-
amine the recommcendations of this com-
mittce and bring forward difinite proposals
during thus session of the House ¥

SHRI A C GEORGTF : These sucoes-
tions are being con idsred I cannot give
any definite commitmunt whether i1t can be
done during this session.

WRITTFN ANSWERS To QUESTIONS

Iwsue of Railway Passes to Co-opera-
tive Societies havng  Parcels
and Goods Handling
Contracts

*443 SHRI AZIZI MAM * Will the
Mimister of RAILWAYS be pleased to
state .
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(a) whether ceriain co-operative
socicties having parcel and goods handling
contract have been issued Railway Passes
for arranging labourers from out-stations
for efficient running of the Railway works;

(b) if so, whether this privilege has
been extended to all the socicties doing
similar work; and

(c) if not, whether Government propose
to bring about uniformity in the matter of
issue of Railway passes to the said
Societies ?

THE MINISTFR O RAILWAYS
(SHRI K. HANUMANTHAIYA) : (8} Yes,
Sir.

(b) and (¢). One Labour Co-operative
Society having parcel and goods handling
contract on the Northern Railway is issued
with passes as per agrcement. This [lacility
will be withdrawn when & new contract is
allotted,

wrHl T #s o faata

*451, oft sy www w4
fads wwR W ag @A A Fw
w3 fr s

(%) =ar &g 1971 & =mrAi sifx Fi
% falg w e gfz gd &

(m) afz gt & 1970 & 1971 &
frafe & gemcas ated v §; s

() =7 ot & faafer =1 sife agm@
& foq war s aY ar @y § ?

fodm s wWamew § SgAAr
(=t Qo #Yo wisk) : (%) o A1

(@) s 78 g=am)

(w) faafa arg frew & &Y &
JWEA, g9 @A ¥ {EOE, S@H &
feq agd v'aafia QoA & swta Far
&b wriww & g § &afT wToOT
sTifoe ow & dare at T &
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frafat &t agrd & sgew & @A w1
% fagla ¥ fau, faa¥ amm WY mfuw §,
fasra wrd & gag 3 Y oF @w A
fasiadT &

International Machine Tool
at Hanover

Exhibition

*453, SHRI M.M. JOSEPH : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether IMTMA has urged th:
Government to encourage Indian manufac-
turers to pariivipate in a big way in the
International Machine Tool Exhibition to be
held at Hanover in 1973; and

(b) if so, the reacion of Government
thereto ?

THE DUPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEGRGE) : (a) No, Sir.

(b) Does not arise.

Agreement with Ceylon regarding

export of tea.

*454. SHRI S. C. SAMANTA : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether any common ground has
been found between India and Ceylon in so
far as export of tea is concerned; and

(b) if so, the broad features of the
agrecment 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). India and
Ceylon have agreed to work in close
cooperation in marketing of tea and have,
since 1970, worked a joint Export Quota
under the aegis of the Food and Agriculture
Organisation. The joint Export Quota for
India and Cevlon for tea exports during the
15 months period ending March, 1972 is 506
thousand tonnes, While the intention is that
the Joint Export Quota is to be shared more
or less on 50 @ 50 basis by the two countries,
the short fall in the cxports of one country
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could be taken advantage of by the other
country so as to keep the total tea exports
{rom both the countries within the Jomnt
t.xport Quota.

Construction of Embankment
Baxar to Koilwar

from

*435. KUMARI KAMLA KUMARI :
Will the Minister of IRRIGATION AND
POWER be pleased to state @

(@) whether he had sugeesied the
cons'ruction of a 60-mile long ecmbankment
fiom Baxar to kolwar to save land from
floods in the Ganga and the Sone;

(b) whether preliminary work on the
rroject has been started; and

{c) if not, the rea.ons therefor ?

THE MINISTFR OF IRRIGATION
AND POWFR (DR. K. L. RAO) : (s) The
Union Mtnister of Irmigation and Power
alter inspection of the flood affected areas
of Bihar in July, 1971 had suggested that
the embankment in a length of 60 miles
fiom Buxar to Kvilwar should be conatructed
uon a priority basis for protecting the arcas
<n the right bank of (anga in Shahabad
district.

(b) and (¢). The Government of Bihar
have informed that investigations for
preparation of the scheme are in progress
and the scheme report is expected to be
ready by the end of June, 1972,

Reorganisation of RPF,

*456. SHRI CHINTAMANI PANI-
GRAHT : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Railway Protection
Force has since been re-organised; amd

(b) if so, the broad outlines of the
sc-organisation ?

THE MINISTER OF RAILWAYS
{SHR1I K. HANUMANTHAIYA) : (a) The
Hailway Protection Force is being re-
«rganised.
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(b) The broad outlines of the proposed
re-organisation scheme of the Railway
Protection Force are—Formation of separate
Investigation and Protection Braaches,
hgher  percentage of armied personnel,
administrative changes at Divisional and
Headquarters level and changes in  the
working methods of the Foice.

Increase in Exports to USA during
1971.

*457. SHRI NIIIAR LASKAR

SHRI C.T. DIIANDAPANI

Will the Minister of FOREIGN TRADE
be pleased to state @

(a) whether India registered a higher
fevel of exports to the United States during
1971;

(b)Y il so, the volume of exports during
1971 ay campared to 1970; and

{c) the steps taken to further increase
the expurts to the U.S.A. ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGF) : (a) and (b). Yes, Sir.
Export to U.S A. of Indian goods in 1971
rose 1o $429.2 million {Rs. 2469 crores) as
compared to $298. 1 million (Rs.223 6 crores)
in 1970, showing an increase of $31 million
approaimalely (Rs. 23.3 crores).

{¢) A staotement is laid on the Table
of the House.

Stratement

The overall cxport performances of
various commodities are constantly under
review and 1emedial actions and promotional
measures taken wherever necessary.  Such
steps for export promotion apply to export
of those commodities to all destinations and
not to any particular country such as U.S.A.
However, some of those having a particular
bearing on the U.S. market arc :

provision of compensalory cash
support to certain commodities;

{2)

participation in exhibitions/speciali-
wil fairs and department store
promotions;

(®)



35 Written Answers
(¢) sending sales-cum-study teams;
(d) market surveys;

(¢) encouraging product development
and product adaptation in order to
adapt Indian products to the U.S.
market:

(f) inviting forcign busincssmen to
visit India to enable tkem to study
Indian capabilities;

(g) obtaining concessions in freight
rates by sea and by air and payment
of subsidics in ccrtain cases;

(h) collection of information about
floatation of forcign tendery and
bringing them to the notice of the
intending iniporters;

(i) undertaking publicity for Indian
goods through Departmental Stores
m U.S.A, and other countries and

thiough advertiscmeets 1n local
papers;
(i) implementing a special plan of

exports of selected products by
Trade Development Authority,

Investigation inte Causes of Delay in
Lifting Goods Traffic on Eastern
and South Eastern Railways

*458. SHRI K. RAMA KRISHNA
REDDY : Will the Minister of RAIL-
WAYS be pleased to state ;

(a) whether Eastern and South Eas'ern
Railways have failed to lift goods traffic
inspite of law and order conditions having
improved in West Bengal afier the Presi-
dent’s rule; and

(b) whether any enquiry has been made
into the matter and if so, the findings
thereof ?

THE MINISTFR OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
No, Sir, loading on both the Railways
started improving from the last quarter of
1971.

{b) Does not arise.
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Cauvery River Warer Dispute

*459 SHRI M. KATHAMUTHU :
Will the Minister of IRRIGATION AND
POWER be pleascd to state :

(a) whether in view of popular Govern-
ment having come into being in Mysure
now, Government would inttiate talks with
the State Governments concerned regard ng
the Cauvery River water dispute; and

{b) if so when?

THL MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a)
and (b). The State  Governments

of Tamu]l Nadu and Kerala have gone to the
Supreme Court for seeking a declaration to
the effect that a dispute has arisen and
exists over the distribution of the Cauvery
walers and 1t is the duty of the Central
Government to constitute a ‘1ribunal under
the Inter State Water Dispute Act, 1956, as
already requested by them. The mediarion
efforts will have to be resumed after the
Supreme Court’s decision becomes avail-
able.

UNCTAD Conference of Santiago, Chile

*460 SHRI INDRAJT GUPTA :
Will the Minister of FORLIGN TRADE be
pleased to state :

(a) whether India proposes to take any
initiative 1in evolving a common strategy by
developing countries for the forthcoiming
U. N. Confcrence on Trade and Develop-
ment at Santiago, Chile; and

{b) if so, what steps are being taken
in this direction 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A.C. GEORGE): (a) and (b).
The developing countries have already
evolved their common strategy for
the U. N. Conference on Trade and
Development now being held in Santiago,
Chile, This is embodied in the document
* Declaration and Principles of the Action
Programme of Lima ' adopted at the Minis-
terial Meeting of the Groupof *77° held in
Lima in November, 1971. India has sub-
scribed to this common position of the
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Group of *77". A copy of the document
was laid on the iable of the House on
November 23rd, 1971.

Vamanapuram Irrigation Project in Kerala

3053. SHRI VAYALAR RAVI: Will
the Minister of JIRRIGATION AND
POWER bz pleased to refer to the reply
given to Unstarred Question No. 1196 on
the 23rd November, 1971 regarding establish-
ment of Vamunpuram Irrigation Project,
Kerala and State :

(a) whether the Central Water and
Power Commission has received the project
report of Vamanapuram Irnigation Scheme
in Trivandrum District (Kerala); and

(b) if so, the stage at which the matter
siands at present ?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF IKRIGATION AND
POWER (SHRI B. N. KUREEL) :
(a) The report has not yet been received
from the Govt. of Kerala.

(b) Does not arise.

Representation for Increased Facilities

to long distance passengers from
North-East to South

3064. SHRI VAYALAR RAVIL : Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government have received
any representation from Shri M. K. Ravind-
ram representing the South Indians of
Arunachal Pradesh in November, 1971 and
February, 1972 regarding increased facilities
for long distance passengers from the North-
East to the Southern parts of India; and
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(b) if so, the reaction of Government
thereto ?

THE MINISTER OF RAILWAYS

(SHRI K. HANUMANTHAIYA) : (a)
No, but a representation dated Xid
December, 1971 was received from

Shri E. Pankajakshan, South Indian Fine
Arts, New Bongaigaon Assam regarding
provision of faciliues for long distance
passengers from the Northeast to the South-
ern parts of India.

(b) The suggestions were examined
but not found operationally feasible, as
shunting at Howrah is not possible.

Production and Consumption of Cotton
Textiles and Fibre Cloth

3065. KUMARI KAMLA KUMARI :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) the present capacity and demand
of cotton textiles and the cloth made from
man-made flbre;

(b) the estimated production and con-
sumption of these items by the end of the
I ourth Five Year Plan; and

(¢} whether Government have recently
granted licences to increase the production
of cloth and man-made fibre and if so, the
broad features thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE). (a)and (b): The esti-
mated production of cotton textiles and man-
made fibre fabrics during 1971 and the targets
for 1973-74 (end of the Fourth Five Year
Plan) are as follows : —

Year Cotton cloth Cotton cloth Million meters Man-
Production production made fibre fabrics pro-
Mill Sector Decentralised duction
Sector
1971 3947 1364 900
. 19731 S100 4250 1982
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Consumption 1s expected to be equal to
the produciion minus exports

(¢) A programme for expansion In
the loomage capacity of existing composite
mills matnly for export puiposes, and
allowing idditional spindle; was announced
in August, 1971

In accordance with the recommendations
of the Ashoka Mehta Powerlom [ngquiry
Commitiee about onc lahkh more power
looms were decrded to be installed in the
Yourth Five Year Plan period out of which
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about 40°, were to be [r working on syn-
thetic yarn  The looms have been alloc -
ted to varioas States for allotment to the
decentialised scetor  Imstallation permits
for 2976 powerlooms for working on  syr
thetiv yarn and 23297 powerlooms  on
cotton yarn had been issued will the end
of 1971

A statement showing the details
industrial  heences and letters of nte €
sued for productron of man made fib ¢
yarn during 1971 s attached

Stcrement

- e— -

No

Name of the Unit

5

1. Chemicals and Fibres of India

2 Guptalon Ltd

— - -

Item of Manufacture

Polyaster Staple fibte (txpinsion)

Nylon filament yarn

Statement showing the details of Letter of Intent issued during 1)71

Man ¢ of the Unrt

5 No

Item of Manutacture

1 Harayana State Industrial Dev Corpn Lid

Nylon filament Yarn

2 Guyjarat State Investment Corpn Ltd =~ do—
3. Madhya Pradesh Audyogik Vikas Nigam Ltd —do—
4 Bihar State Industrial Dev Corpn Litd. ~ do—
5 Industrial Dev Corpn of Orisa ~ do—
6 Assam Industrsal Dev. Corpnn Ltd - do —
7. Taml Nadu Industrial Investment and —do—
Development Corpn  Ltd
8. Punjab State Industrial Dev Corpa Lid —do —
[ Kerala State Industrial Dev Corpm Ltd —do—
19 Mysore State Industriel Dev Corpn Ltd - do—
11. Andhra Pradesh Industrial Dev Cospn L1d — do —
12 Nirfon Synthetic Chemweals and Fibres - do—
Ltd (expansion)
13. Garware Nylons Lid (expansion) - do—
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Manufacture of Persian Carpets for Export

3066 KUMARI KAMLA KUMARI
Will the Minister of FOREIGN TRADL be
pleased to state

(a) whether India has stuted manu-
facturing Persian carpcts for export , and

(b) 1f so, the total demand for such
carpets 1n foreign markets annually ?

IHE DEPUTY MINISTIR IN THF
MINISIRY OF FORFIGN TRADI (5HRI
A ( GLORGE) (a) . Yes, Su

(b} The total annual wurld demand
for Pers an caipets 1 of the oder of labour
U 5% 150 millions 1 ¢ Rs 112 50 crores

Trade lalk with Thailand

SINGH
of

067 SHRI DEVINDLR
GARC HA Will  the  Minister
I OREIGN TRADE be pleased to state

(a) whether during the 1ecert vt of
the Prusident to  Thatland talks between
India and Thailand were held at mimisterial
Ievel to increase the wlume and quantum
of trade and also dnersify the tiude pattemn,
aund

(b)

THE DEPUTY MINISTFR IN THI
MINISTRY OF FOREIGN TRADT (SHRI
A C GEORGE) (a) and (b) Opportunity
was tiken duning the visit of the President
1o hold talks between officials on matlers of
mutual 1nterest which also covered  general
questions of trade.

if s0, the outcome thereof ?

Export Earnings of Textiles and Text.le
Prodocts
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FOREIGN TRADE be pleased to statc

(a) whether entire group of textiles
ncluding yarn fabric, and relued products
‘mproved 1ts cxport earnings during the
first half of 1971-72 as compared to the
cortesponding period of 1970 71 , and

(b) f so, to what extent ?

THF DrPLTY MINISITR IN THR
MINISTRY OF FORFIGN TRADL (SHRI
A L GFORGF) (a) and (b) * No, Sir
Capotts of cotton textiles including varn
and other related products during the first
six months (April Scptember) of  1971-72
were Rs 4739 5 lakh as against Ry 53930
lakhs during the corresponding period last
year

Export Carmng of Leather Products

W69 SHRI DFVINDFR SINGH
GARCHA Will the Mmmister of FORE-
1GN TRADE be pleased to state

(2) whether the export earmings of
leather products ciosscd the taiget of 1971-
T2 m ch ahead of schedule,

(b)Y of so, the ralue and volume of
targets and the actual exports of leaiher
products , and

(v} the names of ccuntries two which
bulk of leather moducts have been
wapotted ¢

THt DIPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GEORGEI) (a) No, Sir The tar-
get and figures of actual expoits are given
in the statement enclosed

tb) Docs not arse

3068 SIIRT DFVINDER SINGRH (c} A statement is laid on the Tab'e of
GARCHA : Wil the Minister of the House
Stotemen
- . T T Value in Crores
Item Fxport Target Actual Exports
Apri-February
19N 72 1971-72 1970-7
Rs Rs Rs
Leather Footwear 137 74 8.0
225 12 12

Leather Manufactur&iLsa;th_er r goods
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Statement referred to in reply to part (c) of Unstarred Question No. 39069 for
answer in the Lok Sabha on the 18th Apnil, 1972,

Name of Items

Name of Countries

Leather Footwear
Industrial Leather Manufacturers
Leather Goods

Profits Earned by South Central Railway

3070. SHRI DEVINDER SINGH
GARCHA : Will the Minister of RAIL-
WAYS be pleased to state ;

(a) whether South Central Railway
made more profit than Nornern Railway
during the year 1971-72 ; and

(b) if so, the reasons therefor 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) : The
accounts of the railways for the year 1971-72
are due to be closed only in July, 1972, At
thus stage, the final figures of profits earned
by South Central Railway and Northern

Railway during the year are not available
for companison.

(b) Does not arise.

Sclection of Assistant Station Masters and
Guards ‘C’ (Northern Rallway)

3071. SHRI LILADHAR KOTOKI :

Will the Minister of RAILWAYS be pleased
o state :

(a) whether & ecompetitive exantinatiod
for Sclection of Assistant Station Masters
and Guards ‘C’ was held by Railway Service
Commission (Northern Railway) sondetime
during March-April, 1971 and subsequently

1. USSR

2. USA

3. Australia

4. U.K.

5. Zambia

6. Canada

7. Bahrein

8. Nepal

9. West Germany
10. Japan

11. Spain

12. Netherlands
successful candidates were called for

interview

(®) if so, the number of candidates
called for viva-voce test at Allahabad ;

(c) whether a final selection for
appointment has since been made ; and

(d) if so, the names of the candidates
finally selected lor appointment 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : Yes.
(a) Yes

() 2,934

(c) Not yet.

(d) Docs rot arise,

Diversion of Lines in Kangra Valley

3072. SHRI DHAN SHAH PRADHAN:

Will the Minister of RAILWAYS be pleased
fo state :

(2) whether due to the construction of
Beas Dam, the Railway line In the
Kangra Valley is being diverted and a new
Railway Station Nigrota Suriyan is under
construatien ;
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(b) whether circuitous alignment is
being adopted for the diversion of the
Railway line near this village which neces-
sitates the acquisition of lands and busincss
of many poor families ;

(c) whether a straight alternative
diversion is posslble which would not in-
volve acquisition of any built up houses ;
and

(d) whcther any representations from
inhabitants of this village have been received
in this regard, if so, the reaction of Govern-
ment thereto ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) (a) : Yes.

(b) The present alignment has been
selected so as to obt2in a flat arca for the
station yard, and in doing so, every care
has been taken to heep the acguisition of
built-up houses to the bare mmimum,

(¢) No.

(d) Yes. The representation has been
considered sympathetically, but it is not
possible to either change the alignment or
reduce the area being acquued, as in that
case there will be no land for future exten-
sion ol the yard and goods platform,

Loss of Bales uf Cloth at Dclhi

Main Station,

3073. SHRI ONKAR LAL BERWA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Report of the Central
Bureau of Investrgation regardirg the loss
of three bales of cloth at IDethi Main
Station in 1962 has since been cxamined;

(b) il so, the salicnt features thereof
and the action taken against the staff
concerned;

(¢) whether the staff involved are still
working in Delh: arca; and

(d) if so, the reasons therefor 7

THE MINISTER OF RAILWAYS
SHR1 K. HANUMANTHAIYA) (a) : Yes.
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(b) 1Investigation made by the Central
Bureau of Investigation showed that 3 bales
of cloth booked from Jamnagar to Jullundur
and Ludhiana Stations were received at
Delhi Station on 4.1262 and instead of
being despatched onward they were booked
on 5.12.62 ex. Delhi to Hapur as a fresh
consignment by Shri Bhum Narain Sexena,
Paicel Marker, Delhi, who also took
delivery of the consignment at Hapur on
7.12.62 in the name of a fictitious consignee.
As a result of departmental action taken,
Shr1 Bhim Narain Saxena has been removed
from service with effect from 6.1.72.

Two other Parcel Clerks, namely, S/Shri
Des Raj Samni and Ram Saran Duss who
were working at the Parcel Office, Delhi, at
the material time also figured in the
investigations and were taken up with for
ncgligent worhing etc. Shri Des Raj Saini
was punished with stoppage of his increment
temporatily for six months while Shri Ram
Saran Dass with s'oppage of inciement
temporarily for one year. Subsequently, the
penalty imposed on Shri Rain Saran Dass
way set aside in a Court of Law.

(c) and (d) : Shri Bhim Narain Saxena,
who has since been remowved from service
was transferred out of Delht in September,
1968. Shri Ram Saran Dass, who was
transferred out of Delhi in 1961, prior 1o
the 1eceipt of the report of investigation
from the Central Burcau of Investigation,
has been posted back to Delhl area in
September, 1969 and 13 working at New
Delhi since then. Shri Des Raj Saini is
working at Delhi since July, 1960. The
question of his transfer from Delhi area is
under consideration.

Weq ®E 9T AW Y@ &
ufea T

3074. i} gERET WA (AT AW
weRt qg sam € Far w37 fa:

(%) T 1971-72 % &tue wen WX
gty fra® wma w0 =wA frac aang &g

(@) wewre ¥ @R fra vaw
afaq fear § 7



47  Written Answers

W Wt (Y %o ggwedwm)
(%) s (=) : facha af 1971-72
% WY grar gear® Ny wre graana &
ST ¥y wwad), 1972 a% F1 I9Ae
t 1 g Y ¥ grafeg v AY Y
T —

qgE 1971 ¥ A 1972 AW W

afy #§ wen @R av wewren

Tar qramare Wl Iy g
wTREAY

(i) @rar mar woes IS AT
ararand, ®9iy =7 W ¥ gva qrargE
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(¥0% wat #) ... 70.59
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3075. =it At |WQ ;. Fr @ HqET
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&Y ATAFT

(=) afz g, &Y #ar mfedi & dra
e & gfus fesq sy & art ¥ #1§
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9110 g7 vaad® Ay ¥ Ha o W
oF Fart fesar ww q@r F@T A A
mfedi # =am 5472 W 6472 ¥
qmrer gear & feak warg wr @ &
Y Wiy & 2T agta 2 § g=rg, 1972
a% 129 / 130 #ard m& & Nl g+
%1 0% HY7 f3=ar &mx &1 fasre § )

Irrigation Projects in Orissa During
Fourth Plan

3076. SHRI ARJUN SETHI : Will
the Mimster of IRRIGATION AND
POWER be pleased to state :

(a) the itrigation projects in Orissa
which are contemplaled to be completed in
the Fourth Plan period; and

(b) whether any priority has been
given to any of these projects ?

THE DCPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI B.N, KUREEL) (a) and
(b). The projccts in hand i Orissa are
Mahanadi Delta and Salandi major projects
and 12 medium irrigation schemes,

Priority has been given in the Fourth
Plan to the completion of as many schemcs
in hand as feasible. Salandi Project and all
the medium schemes are expected to be
completed by the end of the Fourth Plan.

Representation of Scheduled Castes
in Appointment of Judges of
Supreme Court and High
Courts

3077. SHRI AMBESH : Will the
Minister of L AW AND JUSTICE be pleased
to state

{a) the number of judges in the
Supreme Court of India and High Courts in
the States at present.

(b) the number of Judges belonging to
the Scheduled Castes; and

(c) the steps taken by Government to
give proper representation to the Scheduled
Castes in the said Courts ?
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THE MINISTER OF LAW AND
JUSTICE AND PETROLLUM AND
CHI MICALS (5HRI H R GOKHALF)

(a) Supreme Court — 12
Hizh Courts — 280

{b) Information 1s being collected and
will be laid on the Table of the House

(c) Appointments to the Supreme Court
and High Courts are made on the basis of
ment and suritability Considerations of
caste and communuty have no place 1n such
appomtments

fratware afcirre

3078 it wEwfagrQ TGt - wAT
faam s w Y gg qATA &7 FAT A
fr

() ™ a¥ g= frad faafaws
qfeqiwars 5 gty & af ¢, v

(@) 5T of@tsar #1 =m0 a1 3
aqr 3T agAraq g faam fram &
#T SAE  HgwAa:  fAma wifea
fradt & 7

fadw sumre waew & oo (s
Qo lo W) (F) &R (&) wwaF
gFa §1 91 @ 8 &% 991 92 92 @
€t STy |

Jute Industry in West Bengal

3079 SHRI PRIYA RANJAN DAS
MUNSI Will the Minister of TOREIGN
TRADL be pleased to state

(a) whether Government are aware of
the necessity of modern jute industry m
West Bengal, and

(b) if s0, whether Government propose
to finance the old type of jute mulls to
expand and modernise their plaats ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN  TRADE
(SHRI A C. GEORGE) () and (b)
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Government are fully alive to the nced for
modeiniation and diversification in the ,u e
industry A scheme for grant of soft loans
to mully for this pmpose 1s alrcady betng
operated by the Industrial Flnance Corpora-
tion of India

R ICIR A g aw WA A

3080 WY HIFTX W@ ATAT AT
¥ AW 77 Fam U Fw i

(7) sm A TvaT & & AF
¥ w1za § faatr 1 91 gaears 9@
7 fagragia &, sl

(=) =#fz er, & =% @rza & faafor
1 Fq a% qEAEar g ?
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EIRTAN]

(=) s= a#f 3371

Representation Regarding Inadequate
Supply of Labour by Parcel
Handling  Contractor,
Allahabad Division

3081 SHRI CHANDRIKA PRASAD
Will the Mimister of RAILWAYS be pleawd
to stale ,

(a) whether 46 members of the staff of
Paicel Offiee  Allahabad had submutted a
representation to the General Manager,
~orthern Railway New Delhi on the 29th
July, 1971 rcgarding inadequate supply of
labour by the Parcel handling contractor,

(b) whether the representation of
Parcel Stiff which was sent to the
Duvisional Superintendent, Allahabad for
enquiry and the report has been missing
from the offi.e of the Divisional Superidten-
dent,

{c) 1if so, whether any action has been
taken against persons found responsible for
the loss of office records, and

(d) the step Government propose to
take for the safety of such wmportant
documents ?
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) The
original representation was not received m
July, 1971 but a copy of represcntation was
received in January, 1972.

(b) Yes,

(c) and (d). The Divisional Superinten-
dent, Allahabad has been ashed to fix
responsibility for the loss of the file and
tahe suitable disciplinary action again<t the
person found responsible. He has also been
asked to tighten up the arrangements for
safe movement and custody of files.

Goods and Ships seired by India
during last War

3085. SHRI RAJDEO SINGH : will
the Mimister of FORLIGN TRADE be
pleased to state the position of goods and
ships India has seired duning the last
December War ?

THE DEPUTY MINISTER IN THF
MINISTRY OF FOREIGN TRADL
(SHRI A. C. GFORGE): During the
December, 1971 Indo-Pak War, 4 pakistani
Ships along with their cargoes were caputied
by Navy. These ships and the cargoes are
treated as ““War Booty.”

In addition to the above, neutral ships
carrying cargoes fromjor to Pakistan were
also brought to the Indian ports by the
Navy and the cargoes destined to Pakistan
or loaded from there, were off-loaded.
Such cargoes are being dealt with under the
Naval & Aircraft Prizes Act, 1971.

Similarly, from neutral ships, which
touched Indian ports, caigocs destined or
loaded from Pakistan were off-loaded in
pursuance of the ban on trade with Pakistan
under the Defence of Indian Rules, 1971,

Report of the Working Groap on
Air Cargo

3086. SHRI VEKARIA :
SHRI D. P. JADEJA :

Will the Minister of FOREIGN TRADE
be pleased to state :
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(a) whether the working group on Air
Cargo headed by Shri T. R, Sarangam has
Submitted its report ; and

(b) if so, the recommendations mide
and the jcaction of Government thercto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GLORGE) : (a) No, Sir.

(b) The Working Group on Air Curgo
is expected to submut its report shorily

fereft st af faesht ¥ Yo sruarsl
w1 faame
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1963-69 1969-70 i970-71
1875 39 176860 1369 35
618 81 764 91 718 68
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Enquiry against Vigflance Inspector of
Railway Board

3090. SHRI AZIZ IMAM : Will the
Minister of RAILWAYS be pleased to refer
to reply given to Unstarred Question No. 946
on he 21st March, 1972 regarding report
apeinst Vigilance Inspector, Railway Board
and state :
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(a) whether on the report of 8 Member
of Parliament during 1971-72 enguiries were
conducted against & Vigilance Inspector,
Railway Board and whether as a resuit
thereof the misconduct of the Vigilance
Inspector was proved ; and

(b} if so, the action taken by Govern-
ment in the matter ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAILYA) : (a) and
(b) : A complaint ugainst an Investigating
Inspecior of the Vigilance Directorate of
the Railway Board was received from a
Member of Parliament during 1971-72 ¢ e,
April, 1971 to March, 1972. Tius 15 under
investigation.

Re-00Bking of Consignment under Imoice
No. 20 and 21 Ex-Khurai to Allahabad

3091. SHRI AZIZ IMAM : Wil the
Minister of RAILWAYS be pleased to
state :

(a) whether the consignment boked
ex-Khurai to Allahabad under Invorce No.
20 and 21 of 2Ist September, 197) was
further rebeoked to Varanasi by an Official
of Divisional Supeiintendent’s Office,
Allahabad ;

(b) whether the rebooking of the above
consignment was done by a person who was
not competent to re-book the con ig ment;
and

(c) the official held responsible for the
incident and action taken by Government in
the matter?

THF MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) The
re-booking was dcne by Goods In:pector,
Allahabad Station on receipt of pernussion
from the Office of Divisional Superintendent,
Allahabad.

(b) The file on the subjcct is not
traceable in the Office of the Divisional
Superintendent, Ne¢ rthern Railway,
Allahabad., Hence it has not been possible
to ascertain whether the re<booking was
permitted by the competent authority.
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{c) On account of non-availability of
file on which re-booking order was issued,
responsibility for unauthorised re-booking,
if any, could not be fixed. Action is being
mitiated to Iix responsibility for loss of
filc.

Utilization of Return Courier as Cook at
Residence of Divisional Commercial
Superintendent, Allahabad
Division (Northera
Railway)

3092. SHRI AZIZ IMAM :  Will the
Minister of RAILWAYS be pleased to
state :

(@) whether one Return  Courier
attached with Commercial Branch, Division-
al Superintendent’s Office, Allahabad was
utilised as a Cook »t Divisional Commer-
cial Superintendent’s residence 1 the year
1971-72 ;

(b) whether the Courier protested
agamnst this posting :
(¢) whether the Courier fell sick and

his pay for the period of sickness was dis-
allowed by the Commercial Officer ; and

(d) if so, the steps taken by Govern-
mcnt in the matter.

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) to

(d). The information is being collected
and will be lad on the Table of the
Sabha.

Withholding of Poyment to Lahourers by
Parcel Handling Contrator, Tundla

3093. SHRI AZIZ IMAM : Will the
Minister of RILWAYS be pleased to
state :

(a) whether the Parcel Handling Con-
tractor, Tundla, who held the contract fiom
April, 1968 to March, 1971 had withheld
payment of dues to labourers for March,
1971 to the extent of Rs. 2,900/-;

(b) whether this fact had been report-
ed to the Divisional Authority, Allahabad
by the labourers }
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(c) if so, whether the said amount has
been recovered from the contractor’s dues
and paid to the labourers as per agreement ;
and

(d) the steps Government propose to
take in the matter ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a).
There 15 a dispu'e as to the actual amount
due to be pard. According to the contrac-
tor, the amount due is only Rs. 1,316/-.

(b) Yes.

(c)and (d) : On receipt of & repre
sentation the contractor was asked to
arrange payment to the labour but he
reported that a legal notice through an
Advocate of Agra, on behalf of the labourers,
had been received by him claiming payment
of Rs, 2,980/- to the laborours. The con-
tractor advised the Advocate that the correct
amount due was Rs. 1316/~ which was
prepared to pay in full and final settlement
of the claim labourers. The matter is sull
under negotiation between the contractor
and the labourers. Meanwhile, the contrac-
tor's security deposit of Rs. 8,00/~ has been
withheld by the Raitway and will be released
only after the payment to the labourers is
finally settled.

Decline in Export of Tea to Hard
Currency Areas

3094, SHRI N K SANGHI:
the Mmister of FORFIGN
pleased to state :

Wil
TRADE be

(a) whether export of tea from India
to countries, other than those with whom
we have bilateral agrecmcn s, 1 not growing
while the production 1s increasing §

(b) whether its export is declining to
hard curreney areas ; and

(c)
thereto ?

if so, the reaction of Government

THF DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADL (SHRI
A. C. GEORGE) : (a) 10 (c). There has
been a decline in export of tea to gountiiey
not covered by bilateral trade agreemeats.
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This 1s due to greater pressure for buying
tea from India from most bilateral agree-
ment countries  Government of India have
miroduced fiscal measures since  1970-71 by
way of abohtion of export duty and grant
of rebate of excise duty on exports, with a
view to make Indian tea more competitive
The tea Board 1s also carrying out pro-
motion of Indian tea m foreign countries in
collaboration with ths localt rade for cxpand-
ing market for Indian tea  The Board
also participates 1n generic promotion in
important markets through the Tea Councils

mn order to increase share of tea in the
everage market

Non-Payment of T A Bills to Permanent
Way Inspectors, Allahabad Division
(Northern Railway)

3095 SHRI HUKAM CHAND
KACHWAI ©  Will the Mimister of RAIL-
WAYS be pleased to state :

(2) whether the T A Bills of Perma-
nent Way staft are not being paid to thum
regularly on the Northern Railway, parti=
cularly on Allahabad Division ,

(b) whether the T A Bills of some
Permanent Way Inspectors have not been
paid to them since July 1971 in Aligarh

Sub Duvision of Allahabad Diwvision ,
and

(c) the total number of T A Bills of
Permanent Way Inspectors of Aligarh Sub-
Division pending m D &’s office, Allahabad
indwating the rcasons therefor ?

THF MINISTFR FOR RAILWAYS
(SHRI1 K HANUMANTHAIYA) (a) As
soon as these T A Bills are received they
are checked, verified by Accounts and pay-
ment made with the least possible delay

(b) Payment of these bills has already
been made,

() Nl
AT WA R ¥ ST e

3096 oY FwW WA WeAW :
T W qe) 9g 7AW N FIOU F fv
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Nepal's offer to supply Power to India

15,000 9i 1

3097 SIIRI  NAWAL KISHORE
SHARMA Wil the Mister of IR-
RIGATION AN} POWER be pleased to
state

(@) whether Nepal Government have
offered power supply to India ,

(b) 1f so, the names of States which
will recenne power from Nepal ,

(¢) whether any agreement has bcen
reached between the two countries 1m this
regard; and

(d) 1f so, the amount of power to
be supplicd and the rates at which 1t will be
charged ?

THE DFEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL) : (a)
There aie possibilities of a large bulk of
hydro power being sold to India by Nepal
from the Chisapam Hydro Electric Project.

() Pnmariy, Uttar Pradesh, Bihar,
Haryana, Punjab States of the Northein
Region will  rceeive  power from
Nepal.

() Not yet, Sir.

{d) Does not arise.
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Foreign Tours by Chairman and General
Manager of HHEC

SHRI NAWAL KISHORE
SHARMA
SHRIMATI SAVITRI SHYAM

3098

Will the Minister of FOREIGN TRADE
be pleased to state

{a) the total numbcr of foreign tours
undertrken by the € hairman and the Gene-
ral Manuger of the Handirafts und Hand
loom Fxport Gorpudtion ol India duning
the last three yuars |,

(b) the total amount imcluding forcipn
exchanee spent by Govarnment on these
tours, and

(v) the aclievements as a results of the
tours 7

THF DLPUTY MINISITR IN THL
MINISTRY OF FORFIGN TRADL (SHRL
A C GLORGE) (a) I8 tours ip all were
undertaken by the Churman and 3 General
Man wirs during the years 1969 70, 1970 71
and 1271 72,

(b) Rs 218 lakhs were spent on their
tours by the Corporation,

(¢) The contacts establinhed bv the
Chairman and General Manager dusning their
tours abroad the oiders booked by them
and the enquirics gencrated by their trips
abroad have hilped in a laiger measure to
increase the turnower of the Corpuration
from Rs 28599 lakhs 1 196) 70 1o an
estimated Rs 461 70 lakhs in 1971 72

Dascrepancies in Stocks of 11 H E.C
Shops in Foreign Countries

3000 SHR1  NAWAL KISHORE
SHARMA Will the Minmster of
FOREIGN TRADE be pleasid to state

{a) whether during ther tours abroad
the Chairman and Cencral Manager of the
Handicrafts and Handloom Exj ort Corpora-
tion made surprise checking of the stncks
m foreign countries and found some dis-
crepanies there and

(b) i so, the acuon taken aga'nst
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the persons found reponsible for discre-
pancies 7

THE DEPUTY MINISTER IN THE
MINISTRY OI' 1 ORI IGN T'RADF (SIRI
A C GLORGE) (a) and (b) The
Generdl Manager of the Sona Shop in Paris
icporied an unrevonciled amount of Rs
61,050/- n f o b valu, as a result of the
d screpancy  between  the  stock  figures
according to the books and the actual stock
verification fi_ures at the vnd of 1970 71

The General Manager (Finance) from
HHFC s headquaitas in Delht who was on
ins] cetion tour to HHEC s officus i [ urope
v is asked to look into thiy matter  As a
result of the studv he came to the conclusion
that the total unreconciled amount of Rs
61050; in [ o b wvaluc 1s a result of two
vears of commercial opurations in Paiss
The amount represents 3 8%, of he total
gocds handled during these two v ars
Mecasurement shortates o fibre sales
which 15 a normal fuature and shop hifting
which has becom: a mendace n New York
as well as Parts, mostly account for this
figu es Ar the amount imohed 15 no
more than 3 8% of the total value of the
goods handled, and  as no responsibility can
be fiaed for shop hfung and shottages in
measusrements of cloth  which 15 a normal
feature, no action aganst the stafl 1s called
for

Railway over under Bridges under
Construction in Kerala

3100 SHRI C K CIIANDRAPPAN
‘Will the Minister o RAILWAJS be pleawd
to stdte

(@) the number of Ralway owver-
bridges and under bridges now under con-
struction m Kerala,

(b) the railway over bridg 4 and under-
bridges which Government have ducided to
take up for construction m Kerala during
1972 73, ard

(¢) the amount to be spent by Govern-
ment in this regard ?

THC MINISTER OF RAIl WAYS
(SHR1 K HANUMANTHAIYA) ()
Esght



63 Written Answers

() A Statement is laid on the Table
of the House. [Placed in Library see No.
LT— 1789/72].

() Approximate likely cost Rs. 86
lakhs, as Railway's share of cost (this
excludes State Government’s share of cost).
Of Railway’s share approximately Rs. 9
lakhs are provided to be spent during
1972-73.
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Construction of a Rallway Station
at Phalgupump between Gaya and
Manpur Junctions (Eastern
Raitway)

3103. SHRI ISHWAR CHAUDHRY :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government have any pro-
posal to construct a Railway Station at
Phalgupump between Gaya aud Manpur
Junctions on the Eastern Railway; and

(b) if 0, the time by which the con-
structivn work will be started ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not arie,
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Promotion to Post of Clerk Class I,
Accounts Department (Westren
Railnay).

3107. DR. KARANI SINGH : Will
the Minister of RAILWAYS be pleased to
state ©

(a) whether in the Account Department
of the Western Railway the cases af promo-
tions to the post of clerk grade I from Ist
Oclober, 1962 to Ist November, 1963 and
from Ist April, 1968 onwards have been
reopened recently to give benefit of retrospec-
tive promotion, fixation of pay and arrcars
to those ungualified stafl in 25 per cent
quota who were not elfgible for promotion
originally;

(b} whether similar bonefit was given
to quelified staff in 75 per cent quota and
if not, the reasons therefor;

(c) whether any qualified stafl were
reverted as a result of the review of the
cases of promotions; and

(d) the circumstances under which simi-
lar reopening of the cases of promotions in
leave vacancies of Clerk Grade I has been
refused ?

THF MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (d) Infor-
mation is being collected and will be laid
on the Table of the Sabha.

Demand and Supply of power in West
Bengal

3108. SHRI JYOTIRMOY BO3U:
Will the Minister of IRRIGATION AND
POWER be pleased to state ;

(a) the current assessed demand {or
power in the West Bengal;

(b) the actual generation of power in
the State;

{¢) the anticipated demand for power
in the State at the end of the Fourth Five
Year Plan; and
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(d) the anticipated supply at the end
of the 4th Five Year Plan; _

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
FOWER (SHRI B. N. KUREEL): (a)
and (b). The current demand for
power in West Bengal is of the order of
1,00 MW agauinst a power generating capa-
city of 1660 MW.

(¢) and (d). The anticipated load
demand in the State by the end of the
Fourth Plan has been assessed at about
1280 MW against the anticipated nstalled
generating capacity of 2130 MW,

Expenditure Incorred on Irrigation
Projects State-Wise

3109. SHRI JYOTIRMOY BOSU:
Will the Minister of IRRIGATION AND
POWER be pleased to State :

{a) the total investment in the major
and medium irrigation projects, State-wise
till date;

(b) how many of these projects have
been completed in each State till date,

(c) the irrigation potential created
through the exccution of the projects in
each State 1ill date; and

(d) the irrigation potential actually
used in each State till date ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)
to (d). A statement showing the
requisite information is laid on the Table
of the House. [Pluced in Library sec

No. LT-1790/72].

Mrrigation Schemes Recommended By
Andbra Pradesh Government to
the Central Goverament

3111. SHRI Y. ESWARA REDDY :
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) the names of the irrigation schemes
proposed by Government of Andhra Piadesh
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which are pending with the Cehtral Govera-
ment for decision;

(b) the broad outlines thereof; and

(c) the time by which Government are
likely 1o take a decision in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) to
(c). The Somasila project estimated to
cost Rs. 33'5 c-ores and benefit about 4 1
lakh acres is pending for want to replies to
some comments. It is hoped to complete
the technical examination soon afier receipt
of replies.

The Thamilleru Project, estmated to
cost Rs. 29 crores and benefit 0016 lakh
acres. which forms a part of the Krishna
Godavari Delta Drainage Scheme has been
technically examined. Cleaiance of it will
be considered wh~n resourcey foi its imple-
mentation are in sight.

The Government of Andhra Pradesh
have also proposed Varadarajaswamy Pro-
Ject in Krishna Basin and Suddavagu and
Mullavagu in Godavari Basin. These new
projects will have to await the awards of
the Tribunals.

Export of Tobaco and Plantain Fruit
from Andhra Pradesh

3112. SHRI Y. ESWARA REDDY:
Will the Minister of FOREIGN TRADE be
pleased to state :

{a) the share of Andhra Pradesh in
the export of tobacco and Plantain fruit in
1970-7) and 1971-72; and

(b) whether there is any scheme before
Government to further promote the export
of these items ?

THE DIPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A.C. GEORGE): (a) It is not
possible to indicate this as Statewise
statistics of exports are not maintained.

() The following are some of the
measures to further promote the export of
these items ;—
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(i) Centrally Sponsored Schemes are
implemented by the Ministry of
Agriculture for developing produc-
tion of agricultural commodities
having export potential. These
commodities also include tobacco
and plantain fruit.

(ii) So far as plantain fruit (Banana)
is concerned, an area of 12,000
hactares is expected to be brought
under cultivation during the Fourth
Five Year Plan for exportable
quality of this fruit.

(iinn Tobacco Export Promotion Council,
Madras sponsored by the Govern-
ment, undertakes a number of
measures for promotion of experts
of tobacco by dissemination of
market information, participation
in exhibitions, conducting market
surveys. publicity and by sending
trade delegations, ctc.

(iv) 39, import replenishment of f.0.b.
value of exports is allowed to
register exporters of tobacco for
import of redrying m:chines,
laboratory equipment, equipment
for handling leaf packages etc.

Scheduled Castes and Scheduled Tribes
Employees in Khurda Division
(South Eastera Railway)

3N3. SHRI ARJUN SETHI: Will
the Minister of RAILWAYS be pleased to
state :

(a) the number of permanent Railway
employees belonging to Scheduled Castes
and Scheduled Tribes respectively in Class
IV, I, If and 1 of South Eastern Railway
{Khurda Division): and

() how many of them are permanently
domeciled in Orissa State ?

THE MINISTER OF RAILWAYS
(SHRI K, HANUMANTHAIYA): (a)
apd (b). Information is being collected
and will be laid on the Table of the
Sabha

CHAITRA 29, 18%4 (SAKA)

Written Answers 70

Investigation regarding Derallment of
Esgine of 7 Down Puri-Howrah
Express (South Easten
Railway)

3114. SHRI ARJUN SETHI : Will the

Minister of RAILWAYS be pleased to
state :
(a) the reasons for the derailment of

engine of 7 Down Puri-Howrah Express
during the year 1971 in between Khurda
Road and Bhubateswar Railway Stations;

(b) whether any insvestigation has been
made in this regard; and

(¢) if so, the result thereof ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (c).
Presumably the reference i- to the derailment
ot 7 Down Puri-Howrah Express between
Retang and Bhubaneswar stations of the
South Eastern Railway on 28.11.71.

According to the provisional finding of
the Additional Commissioner of Railway
Safety, Calcutia, who held his statutory
inquiry into this accident, the accident was
the result of deliberate act of tampering with
the track by some unknown persons.

Railway Accident at Jajpur-Keonjhar
Road Railway Stations (South
Eastern Railway)

3115. SHRI ARJUN SETHI : Will the
Mimster of RAILWAYS be pleased to
state :

(a) what were the causes of the Railway
accident at Jajpur-Keonjhar Road Railway
Station, South Eastern Railway in the year
1969 as found out in the enquiry held in the
matter;

(b) whether any compensation has
been paid te the victims of the accident;
and

{c) if so, the total amount of money
paid by the Railway as compensation in this
regard ?

THE WINISTER OF RAILWAYS
(SHR1 K HANUMANTHA'YA) : (a)
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Presumably the reference is to the collision
between 513 Up Diesel Goods train and 398
Up Asansol-Puri Passenger train at Jajpur-
Kconjhar Road station on 14.7.69. According
to the finding of the Additional
Commissioner of Railway Safety,
Calcutta, who held his statutory inquiry
into this accident, the accident was due to
the tailure of the railway staff.

(b) and (c). Out of 205 claims received
by the Ad-hoc Claims Commissioner, under
the Indian Railways Act, 1890, 34 were
rejected and awards were passed
in 1(8 cases. Out of these 168 cases,
Rs. 4,33,183 75 were paid to satisly 143
awards. Regarding the remaining 25, in 22
cases, writ pctitionsy have been filed in the
High Court of Orissa agamst the awards, in
2 cases review petitions have heen filed and
in one, the payment is awaiting verfication
of apportionment of award. Writ petitions
have also been filed in connection with 8
out of the 143 cases where payment has been
made, to secure a refund to the extent of
Rs. 32,000/-. The writ petitions have been
accepted.

A further sum of Rs. 26,000/- was paid
as compensation uader Workmens' Com-
pensation Act, to the dependents of three
railway employees out of a total of six
employees killed in the accident, compensa-
tion in respect of three others beng
inadmissible under this Act.

Besides the above total amount of
Rs. 4,59,183.75 paid as compensation, ea-
gratia payment of Rs. 27,705/- was also
made to the wvictims dependents of the
victims.

Number of Villages covered under
Rural ElectriMfication in Orissa.

3116. SHRI P. GANGADFB : Will the
Minister of IRRIGATION AND POWER
be pleased to state the total number of
villages covered in Orissa by rural electrifica-
tion so far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF |IRRIGATION AND
POWER (SHRI B. N. KUREEL) : During
the Fourth Plan the emphasis in rural
electrification schemes continues to be on
the electrification of pumpsets; village
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electrification is a subsidiary part of this
programme. In Orissa, 2288 villages have
been electrified so far, out of which about
1460 have been clectrified since the beginning
of the Fourth Plan. W th the assistance of the
Rural Electrification Corporation, which has
been set up in the Central Sector to provide
additive finances for acceleration of rural
clectrification schemes and by the mobilisa-
tion of further resources, the State
authorities propose to eleetrify about 20000
pumpsets and 3000 villages during the Fourth
Plan. The Rural Electrificution Coiporation
has so far sanctioned 11 schemes covering
the electiification of 1¢826 pumpsets and
1059 wvillages.

Construction of High School at
Jharsugarh "

3117. SHRI P. GANGADEB : Will the
Minister of RAILWAYS be plcased te
state :

(a) whether a High-School is proposed
to be establiched at Jharsugarh in 1972 for
the benefit of the children of the Raiway
employed there; and

(b) if so, when the construction work
is likely to start 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not arise.
Rural Electrification in Orissa

3118. SHR1 P. GANGADEB * Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government are extending
the Hydroelectric power line from Deogarh
to Kuchinda for furtherence of Rural
Electrification in that part of Orissa State:
and

(b) whether this power line is also
being extended from  Kuchinda to
Jaumekiva ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B.N. KUREEL) : {a) and
(b). The State authorities have reported that
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there 13 no proposal for extending the power
line from Deogarh to Kuchinda Kuchinda
is already avaihing of hydro power from
Jharsuguda Sub-station For eatension of
rural electrification, another line from
Jharsuguda Sub-station 1s being considered
The extenston of electricity to Jamankiva
from the most feasitle of the pomts of
supply including Sambalpur, Kuchinda or
Deogarh 13 under the cxamimation of the
State Electricity Board

Scheme for Dramnage of Barachanka
Basm n Contai Sub-Division
(West Bengal)

3119 SHRI SAMAR GUHA will
the Mimister of IRRIGAIION AND
POWFR be plcased to state

(a) whether the Cential Government
propase 10 give necessaly financial assistance
to the Government of West Bengal foi carly
mplementation  of  Barachanka Basin
Drainage Scheme in Contal Sub Division of
Distiwt Midnapur, and

(b) if so, the broad outline of the
pP1oposal ?

THE DFPUTY MINISTER IN THE
MINISIRY OF IRRIGATION AND
POWLER (SHRI B N KUREFL) (a) and
i{b) Under the proccdure evolved for the
Forth Five Year Plan Cential assistarce t»
the Siate Governments for therr plun
sthemes are provided in the shape of block
loans and grants and are not ued to anv
particular project or head of duvelopment
In view of this, ncoessary provisions for the
mplemuntation of mdividual schemes have
to be made by the State Government There
15 no proposal under consideration of the
Central Government 10 give spucial assis
tance for the implementation of Barachauka
Basin Drainage Scheme

“‘Protest Fast” and Demonstration by
Signal and Tilecommumication
Staff ;n November, 1971

3120 SHRI RAIJDEO SINGH Will
the Minister of RAIL WAYS be pleased 1o
state :

(a) whether the staff of Signal and
Telecommunicaton Branch of Indian
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Railways observed ““Protest Fast” and held
demonstrations in the month of November
1971 at various places, and

(b) if so, whal were the demands of
this section of staff and what 1s the latest
position in regard to these demands ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) : (a) Yes,
at some places

(b)Y The demands of the stafl relate to
(I} Recopmtion of Indian Rail-
wavs Signal & Telkecommuni.a-

tion Stafl Association,

(2) Uniformitv of desgnations,

(3) Rehel to Inspector
Stores responsibilily,

from

4) Provision of quarters for S &T
Staff  free of charge on
priority basis,

(5) Provis'on of Rest Givers and
Leave Reserves,

(6) Confirmation of staff

(7) Classificatron under Hours of
Fmployment Regulations,

(8) Job analyss and Yard-stik
for provsion of staff,

(9 Provision of uniforms

(10) Revision of Pay bcales

(1) Trammg Ffacihiti;n for alf
categories of S & T Staff

The position in regard to these dumands
has been explamed 1n reply to Unstarred
Question No 7551 answered 1n this House
on 10-8-71.

Approved yard strck for Sinpnal and
Telecommunication Staff

3121 SHR!I RAJDEO SINGH * Wil
the Minister of RAILWAYS be pleased to
refer to the reply given to  Unstarred
Question No 1308 on the 23rd November,
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1971 regarding the approved yardstick for
Signal and Telecommunication stalf and
state :

(a) whether the information has since
been collected; and

(b) if not, when it will be collected
and placed on the Table of the House ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b). Yes: a statement is laid on the Table
of the House. [Placed in Library See. No.
LT—1791/72)

Dry Fruit Trading Corporation

3122. SHRI RAJDEO SINGH : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government are
contemplating to form a *“Dry Fruit Trading
Corpo-ation”; and

(b) if so, the broad features thereof 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) (a) and (b) Government
have no proposal under consideration for
the formation of a Dry Fruit Trading
Corporation. However, the question of
canalising import of dry froits through
Public Sector Undertakings has been under
ccnsideration of the Government. A decision
in this regard will be taken in the near
future.

Expenditure incurred on Facilities
during Strike by Railway
Employses In Dhanbad
Region

3123. SHRI RAJDEO SINGH : Wil
the Minister of RAILWAYS be please to
refer to the reply given to Unstarred
Question No. 6811 on the 3rd August, 1971
regarding the expenditure incurred by Rail-
ways in Dhanbad region strike and state ;

(a) the reasons why meals, tiffins and
free conveyance were arranged for the
employees during the strike on Dhanbad
Division (Eastern Railway) in February,
1971; and
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(b) whether similar facilities were
provided to the employees in previous
strikes also 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)
Meals, tiffin and Conveyance for transport
of loyal staff from place to place for running
of train services, werc arranged in the
interest of public service.

(b) Yes, wherever considered necessary.

Conversion to Broad Gange of
Viramgam - Okha - Porbandar
Section (Western Railway)

3124. SHRI D. P. JADEJA :

SHRI YEKARIA :

Will the Minister of RAILWAYS be
pleased to state :

(a) when Government propose to take
up the work on the conversion of Viramgam-
Okha-Porbandar section of Western Railway;
and

(b) the time by which the work is
likely to be completed 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) @ (a) and
(b) : This conversion has been sanctioned
and the work is in progress. The conversion
project will be completed in five years.
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Linking of Rivers From Godavar to
Cauvery

3131 SHRIM KALYANASUNDARAM
Will the Minister of IRRIGATION AND
POWEFR be pleased to state

(2) whether there 1s any independent
proposal to link up the rivers in the South
from Godavari to Cauvery, and

(b) »f 80, the outhine thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL)
@and(p) The Unkup of the rivers

J
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Iike Ganga, Sone Narmada, Godavin
Krishna, Pennar and Cauvery 1s propiwd
as pait of the Mational Water Grnid A
team ot UN L aperts visited India 1o give a
second opimion on the proposals and then
repoit 1s expected by luly, 1972 lherc s
no ndependent proposal to luk up the
rivers from Godasar to Cauvery

Compensation paid to Oustees of Pomg
Dam Area (H P)

3132 SHRI VIKRAM MAHAJAN
Will the Minister of IRRILATION AND
POWLR be pleased to state

(a) how many oustecs from Pong Dam
Area (Him«chal Pradesh) hive b cn warded
and paid coympensation so far anl how
miny were expeeted to he wwuoded ¢m
pensation under the schedule earlier pre-
pared, and

{b) how manv oustees were awarded
and pard compensation by the 31st October
1971 and how manv more have been pud
thercafter tll Fchruary 1972 7

THE DLPUTY MINISILR IN THF
MINISTRY OF [IRRIGATION AND
POWER (SHRI B N KURFEL),

(@) (1 Land owners in whose favour
awards of compensation have
been given 29,14

(1) Tand owners in whose
favour awards of compzn-
sation have been paid wup
to 29 2-1972 12,485

(tn) Tt is not possible 10 say to
this stage how many of
these land owners are eligi-
ble to be approved as o is-
tees for the purpose of
allotment of land in Rajas-
than

It 1s intended to give award to all the
tand owners who arc likely to be effected up
to EL 1280 bhefore next monsoon

(b) (1) Awards paid up to 31-10-19 1

7,508
(u) Awards pud from 1-11-1971
to 29 2-1972. 4,497/
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Better Maintenance of Railway Quarters
at Lilaah Colony, Howarh Division
(Eastern Railway)

3133, SHR; S. M. BANERJEE : Will
the Minister of RAILWAYS be pleased to
state @

{a) whether the maintenance of Rail-
way Quarters &t Liluah Colony in the
Howarh Division of Fastern Railway is not
up to the mark;

(b) whether there was a demonstration
against the IOW Incharge of the Colony on
the 5th March, 1972; and

c) if so, the steps Government
propose to take to tackle the problem ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) No.
(c) Does not arise

Refusal to Reimturse Children's
Tuition Fees by Divisional Superin-
tendent, Sealdah Division
(Eastern Railway)

3134. SHRI S. M. BANERJFE : Will
the Minister of RAILWAYS be pleased to
state ;

(a) whether the Divisional Superinten-
dent, Sealdah has refused to reimburse to
the Railway employecs under him Children’s
Tuition Fees for the children readmng in
Classes I to VIII ;

(b) whether the procedure followed by
the Divisional Supcrintendent is at variance
with the procedure followed in *Se Office
of the Genenal Manager. Eastern Railway
and other Divisional Superintendents and

¢<) If so0, the reasons therefor 7

THE MINISTER OFr RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)
No.

(b) No.

(c) Does not arise.
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Per capita availabllity and consamption
of power in North Bihar

3135, SHRI BHOGENDRA JHA
Will the Minister of IRRIGATION AND
POWER be pleased to state the latest per
capita availability and consumption of
power in North Bihar, the rest of Bihar and
the whole countiy ;

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL)
The estimated per capita availability
and consumption of electricity in North
Bihar, rcst of Bihar and the whole country
for 1970-71 1s given below :

Per capnnia  pei capita
avatlobility consumption
(KWh) (KWh)
1. North Bihar 19 13
2. Rest of Bihar 87 79
3. All India 98 a8

Fapenditure on Kosi Gandak and
Rajasthan Canal Project

3136. SHRI BHOGENDRA JHA :
Will the Minister of IRRIGATION AND
POWER be pleased to state ©

(a) the total amount to be spent
herecafter for the completion of the West:rn
Kosi. Gandak and Rajasthan Canal project;
and

(b) the steps that are being taken
to ensure completion of the three projects by
the end of the Fourth Five year Plan 7

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b. The Rajasthan Canal Stage I need
Rs. 37 crores beyond March, 1972. The
Project is expected to be substantially
completed by the end of Fourth Plan, except
for lining of the smaller channels which
work will be cartied out later,

The Gandak Project of Bihar and Uttar
Pradesh requires Rs. 93 crores beyond
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March, 1972, The State Governments have
been urged to allocate as much of funds as
possible for the project. The works in
Uttar Pradesh will be substantially com-
pleated by the end of the Fourth Plan,
Htowever, the work in Bihar will spill over
ino the next Plan.

Work on the Rs. 37 crores Western Kosi
Cana is being undertaken only now after
receipt of clearance from His Majesty’s
CGiovernment of Nepal. The project will take
5 to & years for completion.

Augmenting of Irrigation facilities
in Bihar

3137. KUMARI KAMLA KUMARI :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether out of a total crop area of
267 million acres in Bthar, hardly 5 millioa
acres get irrigation of some kind, whilc only
about million acres are assured of proper
irrigation; and

(b) the steps taken or proposed to be
taken to increase the irrigation facilities in
Bihar ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
{b), The toial cropped arca of Bihar in
1968-69 was about 10.9 million hectares.
Irrigation ., potential created by March, 1372
1s assessed to be about 1.75 million hectares
for major and medium proje<ts and about
1.8 million hectares for minor irrigation
projects or about 319, of the cropped area.

The Government of Bihar have in hand
a number of projects like Kosi, Gandak,
Bagmati, Sone High level Canals, Chandan
etc. and on completion of all the projects
in hand, the peicentage of irrigation will go
upto about 509, of the cropped area.

Ameundment of Impoot Trade Control
Order

3138. SHRI D. K. PANDA : Will
the Minister of FOREIGN TRADE be
pleased to state ©

(a) whether there is a proposal under
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consideration to introduce a bill proposing
amendment to the Import Trade Control
Order to prevent firms from misusing import
licences and indulging in varous mal-
practices like under-invoicing and over-
invoicing; and

(b} if so, an outline thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) : (a) and (b
A proposal to amend the Imports
and Exports (Control) Act, 1947 1s under
active consideration of the Government, The
amendment that is being considered is to
assume powers for imposition of fines for
contravention of the provisions of the
Impnts & Fxports (Control) Act and Orders
1ssued thereunder. Tha is in addition to the
existing penal provisions of the Imports
and Exports (Control) Act and Orders inade
thereunder.

Rowdyism in Eastern Railway Hostel
at Patna

3139. SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the attention of Govern-
ment has been drawn to a letter appearing in
Statesman dated the 3rd March, 1972 under
the heading “'Rowdyism in Hostel” at Patna
(Eastern Railway) ; and

(b) if so, the action taken by the aut-
horities m the matter ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes.

(b) No such case of rowdyism in the
Hostel has come to notice,

Increase in number of Court Cases
filed by Railway Staff

1140 SHRI RAMAVATAR SHASTRI .
Will the Minusier of RAILWAYS be pleased
to state :

(n) whether in recent years Court cases
filed bv Riilway staff are mounting up and
whether these cases are lost in Court due to
arbitrary orders of the Railway Officers;
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(b) whether the Railway Administration
has to pay substantial amount of money on
account of these cases,

(t) 1f so, whether any action 18 taken
agamnst the Ofhcers responsible for such
orders, and

(d) 1f not, the remcd al measure the
Administration propose 1o tahe in this
matter }

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a)
Althc ugh the court cases filed by the Rail
way staff are on the incrcise cases are not
lost due to aibitrary orders of Railway
ofheers

(b) Advocates are paid according to
the High Court Schedule  Gowvernment
Pleaders arc paid as per rates fived by the
State Governments, and outside counsels ire
paid at the rites fixed as per prior contract

(¢) and (d) Does not arise

Brutal Assaults on Rallway
Employees at Kusunda .

1141 SHRIRAMAVATAR SHASTRI
Will the Minister of RAILWAYS be pleased
to state

(a) whether Telegram dated the 8th
October 1971 from Dnvisional  Railway
Tmployees Coordination ( onm ttce [Dhan-
bad was reccived bv Government alleging
brutal assaulis on the Railway Employees
on dutv at Kusunda on the 27th October,
1971 by the Police and Collicry owners,

(bi 1f o, the gist of the incident and
the action taken by the Railway authoritics
at Dftanb.d 1n the matter, and

(¢) whether compensation was promised
to be pard by the Dnvstonal Superintendent
to the staff injurcd on duty and whether 1t
hdy been paid ?

THE MINISTIR OF RAILWAYS
(SHR1 K HANUMANTHAIYA) (a) No
However, the incident took place on 27th
September, 1971 and not 27th October, 1971

(b) A statement 1s attached
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(c) No
Statement

On 27 9-71 at about 13 00 hrs while the
shunting of wagon. was gong on at
Kusunda Railway Yard, the Eastern side
level crossing gate of Kusunda Yard was
closed tor vehicular traffic At that tume
one car No BRW 68631 n the occupation
of Shr1 Parmcshwar Agrawal, proprietor of
West Godhar Colliery, Kusunda with his
family came there and they demanded the
lewel crossing gate to be opened at once for
the s11d car to pass  The gatc-man on duty
showed his nability to open the gite as the
shunting was still going on, and this resulted
in 4 altercation between the gitemin and
Shrr Agrawal who felt insulted and enrazed
on the reply of the gateman  buddenly Shn
Agrinal went to the Colhiery and  brought
about 0 persons armed with  lathis spears,
iron 1ods c¢tc  and started dssaulung the
railway emplovees on duty  On getting this
information the RPF armed wing party
posted at Kusunda and the loc il RPF stafl
rushed to save the Railway employees when
the assailants fled awav

The Divisional Supcrintendent, Dy
Divistonal  Supenintendent  Divisional Ope-
rating Supenintendent, Dhanbad accompanicd
by 4 perintendent of Police Dhanbad and
other Pol ¢c authorities visited the spot On
being assured by the authorities that appro
priate action will be taken against the
persons who were at fault, the work was
resumid by the Railwdy employees

The local police have registered a case
which 15 under nvestigation,

Confirmation on Posts of Fuel Inspectors
and Fireman Inspectors on Railways

3142 SHRI CHANDRIKA PRASAD
Will the Minister of RAILWAYS be pleased
to state

(a) whether perminent and cadre posts
of Fucl Inspectors and F remin Inspectors
have becn created om the Raviways,

(b) if so, the reasous therefore,

{c) whether some members of the staff
have been confirmed against these posts
being cadre posts, and

(d) what 1s the procedure for trans-
ferring the confi med employees (o therr
original cadre post ?
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THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA). (a) to
(d) The information 18 being collected and
will be laid on the Table of the $abha

Effcct on India’s Exports consequent
upon Chna's entry in to

U. 8 Markets
3143 SHRI NIHAR LASKAR
SHR1 C T DHANDAPANI
Will  the Mimster of [ORLIGN

TRADE be pleascd to state

(a) whether entry of Chatna into  the
U % markets has 1n any way allected the
Indian exports tothe U 5 A, and

(b) 1f so, to what extent ?

THL DrPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADL (SHRI
A ( GEORGF) (4)and (b) 1he entry
of China mto the U % market has not so
fai effieted Indo US trade to any appreci-
able extent

E<onomy measures adopted by Railways

3144 SHRI K RAMA KRISHNA
RLDDY Will the Minntur ol RAIL-
WAYS be pleased to state

(a) the measures of economy taken
by the Mimistry of Railways to impiove the
tinancial position of the Railways ,

(b) the monetary savings achieved in
the fields ot fuel consumption, claims and
compensations and unproductive establish-
ments , and

(c) the recommendations of the Claims
Committee 1969 which have not been imple
mented, even though accepted and the
recommendations which have been rejected ?

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (%) A
statement 15 laid on the Table of the Ho se
[Placed in Librarv  See No L1-1792/72]

(b) Improvement in effi.iency, oper-
ation and productivity leading to economy
directly or mdirectly 1s a continuous pro-
cess by way of varnous measures adopted on
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Railways as briefly mentioned against part
(a). There has been no reduction m the
paymem of compensation for loss, damage
etc , on booked consignments during 1971-
72 As regards fuel, some savings were
achieved dunng 1970-71 as compared {o
196)-70

(c) Instructions have been i1ssued t2
the Zonal Railways on the recommendations
of One Min Expurt Committee on Compen-
sation Clarms which have been accepted in
full or 1n pait or 1In modihed form The
nature ¢f most of the recommendations is
such thdat imp ementation thereof 1s a conti-
nuous Process For insance, the recom-
mendations on marking  addrssing  sealing
rivetting  labelling, locking, handling,
arousing of claims consciousness among
the staff, connccting of unconnected wagons
fixing of staft responsibalitn, repairs of
pnel cut wagons, training of staff watching
ot dutentions, 1ssuc of damige and deficien-
¢y messages worree compilation of  statis-
tics provision  of  adequate covered
accommodation n goods shuds, uxpedit ous
investigations and d sposal of claims cases
1issue of shortage cert ficates, periodically
meetings with big undertaking Chambe:s
of Comm 1ce etc , holding of mobile claims
offi.es prevention of litigation, gquick satis-
faction ot degices watching the performance
ot Railway advocates eic are under constint
1m» ementation The reviews of  staff
strength  suggested by the Commuttee are
alvo berng conducted by the Zonal Railwavs
Th imp'ementation of the recommendations
as accepted by the Railway Board, for
dugmentation of the stungth of the Commer.
cial Officers and staff  will  however, have
to be done In phases within the availabel
finances

The recommenddtions made 1n  the
following paragriphs ot the summary of
o'mervations and rncommendations which
have not been acc pted are —

153 160, 163, 175, 178 181, 183, 185 187,
189 192, 215 216 235 248, 299, 319, 351
357 176, 37D, 4%t 41 4B), 496, 526, 556,
557, 551, 572 601, 615

Capacity of Goods Traffic during 1hird
and Fourth Plans

3145 SHRI K RAMA KRISHNA
RFDDY Will the Minister of RAIL-
WAYS be pleascd to state
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(a) the capacity of goods traffic in
million tonnes per annum developed in the
Third and Foorth Five Year Plans ; and

(b) the traffic lifted in 1969-70 and
1970-73F 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a)
Dependent on the pattern and leads of
traffic prevalent in 1965-66, the Railways’
capacity was for a sustained movement of
205 million tonnes of originating traffic at
the end of the 111 Plan. Capacity is being
programmed for hifting 240.5 mullion tonnes
at the end of the Fourth Plan subject to
certain  anticipations of pattern of traffic
and lead thereof.

{b) The actual traffic and lifted during
1969-70 and [970-T! was 207.9 and 196.5
million tonnes respectively.
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Compensation paid by Railway due to
Thefts and Pilferages on North
Eastern Railway

3148. SHRI MAHA DEEPAK SINGH
SHAKYA : Wil the Mmwter of RAIL-
WAYS be pleased to state :

(a) whether several incidents of thefts
and pilferages have taken place on the
North Eastern Railway since Ist January,
1972 ; and

(b) if so, the district-wise break-up of
the incidents and the amount of compen-
sation paid by the Railways on this
account 7

THE MINISTER OF RAILWAYS (SHRJ
K. HANUMANTHAIYA) : (a) Yes.

(b) The Division-wise break-up of the
incidents of Thefis and Pilferages from Jan-
uaiy to March’ 72 is as under ;—
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— SINGH* Will the Minister of FOREIGN
Division N-:i.cof ’n:.'" N: ?r “:;" TRADE be pleased to state the prices which
Th.el?t :" P:ﬂ'c:aus Government will have to pay for the
Russian cotton ond the comparative prices

of the Indian and Fast African cotton ?

(1) Izatnagar 5 1

(1) Lucknow 13 - THE DFPUTY MINISTER TN THE
MINISTRY OF FOREIGN TRADF (SHRI1
(1) Gorakhpur 3 —_ A C GEORGE) Under the cotton con-
w) Varanast 2 _ version deal with the USSR, India would
Teceive wotton fiee of  cost for conversion
{v) Samastipur 4 4 nto textiles to be supplied to that country

Compensation  pard  from Jwnuary to
Muarch, 1972 on North Eastern Raillway on
account of Thefts and Pilforages s Rs
4444/ and R« R24 9R1/ rospuitivels

Conversion into Broad Gaope 1me from
Delh: to Abmedabad

1149 SHRIMATI SAVITRI SHYAM
Will the M mister of RAIL WAYS b pleased

to stale

(4) whether Goverrment have  any
proposal under corsrleral mm to vonvert the
metre gouge Dolty Ahnwedabad  hae  mio
bioad gauge line , and

{by if s0, the broad outline thereof *
THE MINISTEFR O RAIIWAYS
(SHRI K HANUMANTHAIYA) (1) and
tb) A traffic surwv 18 m progress for
comerstion of the Delhi-Ahmodabad metre
gaLge section to broad gauge The proposal
will bu further consdered afier the sunev 1s
canmpleted and tle report thereof (xamined
Price of Russian Cotton

3150 SHRI1 RANABAHADUR

ANDHRA PRADLSH
GUIARAT
MAHARASHTRA
UTIAR PRADESH

RAJASTHAN '

India recetving conversion charges

Powers Crrsis in States

3151.  SHRI PAMPAN GOWDA
SHRI P M MEHTA
Wil the Minister of IRRIGATION

AND POWER be pleased to sate

(a) the names of the States which have
utged the Unron Government o dirange
for supply of power to them from the
neighbour ne States 10 solve the power criws
obtainiag therein  and
of Government

by the reswction

thire o ?

THF DEPUTY MINISTER IN THE
MINISTRY <©OF IRRIGATION AND
POWER (SHRI B N KURELL) (a)
The States of Andhra Pradesh, Guparat,
Maharashtra Rajasthan and Uttar Pradesh
have asked the Contral Government to use
their pond offices for arranaing  supply of
power from the ncighbouring States

{b) <Cen'r1l Government have promptlv
arranged power supplv  from neighbouring
States for use 1n these deficit States to the
extent posssble

fiom Mysore, Tamil Nadu & Kerala

from Mveore, Madhya Pradesh and Maharasht a
from Madhya Pradesh and Mysore

from Madhya Pradesh and Bihar

from Punjab, Harvana and Delhs
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Issue of import licences for **U’" Foam

3155. SHRI B. K DASCHOWDHURY?
Will the Minister of FORFIGN TRADE
be pleased to state :

(a) whether licences to import machi-
nery from abroad weie issued 10 some firms
for manufactore of “U™ Foam if so, the
date of Issue of such licences and names of
such firms;

(b) the names of firms who had applied
for import licences for purchase of similar
maclunery but have not yet becn issued
licences; and

{c) the criteria adopted in issuing such
licences ?

THE DELPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE): (2) Yes, Sir. A state-
ment showmg the partiulars of import
licences 1ssued to  twelve parties is laid on
the Table of the House, [Placed tn Library.
See. No. LT-1793(72]

(b) Another statement giving the parti-
culars of pending applications is laid on the
table of the House. [Placed in Library. See.
No LT-1793172}

{¢) Since raw material for the manu-
facture of polyurethane foam s largely
imported, each applrcation is considered on
merits heeping in view the availabilny of
foreign exchange to finance the import of
the raw matersals.
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#11972-7% ag & fov sfraq afaur &
fag Yoo ¥ foo | 0T Tor w0 waz
STaYTT T@r qgqr ¢ 1 sy fawe aigt 31
wfarg & @AY F fagdreo ¥ fev gy
7 & 93 It ofv ol & avaea §
amg A A @ f& g &0 fagdeor
w7 aur 338 ghafsaa s¥ f& 7%
adY g€ gfvaq afeqar o1 Y fagdtewor
grar wifzo

W fawr v Y ngy fenfon
% gavfa

3158 off AwwR 3T : AT W qA
ag AT FY T T 6

() ™ fawmraz @q 197071 &
g frafl gaafe & fenfrar g§ ok
g § &7 A% faadt wifw #1 e @
T g, A

(@) ®av & feafear wwaver gf ar
W fawm &Y avE & gegAr A Gy
7R A1 IFIS ¥, A iy &, A7 fear
a7 ufw 3w fewrr Y aw19Y € w0

qdt ?

W w= (sh o ggRdar) (%)
7Y q% @ A ¥ A 67,96,735 o 67
G¥ #YT 66,52,482 %o 71 ¥ yFw WY
fenfeat &1 yrars fear mar § )
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(®) 106 T 60 G Faw aF
fand oFIIE! T F g7 47 a7 qAT
ARA R AT W NG AT T I
471,12 %o 38 4§ ¥F1 wamA fwar
AT 41 )

T IUWTN FT HTETA

-

3159 ot mee R IO : T W
g4y ag Fary 1 a1 ¥ f¥

() =¥ fawiw gra 1971 & g
fray 0% goswo #1 e q4T geg wAT
? &Y A g g &, v

(&) ¥ furm g7 gowTo #) @3Aw
% @ ¥4 aF¥ IOy &I G g
airdprr ?

WA (3t ®o gFwEW) (7))
1970-71* & @e o srranfad soste a1
% YU 3259 ¥ Wy A1 A TA
Atz ¥1 vawn 9 sfawa ar 1 sofas
w7 } g faorel g oAt Swe g Ay
A7 fawrelt ardt & fesal & srqgy o
afafesq o, faaet & famea ek 33
q917 % gfoga geerT AR geqra A4r
qAYe ¥ W A1 §8 WI oY | =
TEgT &7 Frary AfqArd a1 FWAT T A%
a1 &Y A9X AW 7 oFew AF o ar TN
STRAT Aty 4

(=) @mama ) fasgs & 7= A
& fon a1 swg-dimr fraffra @it O
a1 AT F0fE AT WA ¥a® ¥V
afrard =% wre, arfevn aar g 7
aw fifim § faed fog Jfrope Srafor
aFfte o xe amear & fadat qgarn
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Sy fr afadal o1 agem w9
o & sgare At Fear o, s
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FY qiEmgEAT qEAT &1 Bt HIAIT AV
sfgsan war 7 @F & wie7 57 o1 3
%1 53 vz ¥ qoqifad gor 47, 1955
56 & #raw 26 fauad a7, gTrwT 1970
71 ¥ wmaw 9 wfAwg as o0 foar
o

Failure of firms to discharge their
export obligations

3160 SHRI INDRAJIT GUPTA Wil
the Minister of FOREIGN TRADE be
pleased to siate

(a) whether 1t has come 1o the notice
of Government that a number of firms atter
ob*aming licences for expansion on the
condition that a certamn percent'ge of thur
production would be «xported hive failed 1o
discharge therr obligation 1n regard to
export

(b} 1f so, the number of such cases
brought to the notice of Gowvernment and
details thereof, and

{c) the actron if any tahen against the
defaulting fiums ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORFIGN TRADF (SHRI
A C GEORGFE) (a) to (c) Nocase of
default in the export obligation has come
to the notice of the Government during the
last five vears, where licences for the import
of machinery to expand the manufacturing
capacity, has been 1ssued subj ct to the
condition that a certain purcentage of their
production would be exported

N-rzret it s WS W qAEER
w & fog sy

3161 WMo WEH ATAW U3 . Fq[
@ et ug qam #) U oFay fr

(%) A-wzeY am e @ *
iz & fou frad srémga ofesw
T & 7o W qiyAw & faara-
0T § T A geow ¥a & faviu-
LILE 45
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(@) O/ w== &1 sEa £@ N
gdar qgfa T g,

(7) =ar == 93f7 ¥ =i oF A
=nfat ng oA 9T Fuar fafusy wqrAy v
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(w) afzel @t za v g
w1 qfafear & °

T Wt (W %o ggwe)
L cill

(w) WA 97 mag ) @EF F
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w1 frgwr &% & fafresg fear srr
¢t ag WY g1 AR @@ § gafwa
wfaqeaEey o ®&a7 Aifeg asf w
qmiy 1 Afedt & Aagaw § FFW @
ATt wF &1 ST A9IA gAl T OF
savor qfafa gru emda & @AY #
T 2N ¥ qgwa, Ia7) faeiy frafa
T F17 F1 FANEHE TT & T F1
SHAT F1 A9 A @A §U AN ¥ oG9
goge safsaat 1 3% fa¥ aniy & Hfew
af g & fr frafl 37 & 9 3% a0
g # afuF sFEar A 81

() ate (&) =wma & dfa & sgme
faft ox IR W /AT | GEHTF F
351 & wegr g as Afag e aifs
saw 3w Wfgs gfe & worwr @)
raf, awn-eT IXAA ¥ I 2aT
g7 at fafem =29-Y 92 |1RqIT / SwEr
& 3xt % fagaw & foc zo oTar & avax
fa=rre feam wiar 8

Tk (ofrww twa) & fog asig
o R watsen awpere wiafy

3162. WMo Wl AXEW qIIN .
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| @ FEt g wAR WO A{
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(%) v (sfew ¥sd) & foy
wiag @y suvear g2rgere afafe w5
T3 FF gAT q@1;
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w2y g7 a9 A1 fagraar g, A

(7) afz adh, &t o 59 ar @=
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qw A1 A w0

(¥)
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(%) et s Tt (Fer wRw)
¥ W guw qE) oW g, o

(@) I & qret 71 Fsara @ ¥

a?

Foat st Fgyy warem & gawedt
(ot doea gb) (F) AW (W)
meht wrar grg 71 wfagaw 9= @
131252 & 1 sO4Y goar W, 11 ¥4,
1972 (8 ¥ NT-:) AN FT FA-FAT
129599 %= grar a1ty

vaiw folg e oo fda &
"9 J97 GAREAT

3165, ®lo WRWATUQW UTEF ;
w7 e wrqiT 7Y 9 ;AW Sy ¥
g fir:

() #m fada 71 wmeim e &
fruta & sv=eg 7 A1 Aar aueta gav
A W, AT

(=)

FITg?

fadm wmare darem A Fowan (s Qo
o ww) (%) & (1) fRawr
¥1 frata «F & fae aft 98 AF aq
17 wfeaw o7 7 A g fear man g,
qaifs fafew gorre 1967 & wiva-fada
T §17 FY, 1977 F 457 AF A WA
Ffaqgagra grnf 21

afz gl, M A g T

Closure of Edward Textile Mill,
Beawar

3166. SHRI ISHAQ SAMBHALI
Will the Mimister of FOREIGN TRADE be
pleased to state :

(a) whether the Euward Toxtile Mall,
Beawar had been closed down,

(b) f so, the reasons therefor!
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() whether any arrangement has beem
made to run 1t under the control of National
Textile Corporatron; and

(d) if so, the mam Features thereof 7

THE DFPUTY MINISTER IN THE
MINISTRY OF FORFIGN 'TRADE
(SHRI A C GFORGE) (a) to (dM
Edward Textile Mills Co Ltd, Beawar has
been ving closed sinc Agust, 1969 due to
financial d flicultres and labowr trouble,
in cxercise of the powers conferred by sec-
tron 18 A of the Industries (Development
and Regulation) Act, 1951, the Central
Government  have authoried the National
Textile Corpwation to  take over the
management of the company for a period of
five years

Silk Dclcgation

3167 SHRIINDIR J MALHOTRA :
Will the Minister of FOREIGN TRADF be
p'uaved to state .

(a) whcther Government spon ored a
Silk Delegaution wth Chairman, Contial
Silk Board as its he.d 10 cxplo e the possi-
hility of 1ncreasiag vur sk wxports,

(by if so, the 1ecommendatsons made
by the Delegation, and

() the steps Go ernment hive taken
lo mplement the recommendations 7

THE DFPUTY MINISIER IN THE
MINISTRY OF FOREIGN TRADE
(SHRT A C GEORGEL) (a) Yes, Sir.

(b) A sta ement ~howing cerlain impors
tant je.ommerd tions made by the Silk
Declcgation 1s attached

(t) The report of the Si1lh Dilegation
1s under active considerstion

Statement

Followne are some of the impor
tant recommendations made by the Sk
Delegation .—

(1) The Central Silk Board <hould be
provided with necessary organisa-
ton and resnuices for ensuring
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coordinated planning and develop-
ment of silk exports on sound and
stable basis.

(2) A comp ehensive publicity drive
should be undertaken for project-
ing the image of Indian silk in the
world market.

(3) Tre Board should organise show-
rooms and overseas offices exclu-

sively for Indian silk goods in
important markets,
(4) Diversification of export items

including export of raw silk and

silk yarn.

(5) Additional assistance against export
of tasar and tasar mixed goods.

(6) A suitab'e research station for
undertiaking technological research
relating to silk industry should be
set up,

(7) Sustained efforts should be made
for improving the quality of Indian
raw silk and reducing its cost of
production,

(8) Effective steps should be taken to
iacrease production of tasar co-
coons on oak platation.

Prodution and export of Tasar Silk

3168, SHRI INDER J. MALHOTRA :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) the steps Government contemplate
to increase the production of ‘tasar’ silk in
the country; and

(b) the steps taken by Government to
increase the export of “tasar’ silk ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) :

(8) S'eps to increase the production of
tastar silk in the country :

(i) A provision of Rs. 1'45 crores has
been made in the IV Plan for

APRIL 18, 1972
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development of tasar silk industry
in the country’

(ii) Three sub-stations at Ranikhet,
Batota and [mphal have been set
up by the Central Silk Boa d for
exploiting the nature grown oak
plantations in the sub-Himalayan
belt for raising the tasar cocoons.

(i) A project for streamling tasar
cocoon production on block plan-
tation basis is under consideration.

(iv) An Expert Committee has becn
constituted by thc Central Silk
Board to review the progress made
in the developm~nt of non-mul-
berry silk industry in the country
and to sugeest measures for
furthe: development.

(v) The production of tasar silk rose
from 2'52 lakh kg. in 1969 to 3-53
lakh kg. in 1970.

(b) Steps to increase the export of iasar
silk goods:

(i) Import replenishment scheme for
natural silk goods has been stream-
lined.

(ii) Cash assistance at 107 of the f.0.b.
valuc was permissible against ex-
ports of natural silk products con-
taining 100°, tasar silk from 1st
March, 1971 to 31st December,
1971. From 1.1.72 this cash
assistance has been extended to
mulberry-tasar blended or mixed
products also.

With these measures the declining trend
in tasar silk exports has been arrested. The
exports rose from Rs. 1'20 crores in 1970-
T1 to Rs. 1'30 crores in 1971-72.

Quick withdrawal of Wagons and
their Movement

3169. SHRIINDER J. MALHOTRA :
Will the Minister of RAILWAYS be pleased
to state —

(a) whether Government are aware that
withdrawal of loaded wagons from coal-
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munes and their weighment and preparation
of invoices take days together resulting in
congestion of sidings and affecting turn
round of wagons ,

(b) the reasons for increasing delays in
these operations , and

(c) the steps being taken to speed up
withdrawal of wagons and their movement?

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANIHAIYA) (a) and
(b) Some wagone do get detained
colliery stdings particularly m West Bengal-
Bihar fields, due to fic ors beyond the
Railways contiol, such as, theft of bearing
brasses, track fittings etc  or dislocations 1n
trafhe due to Bundhs etc  Of late a large
number of wagons are also pettog Ieft
buhind in the colliery wdings m  Bengal &
Hihar fields due to the colhieries’ inability to
complete loading within the permusable free
time During the months of Januarv, feb-
ruary and March ‘72, 8840, 9729 and 11568
wagons respectively m terms of four wheel-
ers were detained for completion of loa-
ding leyond the permussible free tmme
Dutention to these wagons also  caused
detention to other wapons served by the
sdine pilot

() A daily wauch s mamtared at
various levels on the supply cf empty
wagons and clearance of loaded \ acons
fiom colliery sidings by the ccal pilots
All efforts are also being made to check the
ncidence of thefts et 1 the idugs  Co-
operation of Colliry Menagenents 18
also sought to eradicate the evil of thefs
in the sidings and to ensure loading of
wagons within the permissible free time.

Construction of Salal Project n
Jammu and Kashmir

3170 SHRI INDER I MALHOTRA
Will the Minnter of IRRIGATION AND
POWER be p'cased to state

(a) the progress nad: so far i the
tonstruction of Salal Project in Jom nu and
Kashmur State ;

(b) the different phases of the project ,
and

CHAITRA 29, 1894 (SAKA)

Wruten Answers 110

(c) the probable dates by which the
aiffeient phases are contemplated to be
completed ?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREFL) (a)
The necessary exploratory work for deciding
the location of the dam has b.en done The
road for project site 15 under construction
The work of acquisition of land construct,on
of staff quarters and office accommodation
wrd pre-construction SUrveys are in progress
The arrangements for constretion power by
procuring diesel  generating scts  as well as
bulk power from local grid have alieady buen
made  Ordurs for the generating units have
alteady been placed with Bha at Heavy
Flectieals Ttd, Hardwar All  the uvil
wortk contructs for the constiue 1on of the
dive sion tunnel and the ridge-cutting for the
spillway have been a varded

(byand (c) 1te firt phave of the
Salal Hydro Electric Project  compiies
nstallation of three generating unts of
90/115 MW cach  The first un t 1s s/ eduled
for commussioning  in September, 1977
followed by the remaining two units at an
interval of six months each

The second phases comprises the in-
stallation of c«ditional threc generating
un ts of ®0/115MW each and will be taken up
after completion of up stream duvelopments
on the Chenab Rover

Conference of Chief Justices of High
Courts held Iin March, 1972

kil SHRI P NARASIMHA
REDDY  Will the Mininter of 1 AW AND
JUSTICLE be pica el to state

(a) whether a Conference of Chief
Justices of High Couris was he d in Maich,
1972 , and
their

() if so, the outcome of

del b.iations ?

THE MINISTER OF LAW AND
JUSTICE AND PETROLEJM AND
CHEMICALS (S R H R. GOKHAIL)
(a) Yes, Sir

(b) The Conference 18 he'd pe 1 diculy
for an exchange of views and ideas on
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various matters concerning the judiciary.
The Conference held in March, 1972 has also
made some recommendations for the consi-
deration of Government.

Balance of Trade with Aslsc comtries

3172. SHRIP. NARASIMHA REDDY.
Will the Minister of FOREIGN TARDE be
pleased to state the present balance of Trade
with Asfan countries and the chief sustaining
eommodities of Trade.

THE DCEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : Statements are laid on
the Table of the House, [Placed in Library
ace No, LI—1794/72}.

Boosting of Engineering Exports to

Asian Cowntries
3173.  SHRI P. NANRASIMHA
REDDY : Wil the Minister of FOREIGN

TRADL be pleased to state the steps pro-
posed to be takem to boost export of
engineering products to Asian countries 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHR1
A. C, GEORGE) : Eaports of engineering
8oods to Asian Countries during the last
three years have been as follows :

Year Asia Total
1968-69 Rs. 46.93 crores  Rs. 84.97 crores
1969-70 Rs. 48.20 crores Rs. 106.37 crores
1970-71 Rs. 51.30 crores Rs. 116.59 crores

Efforts to boost export of engineering
goods are directed to all the foreign countr.es
including Asian Countries.

Some of the more important measures
taken to promote exports of engineering
spoods are :

1. Registered exporters are allowed
importe of raw materials requiled
for export production, supplies of
steel and aluminium are allowed on
priority basis and cash compensatory
support is allowed onm selected
commodities.
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2. Under a scheme of assistance from
Marketing  Development Fund
financial assistance is provided to
recognised Export Houses for pro-
motional activities like conduct of

market surveys, publicity, parti-
cipation in Exhibitions and fairs
ctc.

3. Draw back of Customs and Central
Excise duties as aflso conces.ional
railway freight is allowed on a
number of export products.

4. A scheme of registration of contracts
insulates registered exporters against
disadvantageous changes in the
patiern of assistance subseguent to
their dates of contracts

5. A wholly owned subsidiary of State
Trading Corporation has been sct up
to specialise in exports of large
ventures and turn-key projects by
parpticipating in global tenders in
the ficld of railway rolling stock
and equipment, public utilities and
complete  industrial plants and
projects.

In addition to the above, following are
some of the contimuing steps taken by the
Engineering Export Promotion Council :

() Maintains Foreign Offices abroad.
(Foreign Offices at Beirut and
Singapore look after Asian markets).

(ii) Sends out Trade Delegations, Sales
and Study Teams. (Asian delegation
has recently visited Indonesia,
Malaysia and Thailand).

(iii)) conducts market surveys and com-

modity studies.

(iv) Arranges participation in Indian

and International trade fairs and

exhibitions.

(v) Undertakes publicity in India and
abroad. Under this head the council

brings out Directory of exporters,
overseas journal and Home Bulletin,

Brochures and other publicity
material.
(vl) Arranges Seminars and Conferences of

exporters.
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Trade Delegation from Nepal

3174 SHRIP NARASIMHA REDDY
will the Mniser of FOREIGN TRADE
be pleased to state

(a) whether a trade deleca'ion from
Nepal visited India recently and

(b) if so, the out come of the visit ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADFE (SHRI
A C GEORGE) (a)and (b The Indo-
Nepdl Joint Review Committee met in New
Delhi on lanuary 28, .9, 1972, to review the
imp enmentat on of t}e p ovis ons of the New
Tieaty o[ Tiadec and Tiansit between the two
wountres The talks had to be adjourned
when the sad news was reccived of the
untimely demuse of His myesty King
Mahmg.ra of Nipal The next necting of
the Joint Review Commutter will be hed in
Kathmandu

Rehabilitation of Bhakra Dam Outsees

3175 PROF NARAIN CHAND
PARASHAR Will the Miniter of IRRI-
GATION AND POWER be pleased to state

(a) whether a Memorandum has been
icceived by Government to the cffect that
the Bh k-2 Dam o1 stees have not teen settled
properly, and

(b} 1f so, the reaction of Government
theieto ?

THE DEPUTY MINISTER IN
MINISTRY OF IRRIGATION
POWER (SHRI B N KUREEL) (a) and
(b).  Some of the oustees of Bhakra Dam
were rehabilitated in Hissar Distrcl as far
back as 1958-59  Recently a memorandum,
expressing some difficulties has been rece ved
from them . Various rehabilitation facilies
weie granted to them as per recommenda~
tives from Public also  All the oustees of
Baakra Dam have since been rehabilitacd and
full facilities as promised have been extended
to them. Only na tew cases the proprie-
tary rights of 1and have not been transferred
to the oustess because of some legal diffi-
<ulties which the Bhakra Management Board
are looking mto in consultation with the
voncerned States,

THE
AND
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Wagons for loading of salt from
Station in Kutch Area

3176 SHRI1 VEKARIA Will  the
Minister ¢ f RAIL WAYS be pledsed to state
whether Government propose to increaw the
number of wagons to load salt from the
Stations 1n Kutch area ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) Consistent with
the commitments of the Railways to c'ear
higher priority taffic preferentially, eve ¥
cffort 14 being made to maxumise loading ol
salt from stations 1n the Kutch Area During
the period from Ist, 1971 to Much 1971,
5835 Bioad Gauge and 8554 M tre Gauge
Wagons were loaded with salt from stations
n this area

Screeming  of Casumal Workess Delhl
Division (Northern Railway)

3177 SHRI B P MAURYA

SHRI CHANDRIKA PRASAD

Wl the Mmster of RAILWAYS be
pleased to state

(a) whether the scicening of some of
tte Casual workeis over Delhi Diwvis on 1»
done bv the Railway D partment ,

(bY 1f so, the number of casual workers
wothing under the Signal Inspector
(Avoiding Line), Kishanganj Delhi, Block
Inspecter (Avo ding Line) Delhi and other
stodT working 1n construction 1n Signal and
le cwommun cation D-partment m Declhi
Division called for the Screening,

(c) the prinuaples adopted for tha
screenung, and

(d) whether some of the casual workers
are not included in the lst of persons for
swreening and if so, the reasons the efor ?

THE MINISTER OF RAILWAYS
SHRI K HANUMANTHATYA (a) to(d)
It 15 proposed to fill up some Class 1V posty
on Dellu Division from amongst casual
labourers and sudstitutes who have com-
pleted the minmum of six months service
subject to their switability being adjudged
by a Scieening Committee Nonc has <o
for been called for »screening Casual
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labourers working under Singal Inspector
{Avoiding line Kishanganj, Delhi) and Block
Inspector (Avoiding line Delhi) are being
called for scicening separately by the Con-
struction Organisation.

Discontentment among staff of Signal
and Telecommunication Depart-
ment (North Eastern Railway)

3178, SHRI B.P. MAURYA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether in the North Eastern Rail-
way, there is discontentment among, the
staffl of signal and Telecommunication
Department on the issues of retrenchment and
teversions of staff;

(b) if so, the total number of cmployees
in various categories affected by retrench-
ment and 1eversions ; and

(c) the steps Government proposc to
take in the matter 1o 1emove the discontent-
ment among the staff ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) to
(c). 51 juniormost employees of the
Construction Organisation belonging to the
following categories were retrenched on
account of reduction in workload :—

Mechanical Signal

Maintainers : 5
Masons : 11
Blacksmiths H 15
Carpenters : 6
Painters d 2
Hammermen HE ¥

They have been offcred alternative

appointment,

Import Licences issued to General
Film Distributors of Bombay

3179. SHRIINDRAJIT GUPTA : Wil
the Minister of FOREIGN TRADE be
pleased to state:
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(a) whether General Film Distributors
of Bombay have been licensed to import
cighteen films, made in U.K., annually for
four years, for commercial exhibition in
India;

(b) the amount that will be repatriated
1o U.K., as a result;

(c) whether any other Indian Company
has applied for licence to import films
from continental producers on the bass of
similar agreements, but has been refused; and

(d) if so, the grounds for such dis-
criminatory treatment in favour of General
Film Distributors ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : (a) Yes, Sir. Government
has entered into an agrcement on 18.1,71
with M/S. General Film Distributors Ltd.,
Bombay for impoit of films from UK, The
agreement is to last for four years. Numbers
of films to be imported has not been mentio-
ned in the agreement. The parly would be
entitled to import films on a quota of 507
of the best year import.

(b) The remittances out of net earnings
due o M/S. Comption International Filns
Lid., U.K.: —the suppliers of British Films
to Indian party, will be limited to Rs. 50,000
per half year or Rs. 1,00,000 per cnnum. The
balance amount will remain blocked in
India for utilsation in terms of the
agreement.

-

(¢) No Indian Company had apphcd
for import licence till the agreement with
M/S. General Film Distributors Lid.,
Bombay was concluded. One party hay
subsequently applied for an import hcence.

(d) TItis the policy now of the Goven-
ment to Tmport films only through S.T.C.
except where special agreement existed
already.

ARTERT WY Y Cosaniit qre’

3180. off gww ww woAW :
ot wtoy fag firez

1 W Wt 37 a@R N porwn i
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(%) = awdir 7 g8 swEHg
;1A 7Y faat Fremar fRT I8 @re) gmEm
1T & ol Frqali¥EY qi@’ ard fad @

(&) afygr, &t gvorfmat & am
war § Fag ag gfaar & o & &t wrd
fry o qro foe fag oY B §

(7) ¥ wegYasd amw’ A F77
¥ o ¥ ¥ a7 AIALT a9 €, AW

(%) w= gfaagre & for o3 &
ofroraeamy @ @7 gl ¥ TR W
sgatAa faar wier gan ?

@ W (sito ®o gFwAT)
St 3t

(T)

(@) o fa@7m q4r 927 93 It
21 [wearerg ¥ var agr . df@d @Em
LT—1795/72]

(r) wmd 18 99 IT AfERATY
qenAT #Y f50 W@ 2 ST qrEw W@
FIX HTA & VT €S TTF

(7) gvwre sy P erfr adr g€ 8

Replacement of the existing sleeper
coach funming from Darbhunga
to  Palezaghat (North
Eastern Railway)

3181 SHRI BHOGENDRA JHA
Will the Minister of RAILWAYS be pleased
to state

(a) whether berths 1n the sleeper coach
runnming from Darbhanza to Palezaghat on
North Eastern Railway are very small,
causing inconvenience to the passengers,

(b) 1f s0, whether Government propose
to replace the coach by another voach having
berths of normal size, and

(c) f not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a) to
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(L) The berths i the two MG Sle~per
Coaches used on the Darbhanra Palezaghat
section are 1524 mm long and 508 mm w de
An alternative design having berths 1930 mm
long and 570 mm wide has since been
finalirsd The co.ches of the older design «f
which 24 are tvailable on the North Fastern
Railway will be replaced in die course on
age cum condition basis

Introduction of a Fast Passenger
Train from Jaynagar to
Palezaghat with a Third
Class Sleeper (North
Easrern Raulway)

3182 SHRI BHOGENDRA THA
the  Mimster of
pleased (o state  weather representy ions
have been  received by Goveinment  For
runnng a fust passeng r train frem
Jévnagar to Pacsarhit on North Eastren
Ra Iway hving a thiud c'ass sleeper, and of
so Government & ruac 1on thureto ?

Wwill
RAIT WAYS b

FHE MINISTFR GF RAILWAYS
(“HRI K HANUMANTHAIYA) ws, but
miroduction of a direct train between Jay
nagai and Paleraghat has not been fund eco
nomicallv justified having regard to the
meagre offering of through traffi One
Tlird ¢lasy through coich 1s altcady rurn g
between these pomnts  Replacement of this
throuch coach by a ITL Clsss Sleeper coach
will be mad as and when more sleepcr
coaches become available

Time taken by Parcels from Calcutta to
Madbubani (North Fastern Raiiway)

3183 SHRI BHOGENDRA JHA
Will the Minister of RAILWAYS be pleased
to state

(a) the me normallv takey by parcels
from Ca'cutta to reach Madhubam (No th
LCastern Railway),

(b) when the paicels booked at Pusa
Road (Ekas'ern Raitwav) booking offi~ of
Calcutta (Eastern Railway) on 2nd Fob uary,
1972 reached Madhubani, and

(¢) the reasons for the delay ?

THE MINISTER OF RAIIWAYS
SHRI K  HANUMANTHAIYA) (a)
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Normal transit time for parcels booked
from Calcutta to Madhubani is four days
excluding the days of booking.

(b)  There is no booking office named
Pusa Road and it appears thet the courrect
name is Rusa Road. The parcels booked
from Rusa Road City Booking Office of
Calcutta (Eastern Railway) on 2nd Feb., 72
reached Madhubani on 15th February,
1972.

(¢) These parcels took excessive time
in transit both on Eastern and MNarth
Eastern Railways due to non-availability of
adequate fit emply parcel vans and also
st flered detention at Barauni Junction after
transhipment into M.(G. Van for non-runn-
ing of Parcel train caused by temporary
shortage of locomotives,

Claim for Loss Damage of Goods in
Transporiation

3184, SHRI MANORANJAN HAZRA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether his attention has been
drawn 10 a news item appearing in the
Railway Gazette of August, 1970 under the

Caption *“*Northern Railway and the
Common Man, The Sixth Year cry for
justice” regarding claim for loss/damage

suffeied by an official in transportation of
goods from Rarajamada to New Delhi;
and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) Yes,
the news item referred to is in  Indian
Railway Gasstte of August, 1970.

(b) m the news item, a complaint has
“been made about non-wettien.ent of a claim
by the Northern Railway on a consignment
baoked in July, 1964. The original file
dealing with this claim has been destroyed
by the Northern Railway under age limit as
per Rules. It is, however. seen from the
claims Index register that a claim for
Rs. 470/- on RR 839810 dated 22.7.1964 from
Barajamda to New Declhi was repudiated on
28.4.1965. Northern Railway Administration
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has been asked to give a personal hearing
to the claimant,

Conversion of Gontur-Hubli and
Guntakal-Secunderabad  Lines
into Broad Gauge

3185, SHRI K. KODANDA RAMI
REDDY : Will the Minis er of RAILWAYS
be pleased to state whether there are any
proposals to convert Guntur-Hubli line and
Guntakal-Secunderabad line into Broad
Gauge and if so, when ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHIYA) : In the
portion from Guntakal to Hospet of the
Guntur-Hubli scction, a parallel broad gauge
line already ex'sts. A tiaffic survey for
conversion of Guntakal-Guntur section from
metro gauge to broad gauge and updating
the carlier survey report for conversion of
Miraj-Londa, Hospei-Hub'i-Mormagao and
Alnavar-Dandeli sections have been included
in the Budget for 1972-73. As regards
Guntakal-Secunderabad  scc.jon  a  traffic
survey for a sepaiate broad gauge line has
been included in the 1972-73 Budget, as it
is not possible 1o give up the existing metro
gauge line. Further consideration to these
projects will be given after the surveys are
completed and the results thereof known.

Conversion of Metre Gange into
Broad Gauge and Laying of
New Lines in Rayalaseema

3186. SHRI K, KODANDA RAMI
REDDY : Will the Minister of RAILWAYS
be pleased to state whether Government have
any proposal under consideration for
conversion of metre gauge into broad gauge
and for laying of new lines in the backward
area of Rayalaseema ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : The
conversion of the Diarmavaram-Bangalore
section and construction of a parallel B. G.
line between Gumiakal and Dharmavaram as
a composile project, is in progiess. Also,
syrveys are proposed to be carried out for
(i) the conversion of Guntekal-Guntur M.G.
section into B.C. and (ii) a new B.G. line
from QGuntakal to Secunderabad. Further
consideration to these projects will be given
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after the surveys are comp'e'ed and the
tesult tle eof become known

Irrigation Projects in Kerala

3187 SHRIMATI BHARGAVI THAN-
KAPPAN Will  the Minster of
IRRIGATION AND POWER be pleased to
state the irrgation potential of the Kerala
State at present 7

THF DFPUTY MINISTCR IN THFE
MINISTRY OF IRRIGATION AND
POWER (SHRT B. N KURFIL) The
urgation faciities avairlable in Kerala al
present arc assessed to be about 36 lakh
hectares from magor and medwm irngation
projects and  about 2 7 lakh hectaies from
minos irngation schemes,

Export of Pepper

1188 SHRIMATI RHARGAVI THAN-
KAPPAN Will the Minister of FORI IGN
TRADI be pleased to state the quantum of
pepper exported countiy=wise and the fore gn
exchange earned therefrom during the last
vear 7

THE DCPUTY MINISTCR IN THE
MINISTRY OF FORIEGN TRADE (SHRI
A C GFORGE) A statement showing
country-wise pepper exported and the fortign
exchange earned there from during the ‘ear
1970-71 1s placed on U e Table of the House.
[Placed in Library See No LT— 1796/72) The
export figures for 1971-72 have not been
published asy yet

Increase in Sieeper Coaches in Metre
Gauge lrains on Souothern
Raliway

3189 SHRIMATI BHARGAVI THAN-
KAPPAN Will the Minister of RAILWAYS
be pleased lo state whether Government
have deuded to increase tye number of
sleeper coaches 1n the wetre gdauge trains on
the Southern Railway ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) : Yes on
ali rmilways according to avaiabiity of
sleeper coaches.
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firer siot & wwefedt ¥t aQmfa
gt afeszar w1 faufte

3190 =t Aquw afgea: #n
@ wel ag qaTy ® FOv FGr 4

(%) feea-faen Famarat & fae-
faeq 02 97 719 $T ¥ ¥od Fgmfar
71 wq ‘qfafat i’ s gy Ew”
FNTFAF AT FY FATHAIF FF
qdt 3 fags ar ezvaa frar orer g,
ar T alvesar feg g faaifue o
[T 3,

() =1 3z aferzar fast it @am
4zt a1 AFAT 8, 7

() =fz av, @Y svF ;v s B 7

WowE (st & ggRem) (7))
% sqwifay a1 afirsar avat fagm
WT7AlT 3% oqs fagmrast & fai o §,
faast wfomr a9z ¥ grasiew @ 99-
w9 3|

(=) &tz (w) - afrszar grest
fraat w1 gateT qqa1 AN FIY FT
gfaere 36t afesw3t Y § 9 o T=09
& fow auw &1

fafear aftgiwn dast sfragm

3191 ot wwvm wigvare : am
frwrd oYt fean wd ag s W Fw
5 fr .

(¥) ¥F=g aATvre # mem wdw
wF ¥ aris ow & fru fafey
qfrgyoAr Sf1AEA 5@ wreq gam @ gasd
adara feafq war §,

(w) 3 afcdiar st whgh foi
ard ¥ ¥ ¥ 24y wrew §, A
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(w) fafear axwar &1 9 wzor S
forar # faa® @ afedoar & o
J97ed G110 aqT ag A%l @A ¥ g@
T GgT & F faar gfawa & ?

fowrf vx fagn warou & 9gwe
(st dwre gliw): (%) & (7). fafear
ar® qfvalaar 29 saqay, 1968 €1 ST
g€ | afatsAr &t asAtad afs g aY an
9 & gafr fafgar @a afegyaar &
717 7 7 7.5 717 37 0% qga ) o
7ig & @ &, Aify ow a% F92r 9@ faaiz
o arfgxeor gy /g Favianda §, qa
U WITT 7RI asmr AfAT (36000 FA-
fe) & fely ot wrsw & ey A€ afe-
drwArsi # =Wy ¥ gz Ef ar weam,
WAt & ugsr A auaA |

wo waw ¥ wower faw N aqee
foad & damw

3192. «ft arqarn wigearw: &
fewt st fawa weft 2z w3y At gar
s & anfeard faar wvger (wer
w2w) ¥ o guy fe=arf & &7 7 garaw
I § 7

ferart sk femar samwta & SoiE
(st #omra ®aw) ;. TsT gIER A
gfag frar & fF 9567 uwe wvgar #Y 34
ferar &fis qof Zr 7€ & s 7190 uEE
wHar & 3 e famforedta §

Aaaw gfaitaa sfade

3193, &t A um sfgranc:
fewrf olx fewa W= 93 Fad A F
& e :

(%) ¥=flg gt ® 7w WW
FHTX § aryure afeqtomr &1 qfwysar
sfdaT w3 grea garr X q@EY awAEAY
ate &Y adarm feafa sar g #fie
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(@) aromrz gfedsar A fagy
AT GHAT A4T &+ T 41 § ?

ferwé witt frw g s # s
(st dwara w3 (%) sz
gz ofediear i & 9w )
gaew, 1970 ¥ sy g€ WY o fawrd, I
fraaw a7 fag aftwars #1 g8
afafy 3 7, 1971 ¥ gf awdt &%
T o7 faurx fean ot azAat gfez ¥
Y oyEwrd 4T | IgIES, S9N -
ifsar fgm fafeT 8, zafem afvayaar 3y
FrtanT & fon F@IFR & & 98H
gRar wvFrr ¥ wwz-awmiEu F7AC
%Iq5aF aqq! 1A |

(=) sa afvdram & gegmadt 7@ &
qreft & AEEA £ §YT JIT 700
fafags gfae =ifes faggq-ava & fon
s 110 W F o FT eI
w7 gy ofvarar & 80-80 Haraw ¥
A fa g-oww a2t &1 sfasser wfer-
foa &1

Recommendations of Monoplies Commis
sion regarding Export Targets

3194, SHRI SHRIKISHAN MODIT :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the Monoplies Commission
has advised the Centre to fix the export
targets of the Undertakings seeking industrial
licences on a realistic basis; and

(b) whether Government have accepted
the advice ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir. The Mono-
polics Commission in their Report dated
25.2,1972 in the case of M/s. Vidut Metal-
lics Ltd. Calcutta, has infer alla, suggested
that the Government should fix the peroent-
age of export at a level which could be
achieved in practice.
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{(b) The Report is under consideration
of the Government in the Department of
Company Affairs.

wHar Adt 9T Wil wn wr
afi@iwar sfadza

3195, oft gew AW wOAW : &y
fawrt ailx fawa walt ag qaa A Fo
Fir fF :

(7) ¥ mw & 7gm giw
T & avar € g 4 atg # afe-
graar wfadza w3 woa gor aur ¥@v
asd®Y gqemvrerd afafa gru ¥ a9-
iz & faar ar &; I

(=) afeadl, &t g% Far sron § ?

faurf wix fega watow ¥ gowsn
(st &wmTe w0w) @ (F) @ (@)
Tt & afcatsar feiE 22 @, 1969
#1 wrex g€ ot 1 qneaT awEw afafy
¥ ¢ faaras, 1969 £1 v afw@iaTr g3
famre fear sk 57 swad & A
e wmr e §tn 9o § faag
i T qanag N fecaforay &1 qraq
fovar oy & 1 ST T A Ag O W
foar g1

FEIES, TW 9f@T 1 A5y gIW
®) famranas araarnt ¥ afeafes @
& fau =T a8 ffr o1 &7 Wi
gAUT AW X gW 9T anafer gz
H¥x ety or-faarg A faoiadta §

Ivport of Power Plant for Uttar
: Pradesh

3196. SHRI NARENBRA SINGH
BISHT : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) . whether Government of Uttar
Pradesh have approached the Central Gov-
ernment with a proposal that & power plant
of at least 400 ;mgw, costing Rs. 60 crores
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may be imported and immediately installed
ona ‘turn key' basis to rescue the State
from power famine that would overtake it in
1973 74; and

(b) if so, the Government’s reaction
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) Yes,
Sir.

(b) The proposal is under examination
in consultation with the Uttar Pradesh
Geovernment.

Declaration of ‘‘Protected Workman”
in Railways

3197. SHRI PRAVINSINH SOLANKI:

SHRI CHANDRIKA PRASAD :

Will the Minister of RAILWAYS be
pleased to state :

(a) the names of the Registered Unions
Associations on each Railway Zone who
have so far applied to the administration
for recognition of their cfficc-bearers as
“Protected Workman";

(b) the nzmes of the Office bearers,
Zone-wisc, who have been declared as “*Pro-
tected Workman'";

(c) the names of the Registered Trade
Unions /Associations whose applications are
still pending with the Administration; and

(d) when their applications are likely
to be finalised ?

THE. MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (a) to
(d). The information is being collected and
will be laid on the table of the Sabha.

Recognition of category-wise Uniony
Associations of Railway Employees

3198, SHRI PRAVINSINH SOLANKI :
SHRI CHANDRIKA PRASAD :

 Will the Minister of RAILWAYS be
pleased to state :
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. {a) whether the Rai‘'ways Administra-
tnoq has not recognised the category-wise
Unions/Associations of Railway employees:

(b) if so, the resons thereof:

) fc) whether in 1971, the Railway Ad-
ministration hed granted 1ecognition to the
Association of Railway Class 11 Officers;
and

(d) if so, the reasons for discrimination

between the two categories of Unions/
Associations ?

THE MINISTFR QF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No
category-wise unions/Associations are reco-
gnised on Railways.

. (b) Recognition of sectional/category-
wise unions will lead to multiplicity and

consequent fragmentation of Trade Unions
on Railways,

() Recognition had been given 10
Associations of Class 11 Officers on zonal
Railways even earlier than 1971; in 1971 the
Indian Railways Class 11 Officers Fedcration
to which these Zonal Associations are
affiliated, was given recognition.

(d) The 1crm categorywise Unions/
Associations of railway employees vide part
(4) of the question, denote separate groups
of employees based on the category to which
they belong, e. g. Station Masters, Guards,
Drivers, etc. In the case of gazetted Officers
also, no separate calegorywise associations
are recognised. The Associations of Class
11 Officers that have been recognised, are
not formed categorywise, such as of Engi-
neering Officers. Transportation Officers, but
are composite associations of Class 11
Officers cf all Departments on the Railways
the recognition given to these Associations
is on the same lines as extended to compo-
site Unions of Class IIl and IV Railway
employees, There is thus no discrimination.

Loss of Power in Transmission and
Distribution

3201. SHRI 8. R. DAMANI: Will
the Minister of IRRIGATION AND
POWER be pleased to state :
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(a) whether there is an ever increasing |

loss of power in transmission and distri-
bution;

(b) if s0, the reasons for such losses,
their extent, the States in which major losses
are detected and when; and

(c) the steps taken to eliminate them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)to
(). The transmission. transformation and
distribution losses in the country in 1938-69
assessed at 189 of the available energy for
consumption showed a decreasing trend in
1969-70 when the pe centage was 16.8 only.
The losses we e higher than the all-India,
ave age in the States of Andhra Pradesh
B’har, Haryana, Jammu & Kashmir, Mysore
Nazaland, Punjab, Rajasthan, Tamil, Nadu,
Uttar Pradesh, Himochal Pradesh, Manipur
and Tripura. A cerlain mcasure of so-
called losses is inherent in electrical power
transmission as some energy is consumed in
the process of transmussion of the power.
The higher losses are due io overloading of
existing transmission and distribution system
as they are not adeguate to carry the large
loads that are building up in the country in
distant areas, The absence of adequate
high voltage lines in many States has also
led to large power being transmitted over
long distances at lower voltages and this has
increased the transmission loss. Pilferage
of energy is also to some extent contributing
to higher losses. Additional high voltage
transmission lines are being undertaken in
the Fourth Pian itself and systematic efforts
are being made to reduce the losses in the
different States. The integrated operation
of State power sytems on regional basis will
also assist In reducing the transmission and
distribution losses, Vigilance organisations
have been set up in some States to detect
and enquire into cases of pilferage of energy.

Power Generation Schemes

3202. SHRIS. R. DAMANI : Will the
Minister of TRRIGATION AND POWER
be pleased to state :

(a) the power generation schemes which
have fallen behind schedule in the Fourth
Plan and the reasons therefor;
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{b) whether any projections have been
made for power requirements curing the next
two Plan periods and if so, their details;
and

() the decision taken by Government
to implement them 7

THE MINISTER IN THE MINISTRY
OF IRRIGATION AND POWER (SHRI
B. N. KUREEL) : (a) Twenty Power Gene-
ration Schemes aggregating to about 2.7
million kw are likely to fall behind their
sehedule of commissioning and spill over
beyond the Fourth Plan mainly on account
of the delay in the reccipt of plant and
cquipment and to a certain extent due to
slow progress cf civil works.

(b) The Ministry of Irrigation and
Power have assessed the requirement of an
installed generating capacity at about 42
mellion kw at the end of the Fifth Plan
(1976-77) and 52 million kw by the end of
the Decade 1980-81. The additional gene-
rating capacity of 21.8 million kw comprises
6.7 million kw from continuing schemes and
15.1 million kw from new schemes. Of the
total additional capacity of 21.8 million kw,
86 million kw will be from hydro, 11.8
million kw from Thermal and 1.4 million kw
fiom nuclear plants,

The Decade Plan (1971-81) has been
drawn up on a regional basis and an attempt
has been made therein to achieve balance
betwcen different sources of encrgy for
max'mum reliability and economy. The
Plan also seeks to remove regional imbala-
nces, The power generation schemes have
been identified and new technical features
such as pumped storage electric plants ete.
have been included.

While detailed proposals for power deve-
lopment during the five year period 1972-77
have been drawn up, such proposals for the
remaining period of the decade plan as well
as for the last three years (1981-84) of the
Sixth Plan remains to be done.

{c) A fnal shape has yet to be given
by Governmenment to the Fifth Plan propo-
sals for power development,
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Railway officials involved in coal
pilferage on Northeast Frontier
Railway

31203, SHRI DINESH CHANDRA
GOSWAMI @ Will the Minister ol RAIL-
WAYS be plexsed to state :

(a) whether some high Railway Officials
were detec'ion ina coal pi'ferage case in
the Northecast Frontier Railvay in the
month of March last; and

(b) if so, what steps have been ta'en
to bring these offizials to book ?

THE MINISTER OF RAII WAYS
(SHRI K HANUMANTHAIYA) @ (a)
Two Railway Khalasis were arrested under
Railway Property (Unlawful Possessions)
Act, 1966 for unlawful possess:ioa of Rail-
way coal at Dibrugash Workshop on  i5th
March, 1972,

(b) A cave has been registered under
Railway Property (Unlawful Possession) Act,
1966 at R. P. F. povi Dibrugarh Workshops
and s under enquiry.

Spindles for Jute Mill
for Assam

sanctioned

3204. SHRI BISWANARAYAN SHA-
STR1: Will the Minister of FOREIGEN
TRADE be pleased to be slate:

() whether 3.000 spindless for Jute
Mill have been sanctioned for Assam; and

(b) if so, the details thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GFORGE): (a) and (b) A letter of
Intent has been issued to the Assam Ce-
vperative  Jute Mill, Nowgong permitting
expension of capacity by 150 looms. Tns
will involve installation of additional 2120
spindl_s. Apart from this, no spindles have
been sanctioned for Jute Mill in Assam.

Wagon Shortage for Ori.sa

3205. SHRI D. K. PANDA : Will
the Minister of RAILWAYS be pleased to
state :
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(a) ‘the average number of wagons re-
quired during a year by lion Ore Mines in
Orissa to transport iron-orc and how many
wagons are made available to them during
the period; and

(b) the sleps taken to improve the
position ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) :  (a) The
average number of wagons indented by the
Iron Ore M'ne Owners in Orissa during
1971-72 for Steel Plants and export purposes
was 768 wagons per day, The daily average
number of wagons supplied during the
period was 744,

(b) Adequate steps are being taken to
reduce the incidence of various anti-social
activities cffecting movement in the Eastern
Sector through massive patrolling of track
and other wvulnerable points in conjuction
with the Siate Government. The end-falling
trucks utilised for wvarious defence moves
during last few months aie bcing gradually
put back to the circut for movement of
export ore from Barajamda fector. More
BOX wogons have been put in the export
ore circuit to step up despatches for Paradip
Port.

Representation regardingo Cnfirmation
of Non-gazetted Staff clerk grade 1
to Dy. C. A, O,, Western

Railway, Ajmer.
3206. SHRI FATEHSINGHRAO
GAEKWAD : Will the Minister of

RAILWAYS be pleased to refer to the reply

given to Unstarred Question No.1608* on
. the 8th June, 1971 regarding representation
* for confirmation of non-gazetted staff
Elerk Grade:l to Dy.C.A.O0, Western
Railway, Ajmer and state.

(a) whether the representation made
by the employees has since been considered
and;

(b) if so, the dicision taken thereon ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) and
(b): ©On ecxamination cf representation of
Shri Mangilal Rustogi, Clerk Grade 1 for
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his confirmation it has come to notice
that there is one more employee, Shri G. C.
Chaturvedi, senior to him who is awaiting
confirmation, Earlier Shri Chaturvedi was
not considered for confirmation due to
certain reasons. It has since been decided
that he should be given the benefit of
retrospective confirmation. Shri Rustogi's
case for confirmation will be taken up next,

Supply of Wagons to Assam

3207. SHRI DINESH CHANDRA
GOSWAMI ; Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government are aware
that prices of cement and other commodi-
tics in Assam have gone up for want of
supply due to shortage of wagons; and

(b) if so, what stcps Government are
taking to increase the movement of wagons
to Assam ?

THE MINISTER OF RAILWAYS
(SHR1I K. HANUMANTHAIYA): (a)
No.

(b) General goods traffic to Assam
during 1971-72 was seriously affected on
account of various dislocations to train
services in the Eastern sector due to various
anti-social activities. Nearly 20,000 wagons
were held upto De:ember 1971 on Eastern
Railway alone which caused general short-
age of wagons. Position was further aggravat-
ed due to extensive floods and breaches over
North Eisterm and Northeast Frontier
Railways and heavy movement of food-
grains and other esscntial goods for refugees
and heavy Defencs moves. The number of
indents regisiered by traders were also
highly inflated as the Railways a'lowed free
registration of indents without any ceiling.
With the improvement in law and order
position a d reduction of the tempo of
various special moves, all-out efforts are
being made to increase the movement of
goods to Assam. For example, 3454 B.G.

*and 2205 M. G, wagons of fcodgrains; 1812

B.G. and 779 M. G. wagons of cemcnt;
520 B. G. and 647 M. G. wagcns of salt
and 2038 M.G. wagons of sugar were trans-
ported to Assam region during the period
January’ 72 to 10th April *72,,
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Halt of Delhi-Bom“ ay Rajdhani
Express at Baroda

3208. SHRI K.S. CHAVDA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether Government propose to
halt Dethi-Bombay Rajdhani Express at
Baroda to afford entraining and detraining
fucilities to passengers; and

(b) if not, the reasons therefor 7

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (a) and
(b) No such proposal 1s under consideration
at present,

Shortage of Water in Andhra Pradesh

3209. SHRI Y. ESWARA REDDY :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government are aware of
the crisis that the industry and agriculture
die fucing in Andhra Pradesh as a result of
heavy shortfull m supply of water;

(b)

Lrisis;

if so, the extent and nature of the

{c¢) whether Central Government assis-
tance was sought by the Statc Government
in this regard; and

(d) if so, the steps taken to tide over
the crisis and to solve the problem perman-
ently ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)
0 (d) : About 7 lakhs acres of groundnut

CHAITRA 29, 1894 (SAKA)
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and 4 lakh acres of second crop rice in the
Nagarjunagar anals and Krishna Delta were
facing difficulties in water supplies owing to
the level of Nagarjunasagar falling down
very low. The Andhra Pradesh Government
sought the assistance of the Central Govern-
ment in this regard. The matter was taken
up with the Governmznt of Mysore and
special releases have since been made from
the Tungabhadra reservoir, n order to
maintain the Jevel in Nagarjunasagar
reservoir,

Shortage of Commercial Clerks In
Madras Division (Southern
Railway)

3210 SHRI CHANDRIKA Ph&SAD :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there 15 an acute shortage
of Commercial Clerhs at Arkonam, Salt
Cotarau (Madras), Katpad: and Indian Oil
Company siding Madras, (Southern Rail-
way);

(b) if s0. the reasons thercfor; and

(¢) the number of Commeicial C'erks
provided on each of the said stations, grade-
wise 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b) There is no shortage of Commercial
Clerky at Katpadi and Indian Oil Company
siding. At Arkonam and Salt Cotaurs
there has been increase in - workload. Pro-
posals for creat.on of additional posts at
these points are already under considera-
tion.

(c) No. of posts.

Grade Arkonam Salt Katpadi Indian Oil Coy.

Rs. Cotaurs siding '
250—380 2 3 1 —
205—280 6 20 4 --
150—240 k| 54 16 —
110—2p0 ” 65 10 3
110—200 14 29 . 8 —

——
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Overtime Pald to Lower Division Clerks
in Railway Board’s Office

3211. SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred
Question No. 2230 on the [5th June, 1971
regarding payment of Honorarium and Over-
time to Typists in Raiiway Board's office
and Divisional Offices of Western Railway
and state :

(a) the rate of honorarium and over-
time being paid to the Lower D vision
Clerks in the Railway Board’s Office who
also atiend to the typing work; and

(b) whether the same rate of honora-
rium and overlime is applicable to the
Typists in the Divisional Offices on the
Indian Railways in simular circumstances ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
Honorarium is granted for specially labo-
rious work of occasional and intermittent
character. No specific rate has been fixed
for this purpose.

No overtime allowance is paid for the
first one hour in excess of the prescribed
hours of work. Beyond this first hour,
overtime allowance is paid at the rate
varying from Rs. 1°25 to Rs. 1'80 per hour
to the Lower Division Clerks in the Board's
office depending upon the emoluments of
the staff concerned.

APRIL 18, 1972
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{(b) No. The typists of the Divisional
Offices on the Indian Railways are governed
by the provisions of the Hours of Emplo -
ment Regulations according to which the
clerical staff including typists are paid over-
time for working over 108 hours in a for-
night at the rate of one and half times the
ordinary rate of pay.

Workload in ITI Class Booking Office
Ajmer Station (Western Rallway)

3212. SHRI CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred
Question No. 3139 on the 18th August 1970
regarding the assessment of work allotted
to various categories of staff at Stations of
Western Railway and state :

(a) the number of reservations made,
P.T.Os. exchanged and Luggage tickets
issued from 0600 to 18'00 hrs. from the
Reservation and P.T.O. window of Ajmer
Booking Office from Ist April, 1971 to 3lst
December, 1971; and

{(b) whether the Reservation Clerk in
the 111rd Class Booking Office has also to
attend to enguiries from the public in
addition to his normal duties ?

OF RAILWAYS
(a) :
are as

THE MINISTER
(SHRI K. HANUMANTHAIYA) :
The figures upto 31st October, 1971
under :

Month Reservations
made
April, T1 3159
May, 71 5116
June, 71 4468
July, 71 3529
Auvg. T1 3979
Sept. 71 3199
Oct. 71 3593

P.T.Os. ex- Luggage
changed Tickets
issued

1622 194
1733 22
1746 201
1417 165
1496 151
1114 173
1315 1m
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(b) The Reservaiton Clerk attends to
enquiries from public as a part of his
dutres.

Financlal Assistance to States for
Irrigation, Flood Countrol and
Power Projects

3213, SHRI DINESH CHANDRA :
GOSWAMI - Wil the Minister of IRRI-
GATION AND POWER be pilcased to
state

(a) whether the Central Government
have granted any financial assntance to
the States for investigation of irrigation,
flood control and the power projects during
the currcnt year,

() f so, the State-wise bieak-up
thereof , and

CHAITRA 29,
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granted to each State hnsé determined ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N, KUREFL): (a)
and (b) * A statement showing the special
Central loan assistance given to the State
Governments for investigation of irrigation,
flood control and power projects during
1971-72, m order to provide additional
employment opportunities t0  engineering
personnel 15 attached No such assistance
has yet been released to the State Govern-
ments during the current financial year.

(¢) Factors like the number of irriga-
tion, flood control and power projects under
investigation; the number of technical per-
sonnel employed and the actual expendituie
incurred as reporied by the States concern-
ed have been kept in view while determin-
ing the quantum of loan assistance to the

(c) the bawis on which the amount State Governments
Statement
S| No. Name of State Amount
Rs lakhs

1. Andhra Pradcsh 25
2. Assam . - 5
3. Bihar 40
4, Gujarat 28
L Haryana . 12
6. Jammu & Kashmir - 5

. Kerala .. 12
8, Madhya Pradesh - 40
9, Maharashtra .e . 27
10 Mysore 25
1. Orissa .}
12. Punjab 15
13. Rajasthan - - 25
14. Tamil Nudu - 43
15. Uttar Pradesh - 0
16. ‘West Bengal 19
17 Himachal Pradesh . 3

TOTAL -4'!;—
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Investigation regarding Death of s
Girl Travelling in Howrah-
Madras Express

3216. SHRI Y. ESWARA REDDY :

(a) whether Government are aware
thet a girl by name Miss K. Dhanalakshmi
a final M.B.B.S. student,of the Andhra
Medical College, Vishakapatnam, was found
missing while traveiling in a third class
Sleepers Coach of the Howrah-Madras
Express on the night of 27th March, 1972
and later her body was found on the 3rd
April, 1972 on the Kowur side of the bank
of the Godavari ;

(b) whether investigations have held in
the incident ; and

(¢) if so, the 1esults thereof ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)
Yes.

(b) and (c): Two cases which were
registered in this connection are under
investigation by Andhra Pradesh Crime
Bianch, C.I.D., Hyd erabad, and cfforts
are being made to find the cause of death
and the culprits, if any. Drcad body being
found in highly decamped state, exact
cause of death could not be esiablished on
post-mortéem examination.
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Provision of Railway Halts at Deep
between Jhanjharpur and Tamuria
Stations and at Parsa between

Ghogardiba and Nirmali
Stations

afs gf, @ weww ¥ v

3218. SHRI JAGANNATH MISHRA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government propose to
provide Railway halts at Decp between
Ghogardiha and Nirmali stations under
Samastipur Division ; and

(b) if so, the time by which it will be
done ?

THE MINISTER OF RAILWAYS
(SHRI K, HANUMANTHAIYA) (a) : No,

(b) Does not arise.
Requircment of Pump-Sets in Rajasthan

SHRIMATI KRISHNA

3219,
Will the Minister of IRRI-

KUMARI :
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V4
GATION AND POWER be pleased to
state :

(a) the total number of pump-sets
energised in Rajasthan by the 3ist March,
1971 ;

(b) the estimated total requirements
for the pump-sets in Rajasthan ; and

(c) the number of pump sets proposed

to be energised during the Fourth Plan 7
{

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B.N. KURFEL) : (a) to (c),
Pirogrammc for the e'ectrification of pumpsets
are financed from the State Plan outlays
Additional finances are being provided by
the Rural Electrification Corporation in the
Central Sector for specific rural electris
fication projects of the Srate Electucty
Board.  Against the Sta'e Plan outlay it
has been assessed that 35,000 pump-sets
would be energised in Rajasthan during the
Fourth Plan. Since July 1969, the Corpo-
ration has so far sarciined for Rijasthan,
16 projects for the elecirification of 22.538
pump-sets. Two more ‘ctemes for the
electrification of 3,120 pumpsets are under
consideration of the Corporation. Agamst
the total requirements of 60,658 pump--ets
indicated above, the State authorities expect
to energise about 60000 pump-sets dur n3 the
Fourth Plan

Per capira ¢msumption of power on

States
3220. SHRIMATI KRISHNA
KUMARIL : Will the Munister of IRRI-

GATION AND POWER be pleased to
state .

(a) the per capita consumption of power
m Rajasthan, Defhi, West Bengal, Tanul
Nadu, Punjab, Maharashtra and Gujarat ,

(b) the steps Government propose to
take to brnidge the wide disparities in he
eapita consumption of power ; and

(c) the extent to which the per capita
consumption of power in Rajasthan is pro-
posed to be raised by the end of the current
year and the next two years ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B, N, KUREEL) :

(a)

APRIL 18, 1972

Name of Statef per capita
Union Territory consumption in
1970-71-—kwh
Rajasthan 46
Dethi 264
West Bengal 115
Tamil Nadu 132
Punjab 144
Maharashtra 157
Gujarat 137

(b) Acceleration of the agricultural and
industrial development, electrifying more
areas and sanctiomng additional power
generation schemes. It must be remembered
that while power generation in a State can be
increased by installing additional capacity,
increase in consumption require additional
investment by the people especially in industry
and agriculture.

(c) The per ecopita consumption in
Rajasthan will be stepped up to about 60 kwh
by the end of the current year and to about
75 kwh by 1973-74,

Rural Electrification in Rajasthan

3221, SHRIMATI KRISHNA
KUMARI : Will the Minister of
IRRIGATION AND POWER be pleased to
state :

(a) the total number of villages in
Rajasthan without electricity ;

(b) how many of them are proposed to
be electrified by the end of 1972 ;

(c) whether Government have any
phased programme for the rural electrification
in Rajasthan; and
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(C))

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). Out of 32,241 willages in Rajsthan,
4,164 villages have been electrified by the end
of March, 1972. Out of the balance 28,077
villages unelectrified, it is proposed to
electrify 600 villages during 1972-73.

if 80, the broad outlines thereof ?

{c) and (d) : Emphasi> during the Fourth
Plan continues to be on the electrification of
pump-sets; electrification of villages is a
subsidiary part of this programme. In the
State Plan an ontlay of Rs. 14 crorcs has
been provided for the electrification of
35000 pumpsets, With the assistance of the
Rural Electrification Corporation which has
been sct up in the Central Sector since July,
1969 to provide additive finances for
acceleration of rural electrnification schemes
and depending on on the mobilisation of
further resources, the Stale authorities
expect to electrify about 3,500 villages and
60,000 pump-sets during the Fourth Plan.
Since the beginning of the Fourth Plan,
about 3,000 pump-sets and 2,000 villages have
already been electrified ; with the electnifi-
cation of the remaining 30,000 pumj = cts and
1,500 willages during the remain ng two years
of the Fourth Plan, the number of villages
electrified in Rajasthan would be 22,000 and
number of pump-sets electrified 69,000 at the
end of the Fourth Plan. Since July, 1969,
the Rural Electrification Corporation has
sanctioned 16 schemes for Rajasthan envi-
saging loan assistance of about Rs. 859
lakhs for the electrication of 1,010 villages,
22,538 pump-sets and provision of power
supply to 2,439 small scale and agro
industries.

Proposal of Mitigate sufferings of Passengers
in overcrowded Trains on Emakulam-
Qulion-Trivandrum and Quilon-
Punalur Sections

3222. SHRI VAYALAR RAVI: Will
the Minister of RAILWAYS be pleased to
refer to the reply given to unstarred Ques-
tion No.955 on the 21st March. 1972 and
state the measures Government propose to
take to mitigate the sufferings of the
passengers in the overcrowded trains on
Ernakulam-Quilon-Trivandrum and Quilon-
Punalur Sections in Kerala ?
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THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) With
effect from 13-3-1972, the load of Nos 189
Dn/1%0 Up Emakulam-Trivandrum Prssenger
has been augmented Airangenents aic 1lvo
being made to augment the loads of No
748 Up [Irivandium-Quilon Passenger, 761
Dn Quilon-Trivandium Pas enger, /45 Dof
746 Up Quilon Trivandrum  Pas enger
between Quilon and Trivandium and of No
880 Up Frnakulam-Quilon Pastenger, B8S
Dn Kottuvam-Quilon Passenger and 867 D1
Ernakulam Kottayam Passenger between
Quilon and Kottavam/Ernakulam

—

12 hrs

QUTISTION OF PRIVILEGF

REPORTLD STA11MENT OF GOVERNMENT
COUNSEL BEFORE | AKRU COMMINSION
RIGARDING 661H REPOR1 Ol
CoM UTTEL ON PUBLIC
UNDER1TARINGS

SHRI INDRATIT GUPTA (Alipor.)

Sir may 1 seeh your guidance regirding the
question of privilege which T had raisrd
about ten davs ago in this House 1egarding
certun remarks ivported to have been made
on buhalf of the Pcioleum Minwstry by the
Petroleum Ministry s counsel appearing
before the Pipelines Inquiry Commission ?
You had promised to look into this matter
and give 1t your consideration 1 think,
1t should not be left pending for o long

One way or the other we should know how
you have decided the matter It was not
my intention nor do 1 thnk that any other
Member has the intention of wanting that
there should be a confrontation between this
House and any legal counsel, but the point
18 that the Petroleum Minister on that
occasion said here—it 1s on record—that 1t
the counsel had actually used any language
of that kind, 1t would be a matiet of serious
concern  But he took the view that they
had not said any such thing He denied
that The Minister did not take the view
that it was within the rights or the rules of
advocacy for the counsel to argue the way
he 1s supposed to have done, He simply
denied 1t We had submutted to you that
this matter might be verified or sent to the
Commttee of Privileges to find out the facts
80 that they could go mmto it. We do not
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Quest un of Privilege
know exictly how tho matter stands now
and how you propose to deal with it

SHRI JYOTIRMOY BOSU (Diamond-
Harbour) I hai alvo writlen to you three
or lour days ago enquiring as 10 what had
happened to the piivilege motion that was
1aived on the floor of this House We
apprec ate that you have the Commission,
on the one hand, the press, on the other,
and the advotates on the third but since
the advocate with whom we may take it had
«cted on clear ins ructions of the Ministry
and had cuast reflection on  this august
House, 1t 15 a very serious matter | would
suggust once aga n that you hindly entrust
this job to the Pricsileges Committee who
could sit in judgment, find out the truth
and tahe n cessary steps, instead of delaying
1t any further

SHRI INDRAJIT GUPTA  OQur com-
plaint 15 not aganst the counsel but against
the Ministry which briefed the countel and
the attitude of the Ministry towards the
Public Undertakings Commuittee

SHRI ATAL BIHARI VAJIPAYEE
(Gwahor) We do recognise that counsels
do have certain p nileges  bat the Com-
mittee of Privileges have to find out whether
what was stated befwe the Commussion
was correct or not and whether the hon
M nmster was rightly briefed by the counsel
or not

MR SPEAKER Thank you very
much for giving a few useful suggestions
On the day thi» matte first camc before

this House 1 made the position clears that
the information both from the press corres-
pondent or the ne vs agency concerned and
also from the Commussion, should be
before the Speaker befo ¢ I was able to give
aruling In between | have been meeting
Members who brought up this privilege
motion Even ths morning I met a few
hon  Members who have raised this 1ssue
again today

I have received the information from the
news agency cotrespondent concerned, in
which he says that the information published
was correct , he had just reproduced the
proceedings in the Commussion. | asked
the Minuster concerned  Of course, besides
the information he gave to us, he said that
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the advocates deny it. So, I expressly told
him to get this information from the Chair-
man of the Commission, The Commission
has informed us that they do not keep
detailed regular records or 1eports of the
proceedings.

SHRI ATAL BIHARI VAJPAYEE : It
is very strange.

MR. SPEAKER : It is not always that
verbatim records are kept. You know the
working of commissions. Verbatim records
are seldom kept except by courts.

I have been very seriously considering
the matter. This iy & unique casc in which
three important parts of society are con-
cerned—oursehves that is, this House—we
claim certain freedoms and also privileges—
the press—they too claim certain freedoms
and privileges—and the legal profession.

1 happen to belong to all the three. I
have been a journalist ; 1have been an
advocate and also a Member, and, now,
Speaker giving the ruling.

I have been seriouly thinking over it.
The Minister said that the advocates did not
say what they are alleged to have said. Even
if he had just said, he did say it, we were
bound to review the matter in its proper
perspective, The field of advocacy is very
wide with a lot of latitude and freedem.
Even when we go in appeal from a lower
court to a High Court or from a High Court
f !h Supreme Court, we say, the judge-

i is irroneous, fallacious, and very often,
wo gay the judgement is perverse.ln respect of
thesclaw courts against whom an appeal gocs
to higher courts, they have their own privi-
leges and protections also. The ficld of
advocacy is so wide that they too have full
protection.

So, 1 think, considering all these vari-
ous aspects of the question, thc best
thing is that the Privileges Committee should
examine all these issues, not with a set view
that we have to distutb the ficedoms and
privileges claimed by all these three parts
but with & view to finding out facts. It is
not essential that they must give their
findings. They can consult the Speaker
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also, if they think that T can be helpful to
them—of course, T do not bind them by
saying this—and they can examine various
aspects of the matter as they think proper.

The Minister said that the advocates
had not said it. Even if they had said it
they were advocates—it is the profession of
advocates to interprete before a court or &
commission. Of course they act with free-
dom in the field of their own profession.

1 think, the Committee will kecp this in
view and not encroach upon the liberties
which their profession claims. So, |
entrust 1t to the Privileges Committee for
examination.

SHR] SHYAMNANDAN MISHRA
(Begusarai) ! Sir, after your obscrvations
we find overselves completely at sea as to
what is to be examined by the Privileges
Committee.

MR. SPEAKER : It is not a ruling.
The matter 1s for .xamination by the Com-
mittee, This is what we discussed together
and 1 have put it before the llouse. The
matter is referred to the Privileges Com-
mittee.

12,09 brs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER INDUSTRIES
(DEVELOPMENT AND REGULATION)
Acrt, 1951

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C.GEORGE): 1[I bsg to lay on the
Table : —

(1) A copy each of the following
Notifications (Hindi and English versions)
under sub-section (2) of section 18A of the
Industries (Development and Regulation)
Act, 1951 :

(i) S5.0.248 (E) published in Gazette of
India dated the 30th March, 1972
regarding management of the
Bengal Nagpur Cotton Mills Limi-
ted, Rajnandgaon [Pleced in
Library See No. LT-1786/72)
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(ii) S.0. 251(E) published in Gazette of
India dated the 1st April, 1972
regarding management of the
Bengal Nagpur Cotton Mills Limi-
ted, Rajnandgaon. [ Placed in
Library. See No. LT-1787/72)

(2) A copy of the Certified Accounts
(Hindi and English versions) of the Coffee
Board for the year 1970-71 and the Audit
Report thereon  [Placed in  Library. See
No. LT-1788/72]

12.10 hrs.

*DEMANDS FOR GRANTS—Contd.
MINISTRY OF COMMUNICATIONS—CONTD.

MR. SPEAKER : We will now take up
further discussion and wvoting on the
Demands for Grants under the control of
the Mmmistry of Communications. Time
allotted—4 hrs ; ime taken—I hour and
15 minutes ; balance—2 hours and 45
minutes. Shri Phool Chand Verma was on
his legs. Where is he 7 He is not here ;
he 15 not continuing his speech. Then, Shri
Stephen.

SHRIC. M. STEPHEN (Muvattupuzha):
I rise to support the Demands for Grants
of the Department of Communications. 1
want to muke a few points. The first one
is about the form and content of the
Report. The Report that is before us is
for the year 1971-72. In the Report pre-
sented for the year 1970-71...

o g% w9 WAl (I9dd) ¢ aaw
agray, & et ¥ ar

MR. SPEAKER :
is on his legs.

Already a member

SHRI C.M. STEPHEN : In the
Report for 1970-71, the claim has been made
that the form and overall get-up of the
Report have been changed to make it more
readable. I perfectly agree...

e wy wi: & aoft & d=
g ar—

ot fvaxr Wwd (Tan)
ga7 ¥ faar ag

Tz #

MR SPEAKER :
been here. I have already called the next
Member. I do not want to set up a prece-
dent that the Member who is already on
his legs would be stopped and the discussion
would be resumed by the Member who was
not here when his name was called. It
cannot be done according to rules,

Wtew wranf: & oelt § dar
Wi ar |

weow Agwg ¢ ¥R aedt W
afagiar B v I3 |

ot stzw fagQ wwdd  (ranfoas) ¢
g gAY IWT AT § 1| SEET AV EW
FIAIT FT qH 0

AW wiew I {AE g, FAT
w1 % fgar adar | & gaw aoddy o 9X
QAT g1 SATT GeeT W R 7 W Ay
ST &

oY oz fagrdt oot ©  q@ €%
¥ ga wifed | 9T AT IAWT WEr ARG
F A A T gor @un § g et AT
drav st 23w A EATC A @
At gt & gwar sifad

wouw WiEq . ag @1 q§ e
2R & ata

SHRI C. M. STEPHEN: 1 was
attempting to make an appeal to the hon.
Minister that, in preparing the Report, full
information with respect to the working of
the Department be given. 1 am compelled
to say this because, in comparison, between
the Report for 19/0-71 and the Report for
1971-72, the information given in the Report
for 1971-72 is rather too scrappy. There is
nothing in this Report whereas the Report
for 1970-71 is a very impressive document,
I would, therefore, suggest that, from next

You should have

*Moved with the recommendation of the President.
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year, for preparation of Reports, they
should revert back to the pattern of 1970-
71 with all those graphs, charts and com-
parative statements.  Nothing is coming
out of this Report for 1971-72. 1t is very
difficult to examine or evaluate the working
of the Department on the basis of this
document,

1 do really want to compliment the hon.
Minister on the youthful, dynamic, positive
and assertive element that he has injected
into the working of this Department,
because it is a refreshing thing to see that,
from the all time low in 1968-69, we have
moved up to breaking even in the next year.
And there is a stecp rise in  the matter of
financial results in the Posts and Telegraphs
Department. We are moving up as per the
statements given to uz  In 1970-71, there
was a profit of Rs. 21 crores. In 1971-72
the profit was Rs. 35 crores and the antici-
pated profit for 1972-73 is Rs. 45 crores.
Of course, the working of the Telegraphs
Department shows a depressing picture and
the Postal Department has not broken even.
But what really maiters is the overall profits.
There are certain sectors, | do understand
which will have to work on loss if you have
to expand their activities in rural areas.

Now the tele-communication is offering
a challenge to this Department and to the
entire nation. With the business activities
proceeding and the tempo of activities
coming up, it is only natural that we switch
over from the traditional pattern of com-
mugication to the tele-communication system
for al. our needs. 1t appears that the De-
pagiment has started to face the challenge
‘offered.  But still there is a heavy backlog
of waiting list to the cxtent of 3} lakhs of
subscribers seeking connection. It has not
been able to give. They are now trying to
put up factories. Two factories have already
come up in Allahabad, Naini., One factory
is to come. The Minister hopes that, by
1972-73, the switch factory will be coming
up. He has not said where it is going to
come up. This is a very important point,
When the public sector starts their factories,
two things have got to be kept in view.
What is the purpose to be served ? That
is utility. No.2 whether by establishing
@ particular factory a particular need or
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a particular requirement of the nation
can also be met. 1 say this to back
up my suggestion that when he locates
the factory, that =area in 1India which
has got the heaviest unemployment, educated
unemployment may be taken into considera-
tion. This factory which is coming up, I
understand, has an employment potential of
5000-6000 persons and the employment is of
technical persons even at the bench level.
Kerala, if I may be permite!l to say so,
docs sativfy this requirement, There is an
explosive situation in that S*ale. Qur Engi-
neering Colleges and [ITIs are turning out
thousands of qualificd techmical personuel.
People are waiting for cmplovment, If they
are not absorbed somewhere, an explosive
situation will a rise, Without exaggerating
the full implication of the word, I may say
real explusion is right on the border and
this factory, if it can b located there, can
take the entire people and a mujor problem
can bz svlved.

Now, he says that whenever a factory a
located somecwhere, the higher personnel
alonc can be taken on all-India recruitment
basis and in the lower cadres only the people
of the area will get preference. So these
unemployed graduaies may not get employ-
ment elsewhere.  So, | would appeal to Mr
Bahuguna who knows the problems of that
State wvery well 1o take into consideration
this aspect of the matter. Power is in pleniy.
Water we have. Land we can give. Labour
there is and efficient labour there is. Well-
qualified people there are and a problem can
be solved. You had appointed a commititee
and thev have examined three places and
one of the places they examined was Kerala,
Three States they have examined.

The P & T Dcpartment have establishcd
factories in different areas. All mejor States
have got one factory each and UP has two.
My compliments to UP. I have nothing
against UP. But we have got everything
except this political leverage. Political
leverage we do not have, but the small
States’ claims also have to be taken into
account., When you Locate the factory in
1972-73 kindly take into consideration with
due weight the claim of Kerala for the pur-
pose of locating this factory, This is all I
have got to say about that,

Another aspect 1 want Lo mention. That
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is about the claim of the postal employecs.
A complete picture of the postal employees
we don't have beforc us. We don't have
their sala)y picture either. We arc told that
«in 1970-71 Rs. 150 crores have been grven as
salary., With respest to 1971-72 it has given
nothing. There is no break-up bfore us,
break-up of the Extra-departmental section
and the Decpartmental section, as to how
much the FExtra-departmental section got
and how much the departniental section have
got and how much work-load the extra-
departmental section carried and liow much
work-load the departmental section cariied.
This picture is absolutely necessary and the
Minister also owes to this House to place
the entire picture before the House because
that is not a <mall section. T understand
the Departmental Post-offices number 78,293
and the experimental post cffices number
30,000 whereas the extra-departmental post
offices number 7],000. That is a'most cqual
to the departmental post offices. The staff
of the departmental post offices is 1,74,000
and extia-departmental post « ffices staff is
near about 2 lakhs. When you say that the
loss in the Postal Department 1s only to the
extent of Rs. 0.8 crores, it temains to be
seen whetler the.e ex*ra-departmental people
are given tleir kgitimate duc and whether
this huge profit you will bc ab'c to make.
Piofit 15 a secondary matter. The question
is whether we arc domg justice by than. A
onc-man commission was appoinied. 1
understand that its report has been sub-
mitted. You have to examune its rccom-
mendgtions and implement them. I under-
stand that these pcople were given only an
increase of Rs. 3 in dearness allowance where-
as the departmental perscn. were given a
higher increase. When you pay a higher
DA (o one section and nearly half of the
entire postal establichment is denied that
higher DA, it is seething with discontent
and there it isa problem for you, itisa
problem for this House and it is a prcblem
for this nation. We should take into con-
sidcration all those points; the prob'em
should be tackled completely. I would like
to say : For Heaven's sake’ please give us a
complete picture and comparative statement
of all these things so that we can make some
intelligent evaluation of the sitvation and
suggest remedies if any such thing is
possible.

Inow come to industrial relations in

this department. Much of the success of the
department is based upon the efficiency and
quality of service of the department which
they are rendering and the quality of the
service is also interlinked with industrial
relations and trade union pattern in this orga-
nisation. We have got two unions, the NFPTE
and the Federation of Post and Telegraph
organisations. The first one was re-recognised
but now recognition has been granted. [
don’t want to go into the details I don't
want to po into discriminatory treatment
being meted out, The NFP1E 1s permitted
to have a leader from the outside. The
Federation of Post and Tclegraph organisa-
tion is not permitted to take a leader ftom
outside, although both are being gianted
recognition and all that. This 1s one point
which 1 want to mention, Every just demand
has to be conceded to the extent that it is
possible. Industrial relations have got 10 be
maintained. As a trade unionist myself, I
want that in a public sector like this, disci-
pline should be maintained. The quality of
<ervice must be improved, The public are
not having a good p-¢'urc or a good impres-
sion about it and that wrong nnpre:sion
has got to be corrected. 1t 1s the duty of
the chief of ewery circle to see that proper
service is got out of the employees in any
arca.

I found to my surprise that whenever
any agitation or demonstration is to be
launched, the pos! office gets bedecked with
party flogs, with all sorts «f banncis and
post cffices get a converted into 1egular
party offices. As a trade unionist myself 1
have condicted agitatiors e'c but | rave
never allowed the factory Lo be converted
into a trede union «ffice or & paity «flice.
This is what is happening in post office afiter
post office, n my area. They get hedecked
with party flags. The post «ffice m:elf puts
up the appearance of being converted into =
party cffice. [ do not know wkether this is
the policy of the Deprrtment or whether
it only show the spinelcssness of the Depart-
ment, [f this is allowed, many unions will
embark upon such an act and this will go
on multiplying and every post office will
then become a cockpit of fight,

Can we not chalk out a policy that
union is union, it must have Its cwn separate
« flice and not use the post cfie ? The post
cflice must be used, for the public to go and
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come, and attend to their postal work. That
is not the position, There is also inter-
union rivalry and .we know of the party
which indulged in anti-national activities.
They went on shouting slogans against the
national interests, 1 don’t want to dilate
further, Coercion and violence against the
employees who are joining some other union
has become the order of the day. One party
indulged in such things and they were de-
recognised in 1968; but again they were re-
cognised. What is the policy of the Depart-
ment ? Say, I come to office ] am hagged
down by somebody; I am beaten up by som.e-
body. Could T expected the protection of the
Department or not ? The Minister may turn
round and say, this is not my concern, But
this is not the way. If the quality of service
has to improve, if peace is to prevail, if the
functioning of the Department has to go on
perfectly well, fundamental norms of trade
union activities have to be accepted and
acted upon. It means, trade union activity
without violence, without coercion. The
trade union activity should be done in the
trade union office. They should not convert
the post office into trade union office, with
all their flags and feastoons coming up there.
1 don’t want my party flag to fly there, nor
do I like any other flags flying there. If the
chief of any circle is incapable of maintain-
ing discipline, 1 would submit that that chief
does not deserve to be there and carry on
the activity, because ultimately the quality
of the service will be affected.

I would request the hon. Minister to
look to these things. Again, 1 would submit
that when he considers the question of the
Jocation of the tactory, he should look to
the problem of serious unemployment which
is there in my State, which he can by a
magic wand tackle and thereby give a quictus
in an arce where unemployment problem is
clamourning for redressal.

With these words, I support the
Demands.

SHRI PHOOL CHAND VERMA:
rote—

MR. SPEAKER : The time allotted to
the Jan Sangh was only 8 minutes, but the
hon, Member has already taken 12 minutes.
But I find that the hon. Member is getting
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up again and again. There are no rules
under which a Member who is absent when
he is called upon to resume his speech can
get up for a second time and have the
chance to speak. 1 do not know what is
wrong with him,

st gwey WAl : qeaw Agiaw, AL
7 & g famz &)

MR. SPEAKER : There are no rules
under which I can allow him. Why does
he get up every time like this ? Why does he
put me in an awkward position ? [T

FIE FY TW IT H M F gvar § A9v
R 97 %1 weq &7 qar v Fifge)
iRAY agsag ug i

staeft  wgtec @ (A1)
Femw wEwEa, § qr9 w1 wyarg 497 g fw
g & AW e fagr wew 93w & |
T zvg fa@ ¥ Tw ®F atn @ @
28 At w@iag, AN g A A o5
are fome §, Afew =g a1 graf <4
w §1 & g ¥ onfiw s § 5 ag ow
X ey § oFD FIW 3T | gL OF
AT GiF g WY FY ey F EEem
warar arar Arfgy | foe® qare # SNy
7g i 1 0Y 6 g 0F Fed AT aed)
e s afgg 1 g A T A w A
qETqT FYX FT FJEAAR fomrari A
are &8 T & S 6tk grered adr g
g 1 & weY weaw ¥ g st e oret
T AT Fraar §, oy wedr § wedr
o smA ¥ swaEyr ¥ oy )

AT g ¥ wwETAl WY e Wl
grafadid s ¥ g & foqg oY
fafezat sl a Wy ¥ §, ¥ Wz wrs
Qaraw Ad agw ar¥ § 1 St wgrew ot
wgt Ifaq audf, agt wrewry AT aroe
ey oY oed) ¥ oredt suweqrw¥ | W H
sfafo g ¥ g ow fagdt aor @
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gisfes & aiy, afs ¥ aorar @k
gfaet & w17 FT a9 |

w8 a§ W), ;=t M afera) & wre-
& ¥ wfgwre & A ¥ osrae ey
W | HEFAT Ao mo A7 THo Qo TH AT
#aY &, ¥f e 39 1 Y 78 famdt 3
gk A ¥ gaar § AR guAa A
garar quaT w1 far g g Aty
ey @ 8, wafs wefrar darazrdy
g wiw wedt 8 | gafan  sefEar £
TwaEE ¥ AeN & g fom o wnd

THo fsre WET TFAE, FI IT AV
AR 27 FT A AY IF TAEAT A AT 5
drhararmar & frogfs dvT a3
verey ¥ W12z freorey ¢ ¢ wafeq
TARNT A FATAT AT AHAT € | 5TH K@
a1 q%7 fRaleT 71 qare 8 &1 &
oF oHe o ¥ 97 9T TR A
& sygeqr Tt wifgm, faw & aw o
qATT &1 AT AW F 19 7Y e Ay A
a7 AR | TR A A FEgw A afer &
R ¥ qar Af T@ qrar ¥ | 7 fow wat
wiEE T A ¥ e & oy Faw 3618y
g8 FT O aY AT #% 2| §, IfFT oad
A T AA

B9 AT A qg AT A KL A G §
fr 27re ¥ 2HEIR SR A sgEedr
;| WAy emvew wge &Y fRer
& it earrow RETA & 7Y AT § ) safeg
Frg DY FEgw IIieg faw & wOsy &Y
@ exgaa faely & 42 Bgia &Y axw 9,
& amfy § AR ag @@ TOv @
w9 8 |

SHRI SAMAR GUHA (Conta)) * As a
member of the Telephone Advisory Commu-
ttee, Calcuttas, I am aware of the troubles
afficting the working of the telephone
department and 1 want to bring them to the
notice of the hon Mimnster 1 thunk these
troubles will be common to telephone service

n other big cities llkke Bombay, Madras and
Delhs also. Of course, 1n Delh, it has a

little bit improved In Calcutta, there are
complaints about wrong connection, ¢ross
connection, . no connection and faulty
connection These are the type of complaints
that have come

Then as regards the special services, I do
not know whether these are a spccial serv ce
at all  One rught dial 199, 198, 197 173
and 176 It 1s onlv God's whim whether
one would get it or not Nobody knows

Then there 1s failure in dialling  You
go on dialing a wertain number  You do
not get it Then there 15 wrong billing
about which complaints have come

Whenever we draw the altention of the
authorities and try to sce how we can
improve this state of affairs, they ascribe
two reasons for this one, human failure,
the other, mechnical falluwie  As regaids the
latter, 1 have discussed it with the the
authonties  They say they do not get spare
parts, new instruments are not supplied by
Government and they have tricd to contact
the authorities here Reques ts have been
made 1o the authoiuties hete to go to
Calcutta, sit down with the offic als theie
and see if something cou'd not be done to
improve this state of affairs I no not know
whether the explanation rega d ng shoilage of
sparc parts and rnon av il bility of new
nstallations etc 15 correct or not

As regards tl e element of human [ailure,
1 have tried in the last three or four meetings
of the Telephone Advisory Commuittee to set
them right and have nuserably failled |
made cértan concrete suggsstions Why
den t you open 4 complaint register 7 Why
not appoint a supervis Nt «€am s0 that they
could go and see what 1s wiong with the
line, instrument etc  Also there <hould be
a register of attendance for all the workers
to cteck up whether they come on time and
attend to then duties  Eiven in regard to
such simple things, even though I tried my
best, 1 found the authoiities unresponsive,

Then 1 made a suggestion about the
need to have periodical meetings of telephone
workers to find out why human failure was
there. Inspite of my best efforts, Icould
not convince the General Manager, Calcutta
Teephones, that this should be dome, 1|
would request the Mmuter of Communica.
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tions to do something about this. These are
problems not only of the Calcutta Exchange
but other Exchanges in other big cities like
Madras, Bombay also.

I will makc another suggestion. There
should be at least threc members 1cpresénting
telephone employees on the Telephone
Advisory Committee so that we could dis-
cuss face to face with them problems of the
employees and see if something could not be
done to solve them.

About applications for new connections,
they come not in thousands but in lakhs.
The trouble is that there are certain special
categories. In those categories there arc
co-operatives, small scale industries. doctors
etc. [For co operatives, you can register by
depositing just Rs. 200 or Rs. 300; the
same thing with samall scale industries.
There are many people who speed Rs. 500,
Rs. 5,000 in deposit. But they are not given
connection. Deservine industries do not get
connections, But just by the device of co-
operatives and small scale industries, tele-
phone connections are given. I asked : why
not check up how much income-tax the
applicant pays, what is his capital invest-
ment what are the qualifications of doctor
applicants and so on. But the timid
managers and officers do not dare to try any
innovations, They do mnot take any
initiative.

Then there is another unfortunate thing.
I do not want to mention names. I do not
know how you a select those members of the
Telephone Advisory Committee. In each
and every meeting of the Committee, they
manage to get 15-20 new connections for

applicants. They seem to come in a special
category. I do not wish to impute any
motive. But this is a very dangerous
practice,

You can get a telephone if you spend
Rs. 2,000, that is what they say. I do not
know whether some members of the tele-
phone advisory committee are influenced in
that way. That has to be looked into.
The timid managers do no not dare say
anything. A ceiling ean be put so that no
member of the telephone advisory board
will be allowed to recommended more than
three or four. Let there be a quota.

APRIL 18, 1972

D.G. (Min. Commu nications) 160

MR. SPEAKER : You have far exceed-
ed your time. Please conclude.

SHRI SAMAR GUHA : In some rural
areas the postal delively system, I mean the
runner system is good. In many cases how-
ever colloction of post and delivery of post
are difficult. In each post office one jeep
or motor cycle or scooter or cycle should
be provided to the runners and also to the
peons for quick delivery of letters and
clearing of post.

In the rural post offices there is scope
for a good amount of small saving, provid-
ed you take up this matter with Finance
and make them agre¢ to spend 75 per cent
of the small savings earned there to be
utilised for local improvement. There will
be a spurt for small savings.

There is one more suggestion. They
must take advantage of the post cards
and other articles to make advertise-
ments for small savings, national integration,
famuly planing and other constructive
purposes.

ot Trwae (%) @ werer wANRY,
§ 71w are fawm F gzt € 4 9T
o9 fa=1T sae FEAT AGATE ) W &
fom & Het wdrgm ¥ frdew wwar Angar
fr gat v § sy, 3fF, @arg
arely7, A Rk s wf fasi A
T W oaga & AT &) gt ogt
TFT § agt 99 & FHwlE F A F
fo #Y$ fafred adf § sk wiwnfvat &y
aga ff wfoard § 14t Ay fRUT &
sgA fred g ev ¥ faogm @ avdw
a1 @ g, 7 wrf fawe w1 gwomw
758 &1 § fradt @ srg o w1 AT
e ¢, o w1t qdt wrd sfearf 1

ga7 frdew &, &9 fed sz v
% ot et wgew ¥ fadew far a1 e
Al FEEETATEN qiE-anfee AT
g wifgy st fiF forr dFanardt gewmex
9T oYz annfew aff § agt o s ws
ot A e g3 gEd o o g &)
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wier g7 deamdt ¥reree 93 o9
uifee @™ s wifge v oY o
wifee @ wiF agi N THIY fage
o o 3 A1 Fa9z S F wdarEx
s fazd atwg fomd & ardw ot fag
sTd, 3% ¥ foq e A avw ¥ g
g =ifzo

A faam g & fr sew oY gard
ot ¥ o arfeel & qwaw o oz
T2g A% aF nfamdr o4 aff fraq,
TE & frwe At faen, ofodt & wrd
w8t fasd, aet 77 ag arary e A AA
s 8, frm & W &Y aga wfears
gy 81 amwr § W WREw T avH
e & |

75 TE FEa' ¥ To Hro 3o &
aga FY § site gt ot §, Aw A7 qww
Baw § w5 ¥ aF T A By
OF THE UH FF IO FIW § Ao Hro
o w1AT 9T, oY gW WY &7 fagr qar
frag &t 5 a% ax € omAT & 1 F wW@gAr
g % a1 g7 71 24 97 gma &7 w2w
W& F 9T g7 g€ 4T ¥ F #F a9
W wy, i @ar ¢ o o 3o
@t ard, fag & svafedl #1 agfeaa
& a¥

TR H FACH FIC & HEAL
i g sHEifa) & @, fadw e
wYEY F1E & s & A7 ad 17
Y AR T IT AN gor 7y Afx
TN DA gy g = o
WIGEE WTH §T 49F WA AT 9T,
iy et ST I@H A ¥ o & 0f
i rad & o1 fearady g€, wfew
wr€ aehion 7Y frovet | afew @t o @
nAt o ¥ 3T W yEww ¥ faar T
W OawTe ft aeag wmr fafreed ®
Fogare fear wed € 1 forr o 6 wgrar
Y oA, AR T N Al v

fagarg fs mawa N fasad §
FT FY A9 FT & A Y T frwr
T |

Mtz mfem & 8F sgar), oifsd
g W) qig-g HF aF Ay &, a1 ar
39 &7 § @ =fsan ¥ fagsr frr o
a1 I da T aza war W | ¥
wvT gt wfemE A fasas @ @y

wew AgeT: & 98y ot @ Adf
FAET E | AT FT 5 AT |

THE MINISTER OF COMMUNICA-
TIONS (SHRL H. N. BAHUGUNA): I
am grateful to the Members of the House
for giving their suggestions on the various
funcuons of the Ministry of Communica-
tions. 1 am also grateful to them because
whatever suggestions have, come have
transcended party or political affiliations.
This Ministry deals with the basic life of
the people, their minimum  demands
of communication and therefore, it is very
heartening to find that this House has
transcended pure party lines.

The general demands in relation to
these Grants are those of wider communi-
cation service, more comprehensive coms
munication service mure effective communi-
cation service. We are a very vast country,

Therefore, the problem is really of very
great magnitude. 1 would Ilike to givea
few figures, though T will not take much
time on that. We have about 700,000
villages in this country, leaving aside the
towns and urban arcas. The total number
of post offices is 1,09,059. The mail is
carried through surface or air or steamer.
Taking the surface mail traffic 13 per cent
of the mail routes by rail, 32 per
cent by motor service, 51°5 per cent by
runners and 3'5 per cent by carts, camels,
stemers, etc. Therefore, the human factor
is predominant in relation to the affairs of
this ministry. I am merely pointing this
out to say that however effective the ad-
ministration may like to be, it ultimately
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depends on the totality of human response
which we have in a particular social and
political climate prevailing in the country
or in a region thereof. Our working is
conditioned by this basic factor.

There has been a demand generally
speaking for morc and better post office
buildings and more accommodation for the
employees-something which is unexception-
able. Nobody can argue (hat there should
not be enough space for the workers to sit
and work in a suitable atmosphere. But il
you look at the problem from the statisti-
cal angle, it becomes rather frightening.
The total number of departmental post
offices in this country are only 17,849 as
against the total number of 1,09,059 post
offices. So, the number of post office
buildings which we have hired is more
than those which are run departmentally.
We have our own buildings in 2033 cases.
If you look from the point of view of re-
quirement of space in the postal buildings
which we have rented, if I were to const-
ruct the total space needed for the re-
maining 15,816 post offices, the total cost
would be anywhere near Rs. 177'93 crores.
If I were to say I must produce all the
space on the basis of departmental buildings,
the total cost crores to Rs. 231-32 crores.
That is something which no Planning Com-
mission and no Finance Minister can find
for one single activity, that is, the postal
activity, It is something unrealistic to
expect that this department has the capa-
city, or the possibility, of providing enough
space. The employees of this country,
whether they are government servants, post-
man in a post office or a clerk in another
office, as also members of Parliament, all
of them will have to understand the limita~
tiais under which this country has to work
in'girder to build up a better and happier
fwture. Therefore, we have to live and work
with these shortages and limitations, I am
sure, the hon. Members will appreciate the
difficulties inherent in the situation and the
employees of the department will continue
to give us their unstinted co-operation in
spite of this basic difficulty in the way of
efficient postal services.

Another question that has been raised
is whether this department should run on
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profit or loss, whether it has to be a public
utility or a commercial activity. 1 would
submit that the functioning of this depart-
ment represents a happy blend of utility and
commercial outlook. It cannot divest its
activity of the utility aspect. It will have
to find from the national cake only that
which the national cake can provide for
this activity and the rest will have to be
provided on the basis of commercial acti-

vity or approach to this particular
service,

*  Here | would like the hon. Members
to consider one aspect. What are the

reasons for the postal department running
at a loss ? 1 will mention one or two
things for the purpose of illustration. The
postcard costs us on an average 18'55 paisc
whereas a postcard 1s priced at 10 paise.
That means on each postcard we handle we
are losing B°55 paise. The recommendation
of the Tarff Enquiry Commission which
was appointed earlier was that we should
not give subsidy beyond a certain percentage.
But we are subsidising this  activity far in
excess of that pereentage.,

Similarly, take the newspapers, popu-
larly called the fourth estate. The activi-
ties of the fourth estate cost this department
a great deal. A registered newspaper cosis
us 24°69 paise on an average whercas our
return is only 3'50 paise. So, on every
single newspa per we are losing 21°19 paisc
on an average, and the whole thing adds
up to the heavy loss incurred by this depart-
ment. In fact, the first place for loss
goes to this item and posteard occupies
only a second place.

1 would like to take this opportunity to
give the postal rates in some of the count-
ries so that hon, Members can judge
whether it is cheaper or costlier in India.
A postcard which costs 10 paise in our
country, costs 16 paisc in Pakistan, 15 paise
in Aden, 27 paise in Singapore, 33 paise in
France, 36 paisc in USA, 40 paise in Ger-
many and 42 paise in Canada.

SHRI SHIVA CHANDIKA (Banka) : Is
the efficiency the same ?

SHRI H. N. BAHUGUNA . The hon.
Member may better write a postcird 10
America and find out from his friend in
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America as to whether our service in India,
compared to the American Service, is or is
not efficient. I am not one of those who
say that this department is very efficien'. I
am aware of its short comings in a manner
in which perhaps hon, Member may not be
aware of, [ concedc that a lot rempins to
be dene.  But 1 am trying to size up the
situation and to take the House into con-
fi ‘'ence and say that this is exactly the
stiuat on in which this department is called
upon to render its account.

I would go into the newspapers also and
compare as to how far they are being sub-
sidised by the rest of the world, specially
that part of the woild which call itsclf
democ-atic . ...1 do not know whether i) is
o1 it is not. In India, as I said, the range
for newspapers is 2 to 5 paise, the average 1
hud given earlier. In Pakistan it comes to
8 paise: in Aden, 16 paisc; in France,
26 paise for the same weight of a newspaper.

SHRI YAYALAR RAYVI (Chiravinkil) .
What 15 the price of the newspaper there ?

SHRI H. N. BAHUGUNA : 1am not
concerned with the price of the newspaper
presently; I am concerned with the ticket on
it, the revenue earned by the Postal Denart-
ment there. In UK, it is 45 paise for the
same weight of a periodical or a newspaper;
44 paise in the USA, 20 pase in Germany
and 30 paise in Canada.

T have not given these figures either to
frighten this House or to say that 1 am going
to increase this load. I am merely trying
to say that this humble department is the
cheapest, it has tried to be as efficient as
Indian social conditions could permit.

There has been one other general point
raised by some of my hon. friends, including
the hon, friend from Kerala, Shri Stephen.
He talked about the extra-departmental
employees. Both of us have been trade
union colleagues for a long time. 1 have
always taken pride in the fact that | was
associated with the trade union movement.
But I was trying to study the postal system
the world over and what did I1find? The
particular institution of extra-departmental
agents has different shapes and connotations,
but you will find similaritics to it in almost
all countries which are run under a parlia-

mentary democracy or even as 8 minor type
of dictatorship. 1 am not talking of a
socialist country. In a socialist country
everything will have to change; not only
this; but a total chang: will have to came
about. In the rest of the countrie. I find
that this institution has more than one
shape.

1 would not take much of the time of
this House on this. 1 would merely say that
in d flerent countries this particular type of
service of an extra-departmental nature
exists and exists in so many forms. In
Australia the activity forms into five
groups —I will not go beyond this—
and all are not departmental except one
group. The rest are contractual or some
other form of workers or activity. For
example, selling of tickets is done by shop-
keepers. They do not do it in the post
office itself. A man goes to the grocer's
shop and purchases tickets also. The shop-
keeper gels a certain commission.

PROF. MADHU DANDAVATE
(Rajpur) : Pan shops also do it.

SHRI ATAL BIHARI VAJPAYEE :
There are no pan shops.

SHRI H. N. BAIIUGUNA : You might
be knowing it.

In UK, of the 25,000 post office, what
are known as the Crown offices are only
1,800 and the rest are different types. 1
would not bother you by giving further
details except to say that the extra-
deparimental agent is an institution which
is not peculiar to our organisation.

1 may tell Shri Stephen, who said that
they have Rs. 3 only as dear food allowance
and who wanted the House to have pity on
their existence, that he need not feel pity
for them, for this is not their primary

avocation; it is only a supplementary
activity.
MR. SPEAKER : He may continue

after Lunch. Now we adjourn for Lunch

to réassemble at 2 O'Clock.

13 brs.

The Lok Sobha adjourned for Luuch till
Fourteen of the Clock,

—
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The Lok Sabha reassembled qfter
Lunch at five minutes past
Fourteen of the Clock

[MR. DEPUTY-SPEAKER in the Chatr]
DEMANDS FOR GRANTS, 1¥72-73
MINISTRY OF COMMUNICATIONS—Contd.

SHRI H. N. BAHUGUNA : Sir, I was
giving the House some informytion regard-
ing the burden that this Dcpartment carrics
in relation to its financial d fficulties, and
1 was comparing the various costs with those
in the rest of the world. In all humility
I can say that ours is a very difficult task.
We have a number of languages and, there-
fore, we have a great d fliculty m making
the sorter or the postman so well-versed as
to read every addiess written in evely possi-
ble language, Theie will be letters addres-
sed in Tamil, Telugu, Kannda and Mala-
yalam to residents in Delhi, and in Urdu
and Hindi to people down south; and also
in various local languages like that of the
Mizos or that spoken in Nagaland or
Meghalaya or Arunachal Pradesh. These
will have to be carried to different parts of
the country. Thercfore, the whole opera-
tional cost assumes a  proportion which s
not casily capable of giving scrvice which 1
can sy will not involve losses,

There are some friends who suggested
that we should have a corporation, and they
cited the example of U. K. or US.A. I am
not pronouncing any wiew on this, for, I
am still under, if I may say so, education
on_that point; 1 am trying to educate my-
splf how that particular propasal will work
out in our country. In UK and U.S.A.
the position was completely different. In
U.S.A., for example, appointments to postal
department were completely political which
is not the case here. Here the Director-
General of Posts & Telegraphs does not
come and go with the party in power: he is
a permanent civil servant. The Post-Masters
General do not come and go with the party
in power here. The administration is not
subjected to political control in the sense
what is used to be in America. Therefore,
when the Americans came to the conclusion
that tbey had to change it into a corpora-
tion order to make the service better, they
had altogether different reasons before them.
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We have got to keep that in mind. Also
both in UK, and in U.S A, they decided
at a level of time when their economy and
their standard of life was so good that
everybody could pay for it. They convert=
ed the social service into a totally commer-
cial service. The idea of corporation
canies with 1t the totality of the concept
of commercialisation of this Depatment. 1If
the House at any point of time feels that
way, so far as 1 am concerned, I will be
ornly too happy to preade over the
liquidation of this Ministiy. 1 have no
personal angle in that. But to me it Jooks
that handing over this entue activity 10 a
corporation will result in difficulty to
con mon man who teday is  highly subsidi-
sed in this particular ficld.

There have been suggestions for more
post offices, Now, Sir, on that, I have a
very small point to make. If we had post
offices as suggested by some hon. fiiend in
all Gram Panchavats, what will be the
flnancial position, because we have got to
see what weight this country can carry at
this particular juncture of our cconomy in
this particular matter 7 The situation to-
day 15 so difficult. The total number of
Gram Panchaya s in this coun'ry is 1,22,000.
Of them, 73,743 Gram Panchayats either
have a post office or aie within onc mile of
the location of a post office. But, il I were
to have a post officc in every other Gram
Panchayat, then the loss on an average
will come only on that score to about Rs. 3
crores per annum which will further add to
the existing gap which the Postal Depart-
ment has got.

SHRI R. S. PANDEY (Rajnandgaon) :
Your Department is an integrating Depart-
ment. What is Rs. 3 crores? It is
nothing. The Planning Commission can
give you,

SHR1 H, N. BAHUGUNA : I will
only be very hapyy if my hon. friend helps
me to get all the money that I want. 1can
assure you that should the Planning Com-
mission permit us to do it, it will be the
greatest happy moment in the functioning
of this Department..........(Imerruptions)

I am grateful to you for that particular
consideration but the whole point is that if
the Planning Commission will be able to
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find the money and if the Finance Mins-
try is able to find the money, 1t 1s for them
to decide, but so far I am concerned, I am
conditioned to-day by the aved bility of
funds and, therefore, we have not been ab'e
to do 1t in spite of the fact that cvery day
we arc adding about 9 post oflices intle
country 1n one part of the country or the
other, but this 1s a very small figure

Here, I mustsay onthing I mny-
<elf mntiigued bv the fact th t we have scime
standirds, the so- < lled standards whch
st n cbody fixed at some point of time He
should have been a very wise man, I huwe
no doubt  But the trouble in this countiy
18 that what 1s gocd for Kerela may no be
good for Arunachal Pradesn  What 1s good
for Arunachal Pradesh may be completely
irrclevant m UP What may be good in
1 ahaul or Spit1 or Bomdila may not have
any iclevant with what happens 1n Patna
or Lucknow  Bu we hune a tailored thing,
ont sive for the whaole couniry That 15
completcly an  embar dassiig siludtion  n
which 1 find myself 1 am strugghng hard
to have these considerations of standards
basicilly altered so as 1o meet the regional
and sectoial sequuemcnts of the nition's
wxnierce  If we have to nee' he nceds of
the Mizo people or the N galand people
and suive them as a et 2«n of this great
ccuntry, 1)en 1 cannot tell them that vou
aic only 3 lakhs and cod, how can 1 gne
you so many post ¢flices * I will give you
45 many as 300,000 can get he only
thung that I have succeded 1n this Depari-
ment 15 that thc standard has been only
relaxed but that wll not meet the full
situation I am prepaied to admit 1t We
have reduced the condition of minimum
income in case o such backwerd arcas
from 259 to 10° but stll loss 1s on the
high side It 1s not only the hilly aress o
the far-flung arcas like Arunachal Pr.desh
But [ ¢an say O ssa, | can say parts of
Madhva Pradesh, I can say paits of Uttar
Piadesh, 1 can say parts ¢f even Temil
Nadu may need help and assistance which
perhaps will require further relaxation of
these standards and I hupe by the time I
present my budget next year, I would have
had this whele question  soited out 1n the
inteiests of the people of these areas

There has been, if T may say so, a
little bit of hasty printing of the docu-

ments given to this hon House and I apolo-
gise to the House for this that some of
these documents 45 one of the friunds,
Mr Gowder p rhaps yesterday pointed out,
n th1s booklet on Demands for the Miwr try
of Communications, at page 31 he read cut
some figures  Unfortunately, pages 30 and
31 have got mixed up, page 31 has {o be
rcad as page 30 and page 30 has to be read as
page 31 He may say the total 1s wiong,
b.cause these pages are minved up  Lheres
fore 1t s that 1 have apologised tu the
House for ths particular thing  And if
this 15 done, he will sec that 1t 1s all night
Wi have 1ssueu an erratd, but 1 don’t expect
Members to go into each and everv th ng
and they have a right certainlv o ask for
the correct type of figmes  Smularly tlus
mo ning, Mr Stephen pomted out «ome-
thinz. This relates to the figuic 1n Appen-
dix VIII of the volume which otherwise he
praised a gicat deal and under the heading
Departn ental Post offkes  certain  figures
were gnen which did not tally with the
figures g ven by me 1) ad sawd, they had
p rmanent ceparti ental  post  oflices  of
17 000 and oJdd whereas reading th s 1t looks
theie were 78,000 post offices ] toncede
the pomt and again 1 upolog se to the
House saving that this particular  fiswe
which w printed here has been put undir a
wrong heading  The head ng <l ould have
been, told Permancnt Post Offices, that s,
inddud ng  Fxtra-, epartmental post  offices,
becouse [atra De partmental Post Offices
also can be permanent  This indicates  the
total of the two, wharcas the heading indi-
cates that 1t 1s for Deparimental Post offices
1 apologise to the House alvo on this paiti-
cular score

Then, lon Members said that tre
postal ervices should be mide moie effec-
tive Tem Jappy on tlat score that hon
Members did not accuse me 1o the eatent I
cxpected them to accuse me 1 am grateful
to them and perhars thev did 1t 1n fairness
to the emplovees «f the Department who
are under very difficult conditons  Let me
tell you how our surface mail goes Let
us look at the Arrhnes 1 am dependent
on the Anlines, on the S'ipping. on the
Ratlway, and also on the Road Tiansport,
Now all of them, were in such a difficult
position that this situation cropped up The
arrline,, for instarce, from Aprl 1971 to
February 1972, did not lft the mail from
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one or the other place on 151 days. [ am
rot blaming them. ] am not complaining.
After all, Indian Airlines are in a difficult
situation; the House had a taste of it only
the other day ! (Iaterrnption) It was not
due to lack of coordination, it was due to
strike or go-slow or lifting of caigo which
gave the Indian Airlines even more money
than the postal articles etc.

AN HON. MEMBER :
ment,

Mismanage-

SHRI HL N BAHUGUNA: I won't
say memanagement, Similarly, 1 carry
mails through RMS vans. The situation
was really horrible,

After 1 joined this Ministry, 1 took this
up with my colleague the Minister of Rail-
ways. He was kind enough to agree and as
a resutt we have put these joint trains in-
cluding RMS vans, that is, 89 in broad
gauge, 49 1n metre gauge and 3 in narrow
gauge. These vans have sufficient iight and
air and we have provided this modern
accomodation.

But, with all this, there will be alram-
chain pulling, over which the Railway
Board has no control | I am not pointing
out any particular area, saying, this areas
isbad. But one thing ] would say. North
Bihar is very popular for chain pulling.
We never have trains in time. I do not
know how 1 can carry mails if the trains
do not go and come in time. (Interruprion)
I will talk about U. P. only on cutting of
copper wire much more bad than this, much
more frequent than this. So, there is the
difficulty, and therefore, I am heavily con-
ditioned and hedged by the efficiency or
co-operation, if 1 may say so, of other
sectors of our economic life.

We have tried to enforce discipline as
rigorously as it would be possible, and it
is my proud privilege to come and tell this
House that the mea-days Jlost in 1971-72
have been almost nominal, and but for
Kerala, perhaps, we would have had al-
most peace. The workers have co-operated,
and I give them all marks for it. By and
large, they have worked very very well, and
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I am grateful to them, and I want to put on
record my appreciation of the general co-
operation which has come from the large
body of working men and women who
constitute this Department,

SHRI D. N. TIWARY (Gopalganj) :
Good behaviour.

SHRI H. N. BAHUGUNA : T am not
sure about the good behaviour especially on
the telecommunications side ; 1 shall not
unnecessarily say that it is good also on the
postal side. But this is one of the oldest
Departments of this Goverament or for that
purpose the Government of India. Now,
the old lady has the wrinkles on her free,
and I am doing as much plastic surgey es |
wanted to have, but the wrinkle swill still
peep out of that particular type of face. This
Department is the oldest Department. Thiy
Department has certain traditions, and has
developed certaint astes and has develeped
certain atlitudes. The employees have certain
attitudes towards things. This is true of the
postal service all the world over, They have
the same attitude towards life. They have
had tle same difficulty with the postal
employees in any part of the whrid. It is
the hughly unionised sector not only 1n India
but in every part of the world. Therefore,
there is a lot of difficulty. But again I may
say that it is my good fortune perhaps or
good luck, that during this year, I have had
the gieatest possible amount of co-operation
from all the employecs, which perhaps was
not unfortunately coming forwa:d earlier in
spite of the number of difficult situations
in which we involved ourselves. 1 have
made it plain, and 1 have followed it and 1
propose to follow it that in disciplinary
matters, there is going to be no compromise
with any union, any federation or any group
of workers. being they employees belonging
to this or that political complextion. I may
assure this House tLat so long as I continue
to be here, I propose to follow the principle
that any wild-cat strike will be followed by
o break in service.  Earlier, we used to
have the sysiem of dies mon. Gone are the
days when a wild-cat strike will only mean
dies non. There will have to he break in
service. So, those who go on strike will
have to face the consequences, and I am
happy to say that all over the country my
appeal on that score has been accepted, as
I had said, except by a section of the
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workers in Kerala, I must say, however,
that 1 have not been impatient with them
beyond going on deciding their cases by
break in service but giving them an oppor-
tunity to express open regret, if they want
me to reconsider their cases. And all
pressure, even from political parties or
pe rsonalities in this House has not deterred
me from that course of action.

However, human ficters have to be
taken into consideration. This is an all-
India service. 'We employ pecple from
different yaieas and they aie located 1n very
difficult and if 1 may sav so almost
impossible conditions. For examp'e, a
wireman or al inemen is working in an 18,000-
feet high area, but his uniform is the same
as that of the postman or the lineman down
heie working in Delhi. Now, 1 canno' expect
him to be a person diffeient from the soldier
who is safeguarding the frontiers of the
nation in Lahaul or spiti or in Ladakh area.
But this Department has had t! ose general
principles of the same tailored-coat for
everybody, and the same principle for every
area, and the same principle in i¢clation to
the employees alvo. We are working on how
we can in diffeient sectors, in different
areas give different deals to worhkers,
keep'ng in view the conditions of work
theie.

Sometimeés a number of newspapers
come out with Stories that such and such
froms are not available. Then hon. member
get angry with me. They have very right
to be. I want to state what the position is
on the question of paper. For our purposes,
we require a certain quantity of paper. We
make our demand on the DGSD through the
Controller of Printing and Stationery. We
require 12,000 tonnes of paper to print the
Directory and the forms. But the Con-
troller of Printing and Stationery tells me
that there is 2 general out of 28 per cent.
That cut comes to my share also. So
instead of 12,000 tonnes, T do not get more
than 7,773 tonnes. Where do 1 find the
rest, [ can create arguments, but not paper.
I am called upon to give all the forms like
a housewife being asked to serve all the
food without the necessary ration in the
House. 1 do not know where I can find the
paper.

SHRIMAT]I V, JEYALAKSHMI (Siva
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Kasi) :  Without the Directory, you cannot
find the number.

SHRI H.N. BAHUGUNA : In view
of the shortage, the current years require-
ment has been further slashed down. It s
a rope trick which this department is being
called upon to perform without the rope
being tried at the two ends. Itis a trick
which has to be performed in the air.

I am afraid there is going to be a great
difficulty about MO forms and envelopes
also, Th~ particular paper used for this
purpose is called cartridge paper. Supply of
this paper is bemng reduced by ibout 500
tonnes by the DGSD. If I do not have
this paper, 1 cannot produce all the forms.
I do not know what really is going to be the
posttion. Perhaps hon. Members will be very
angry with me.

SHRI J. M. GOWDER (Nilgiris) : Better
close the post offices.

SHR!I H. N. BAHUGUNA : [ am
answering the question as to what [ am
doing about the complaints. I am trying to
size up the weakness of the general national
economy which the House must keep in
view when this department is guestioned on
on its performance. The position is that
the producticn of paper will have to he
more and then only we can fully do what
we are called upon 1v do.

Between last year when I presented the
budget and now, 1 would like to take the
House into confidence about what we have
done. We have tried to cffect economy.
There is shortage of paper on the one side
and proliferation of forms on the other.
Something had to be done. 1 constituted a
group of officers headed by one of my senior
cfficers 10 go into this question. 1 am
happy to say that though their study has not
been completed, out of the total number of
forms they have abolished 220, forms used
for our returns frcm different post offices
and <o forth. This will make a saving of
Rs. 45 lakhs on paper and printing only,
The handling on it will be something more,
That is one thing we have already decided
upon. Simularly we have also decided to
make good use of the VP forms, Money
order forms were carlier being issued free.
Then we priced them. At the time of taking

]

]
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the money order, the cost of the form was
deducted from the commission. That
stopped misuse of the MO forms, Oncea
person paid for the MO form. hs knew that
he had paid for it and would use it very
well. What we now propose to do is to
charge VP and acknowledgment forms and
credit the value thereof against the payment
which would have to be madc at the time
of sending the VP or registered/AD letter,

This will lead to a saving of about Rs 3
lakhs. Similarly, we have been seriously
thinking of changing some procedures. For
example, stamps used to come from Nasik
press to a particular treasury and then went
all over again. we are thaniking of sending
stamps duect to the different Places so that
their handling costs less than before. We
shall sent it to the Hcad post office and
from their it will go to sub post ogfices.
What I am saying is that I must size up my
difficulties and get the co-opertion of the
House to overcome them.

An hon. Member referred to tele-
commuications in M.P. If the rest of the
States did not talk a out it, it is not tha twe
are perfect there., 1 agree that the tele-
communication services need to improve a
lot, both guantitatively and qualitatively.
We should havet he capacity to produce all
the switch and transmission equipment
which we rcquire for catering to the mneeds
of intending telephone subscribers and also
improve the existing apparatus to give more
efficient service. We have to understand
what is our total investment on telecommuni
cation and whether our prodicton is
commensurats. I do not think that we can
produce more than 150,000 telephones
every year: it is almost double of what we
have been producing earlier, During the last
year production in the cross-bar section of
the Indian Telephone Industries, Bangalore
has come up very well.

Here I want to say this. I am not cop.
complaining against the workers but you
would be startled to know the production
in this ficld In Japen, compared to the pro
ductivity of our plant. 17,000 workers
employed by us produce a negligible quantity
if I may say so, that is to say 1,50,000 lines
exchange ecquipment and transmission
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equpment. 1In Japan 3500 worker produce
20 lakh lines of «imilar equipment There
production is highly mechanised. I should
at the ourset say that it is not the fault of
the worker here. The point is that our
appratus is not capable of giving such a
turnover. Therefore, in the new factory
which is going to be put up, we are thinking
of making it as modern as possible without
depending on foreign help or assistance.
With our indigenous technologists we hope
to improve it and we are sure of delivering
the goods.

On the Telephone side, demands have
been made for cannecting the State Capitals
with Delhi by STD, particularly about
Bhopal. This, I must tell the House,
depends on the availability of the equip-
ment. We are slowly doing it, but steadily
Babu Satya Narayan Sinha, the ex-Commu-
nications Minister, is the Governor at
Bhopal now, and he is so sorry that Bhopal
is not on STD with Delhi, but he docs
realise the difficulty and does not make a
grievence of it. Tt is held up not be:zause
wc do not want to do it, but because the
feasibility docs not exist due to shortage of
equipment. rart of the line is on coaxial
cable system and part of the line is on open
wire. The line is down somtimes due to
theft or negligence of the worker. To that
extent we are responsible for it, I know
that, but it is our endeavour to join all the
State headquarters with the national Capital
on STD, and that is the programme on
which we would be working with all our
hearts and all our available resources.

SHRI R. S. PANDEY : Regarding the
Bhopal line, I said.it was always down.
You have connected Patna, Jaipur and
Kanpur. What prevents you from connecting
Bhopal.

SHRI H. N. BAHUGUNA : As soon
as we have the equipment, we will put it
up. It is high on the cards.

There was a demand that there should
be more public call offices, and I have also
told the Department that more coin collect-
ing boxes should be put up. The Department
decided that is should be raised from 2.5 to
5 per cent, which is not a very high figure,
and yet it has not been reached. 1 have
made it plain that when one telephone serves
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oné nan, we must give at least onc telephone
to serve a whole arca 1t 1s our duty to gne
this much service to the poorer section
But we ars handicapped by shortage at the
new coun It s highter and we hive made
some changes but in between came Banela
Desh and the Bangla Desh cons had to be
uunted at our end  The pace of the produ-
«ton of these CCBs and PCOs will be
lnereased

Somec Membeis spoke about telcphtne
bills I am not saying that bills cannot go
wrong, but this can happen nol ¢ny b cause
of the emp ovees, but also bec wusc of certain
machanical defects  Wheiewer 1t happens
d e to cle wal erro1, we are tiying to rectify
1t We have now deaded that if somebody
compluns that his bill iy cxeessive and of
it1s mo e than 50 per cont of his bill lor
tle carler quarier in a non STD stat on
and morc than 100 per went in oan STD
station, we will ask him to pay an amount
cqual to the highest bl the last three
quarters provisionally, pending examination
ol the matter

Delhi1s on STD with 15 places. A
nunibers of Parliament have to'd e that
their constituents come and start vingiad up
I suggest that Mcmbeis may use the fac |ty
callud barring of STD I vou want to have
STD barrud, we can provide you with that
wqupnwnt, but if you do not want that
tquipment, then vour telephone should be
under constant vigilance, so that 1t may not
be ustd by such people, because a three
minutes talk costs quite a lot from Delhi to
d flerent places  The whole thing b comes
tightening, because the charges are so high
A smoll STD call 1o a particular place could
be anywhere fiom RS 15 to RS 50 depend-
ng on the duration of the call for different
places from Delhi. If somebody has done
the tiwk five times m a month to a place
wheie the charge 1s Rs 50 the whole biil
goes up by Rs 250 in a month Ina
quarter, 1t goes up by Rs 750

AN HON
do it.

MEMBER . Children may

SHRI H. N BAHUGUNA . VYes,
children may do it, Therefore, this barring
may be done. We have taken all possible
steps to stop whatever human mund could
think of, like raising the distribution point

lock ng the sw tc) 100m, having the switch
room looked alter by a garetied offi er,
having the cal's ¢ 17ched at diffzrent pomts
to tsl whether the meer 1s working pro-
pe Iy, pu’ ing Cisud tests without complaints
from the subsciiber on the mechamical
duv s prov ded and so on

Barring the STD 15 one [ict ty and
frees ng 15 anothoar fac ity wh ¢h he have
extended mesenty in Dol If an hon
nimber or any subscr b conipta ns that lor
three months fovaos n tan Indny, bue lus
tehopione has brcught a bill tor Ry 1000,
In such cases, the best *hng to do 1s to
address a kter to the General Manager,
Teliphon 3 De'mi saying, “K ndlv frecze
niy te uphone berween such u d such period **
We will iceze 1t and any chaige lor that
part ¢ ilat period would be deemed to b
wrong  Wo will look nto 1t and 1t will not
be the concern of the subs ub r Thuefore,
bariing ard frecsing ot telephones arce the
two huinnly possible metl ods to stop it
We have a'so taken sieps to sec that people
do not <limb up the pole without authorty,
by gwing wvery person an identity card and
saymg that between certain hours of the
night nobody shuuld elimb up the pole etc
I s casy to v afy tie adentification of the
people who are suiving o particular locality
It 15 true sometimes wrong b lls come There
Iv & grievance n that egard, I do not say
no  But the percentage of su.h cases s not
verly big 1t 1y a sma'l percentage  Those
womp'amts have bteen looked into and in
sene cases they have been satisfied with the
fault having been 1denuified either at this
end or at thitend and there 1s no more
guestion abuoul at,

About tulephone rates, my fuend from
West Bungal said something wheliis not
borne out by the facts available with me I
am p epared to discuss 1t with Jum  Yester-
day he said that in Calcutta, the lelephones
cost more  The rates have been fixed for
the whole countrv on one and the same
basis, whether 1t 1» West Bengal or Orissa
or Tamul Nodu or U P We haw fixed 1t
on the basis of exchange capacity. On this
basis, for Calcutta, Dodhi and Bombay the
rates ate almost 1dentical 1f there are some
other exahange. which are satallite exchanges
to the Calcutta Exchange, 1n which the call
has to be manully operated, the 1ate may be
different, But the basic rates, whether it 18
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rental or charge per call, are the same in
Caicutta, Delhi and Bombay.

SHRI MONORAN#AN HAZRA (Aram-
bagh) : That is not a fact.

SHRI H. N. BAHUGUNA : 1 am pre-
pared to discuss any one bill he shows me
and T will apologise to the House if 1 am
proved wiong. Also, I will see that the
person who commitied this nustake is ade-
quately punished.

So far as the proposal to improve the
telegraphic services is concerned, we have
tried to introduce a number of high frequ-
ency services, very high frequency circuits,
and some mechanical changes have been
made. Though I cannot say that the posting
of telegiams, which is a shame to us, will
no more be there, I do say that there has
been some change in it, As against 4 96
lakhs telegrams posted per month earlier, the
hgure has dwindled to 32,000 in February
1972. Tam not sayming that it has becn
eradicated but it is a matter of great satis-
faction that the figure has come down pro-
gressively, We are trying to remove the
bottlenecks which come n the way of trans-
mission of these telegrams.

Coming to express letters, it was stated
by the hon. Member that expiess letters can
be handed over only to the person concerned.
Since this point was raised by Shri Shiva
Chandika yesteiday 1 have been thinking
about it. A person cannol always remain
in his louse becaise he has to receive an
express delivery letter. 1 will certainly look
intv it and sec what I ¢an do about it. In
the case of money orders and registered

rs, only the person concerned or some-

authorised by him can receive it. We
see what we can do about it.

Then, we are at present examining what
we should do about diferent areas in
relation to our organisational pattern at the
State level, We have far-flung states like
Arunachal and Himachal Prade'h which are
governed from distant places, and those
distant places cannot properly and adequa-
tely meet the requirements of the situation.
We have to see how best we can do some-
thing about those areas, whether it is Aruna-
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chal Pradesh, Mizoram or Himachal Pradesh,
Within a couple of months we will be able
to produce a new pattern of organisation
at the Stale level for these areas.

NARAIN
What  about

NARASINGH
(Gorakhpur) :

SHRI
PANDEY
Gorakhpur ?

SHRI H. N. BAHUGUNA : We are
planning an automaric telephone exchange
for Gorakhpur.

About air-conditioning ‘ome of my
friends ashed me against whom I am comp-
laining. § am complaining agunst the
general set-up of administration which we
have. A number of these air-conditioning
plants go out of action. 1 do n»t control
them. We are presently ¢ong an exercise
on that alsvo at the Secretaries Committee
level 1o sic how we can reduce the depari-
mental difficulties in rclation to these parti-
cular things. DGS&D looks after the pro-
curement of the e aun-condit oning plants.
Every time we write to them it tulhes some
tume and we cannot get out of the vicious
circle. We will see that all tie air-condi-
tioning that is necessary 15 provided for,

A freind of mine ashed about stamp to
commemorate the lute Chidambaram Pillas,
My hon. fiiend, Shri Alugesan, fiom Tamil-
Nadu has been time and again diccussing
this particular stamp and its 1ssue, 1 can
only say that we have tried it time and
again but we have failed to persuade the
Philatelic Advisorv Cemmittee to accept it.
But I will assure the House that in view of
the strong feelings here voiced by all sectivns
of the House, we will seec what we can do
about it. The only thing that I would like
to add is thet we have a large number of
heeroic peop'e in this country curing the late
19th and early 20th century and we have not
been able to honour all'of them, It is true
that freedom fighters should, by and large,
be honoured but the only limitation is the
number ¢f issues of this type of stamps
wkich, T hope, the hon. Members opposite
will always bear in mind.

My hen, friend, Shri Stephen, talked
about the Indian Telephone Industry’s new
plant and sald, perhaps with very good
intention, that we should have a plant down
south because I have two im Allahabad.
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Luckily fer me the Allahabad plants were
sanctioned much before I became a Minister
here.

SHRI K. P.
(Badagara) :

UNNIKRISHNAN
That is not his  insinuation.

PROF. MADHU DANDAVATE : Pro-
bably it was anticipated.

SHRI H. N. BAHUGUNA : 1 2m
grateful (o Professor Dandavate, but so far
as Allahabad is concerned, it was done
under technical advice and the Government
of Tndia thought about it at that particular
time.

SHRI K. P. UNNIKRISHNAN :
have no particular grievance
Allahabad.

We
against

SHRI H. N. BAHUGUNA : So far as
the new factory is concerned, the who'e
matter is under consideration. Shri Stephen’s
point has always been reinforced by every-
body from down south, whether sitting on
that side or on this side. The Government
of Kerala has been talking about it and
their comments will certainly be ta' en care
of when we decice on that particular plant.

Finally, T could merely assure this
House that as far as it goes within human
control, it will be my endeavour to make
this department more efficient, to take steps
vvaeee(Interruption)

SHRI 8. A. MURUGANANTHAM
(Tirunelveli) : What about the Extra-depart-
mental Committee ?

SHRI MOHANRAJ KALINGARAYAR
(Pollachi) : In this very House the previous
Minister had promised that in all States
forms will be printed in regional languages.

SHRI H. N. BAHUGNA : We have
already ordered—ithe form are under print—
for introducing regional language in money
order forms. In Tamil Nadu, it will be
Tamil: in Kerala, it will be Malayalam and
in Mizoram, Roman is there and we need

not do myﬂ:ing about lt here. I.ucklly.

ithummabom

Ammberol'poiutshmebm made in
the cut motions and I' propose to assure

hon, Members, who moved those cut
motions, that 1 will go inte each one of
those points and, if possible, also give them
the information and comments of the
department on those points.

SHR1 VASANTRAO PURUSHOTTAM
SATHE (Akola) : What about the meters ?

SHRI H. N. BAHUGUNA : The subs-
criber meter is not know to the whole
world, so far as my knowledge of it goes.
For a number of years the telecommuni-
cation research department had been working
on it and they have produced one meter.
which can record the STD calls only. That
will have to be fixed with the apparatus.
That is under ficld test. [ am not sure
whether we have reached the journey’s end
However, the meter hy itsclf is not going to
make much of a difference, as far as I can
see it. But since it has been the demand
from all over, we have tried to find a meter
and that meter, il it comes out successfully
from field tests, will certainly be put at the
request of the subscriber.

About the EDA, there has been a
committee on it, the Madan Kishore
Ccmmitiee a one-man committee. We are
looking into its repert.  But T must tell the
House that the institution of EDA, as 1 said
in the beginning, has got to be under:tood
in its proper persprctive. When we take a
decision on the Madan Kishor: Committee’s
report, hon. Members will certainly know as
to what we have done about it.

SHRI NARSINGH NARAIAN
PANDEY What about Gorakhpur ?
Probably the Minister has missed to reply to
the points raised by me for an automatic
exchange at Gorakhpur.

SHR1 H. N. BAHUGUNA: I have
said that we will put Gorakhpur on the map,
So far as we are concerned, we are already

on it.

oft w wiw gl : ST & SRR A
%m%mm g mau’m&%
fmqwrwni _

SHRI H. N. BAHUGUNA : T have only

to say that all suggestions made here and the
committee’s recommendations which are
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before us will certainly be kept in mind
when we fix the 1T1 in this country.

In the end 1 thank hon. Members for the
cooperation and the spinit of accommodation
which they have exhibited.

MR DEPUTY-SPCAKER : There are
a number of cut motions that were moved.
Shall I put all of them togethe: to the vote
of the House ?

SOME IION, MEMBERS : Ycs
All the cut motions were put and negatived

MR. DEPUTY-SPEAKER : The
question is :

“That the respective sums not
exceeding the umounts shown in the
fourth column of the order paper be
granted to the President ro complete the
sums necessary to defiay the charges
that will come in course of pavment
during the year ending the 3st day of
March, 1273, in respect of the
heads of demands cnteied in the vecond
column thereof against Demands Nos.
87 10 90. 136 and 137 rclating to the
Minstry of Communications.”

The motion was adopted.

{The motions for Demands for Grams which
were adopted by the Lok Subha, are
reproduced below-Ed.]

DEMAND NO, : 87 - MINITSRY OF
COMMUNIC ATIONS,

“That 2 sum not exceedidg Rs.
61.87,000 be giunted to the president
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 19J3, in respect of Minss-
try of Communications.”

DEMAND NoO, 88—OVER SEAS CQMMUNI-
CATIONS SERVICE,

“That a sum not exceeding Rs.
4,36,70,000 be granted to the President
to complere the sum necessary to defray
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the charges which will come in course
of payment during the year ending the
31st day of March, 1973, in respect of
Overseas Communications Service’.”

DEMAND NO. 89— POST AND TELEGRAPHS
(WoRkinu EXPENSLS)

““That a sum not exceedirg Rs.
2,43.60,61,000 be grantcdto the President
to complete the sim neccssary to defray
the charges which will come in course of
paymen. during the voar ending the 3lst
day of March, 1973, in respect of
‘Posts and  Telegraphs (Working
Expenses)’."”

DEMAND NoO. 90—POSTS AND TFLE-
GRAPHS~ DIVIDEND TO GiNIRAL REVE-
NULS APPROPRIATION 10 RESERVL
FunDpsS AND REPAYMINT OF LOANS
IROM GENERAL REVENULS,

“That a sum not eaceeding Rs.
37,59,98 000 be grantcd to the President
to complere the sum necessary to difiay
the charges which will come m course of
payment duning the year ending the
315t day of March, 1973, n respect of
‘Posts and Telcgiaphs Dividend to
Geneial Revenues  Appropriztion  to
Reserve Funds and Repayment of Loans

LT

from General Revenues’,

DEMAND No. 136- CAPITAL OUTLAY
ON POSTS AND T LFGRAPHS (NO1
ME1 FROM REVENUIL),

“That a sum not exceeding Rs,
1,21,05,83,000 be granted to the Piesident
to complete 1the sum necessary 1o defray
the charges which will come in course of
payment during the year ending the 3ist
doy of March, 1973, in respect of “Capi-
tal Qutlay on Posts, and Telegraphs
{(Not met from Revenue)'."”

DiMAND No. 137—OT1HER CAPITAL
QUILAY OF THE MINISTRY OF
COMNUNICATIONS,

“That a sum not exceeding Rs.
3,00,62,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1973, in rcspest of
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‘other Capital, Outlay of the Minutry
of Communications’.”

14 55 hrs.
MINISTRY OF AGRICULTURE

MR DEFPUTYSPLAKFR The House
will now take up discussion ard votuing on
Demand Nos 25 to 31, 114 and 115 relating
to the Mmmstry of Agriculture for which 5
hours have been allotted

Hon Members present in the House
who are desirous of moving their cut
motions may send shps to the table within
15 minutes mdicating the serial numbers of
the cut motions they would hike to move

DLMAND NO  25- DLPARTMENT OF
AGRIC ULIURE

MR DEPUTY-SP1 AKLR
moved

Motion

“That a sum not ecxceeding Rs
4,64,76 000 be granted to the P ¢sident
to complete the s m nueessary to dehay
the charges which will come 1n course ¢f
payn ent during the vear endihg the 3lst
day ot March, 1973, in respect of
‘Departn ent of Agriculture” *

DIMAND NO 26 AGRICULTURE.

. MR DFPUTY-SPEAKER :
moved

Motion

“That a sum not excecding Rs
26,19,78,000 be granied 1o the President
to complete the sum necessary to defray
the charges which will come m course of
payment during the jear ending the 3lst
day of March, 1973, in re pect ot
‘Agriculture” ™

DLMAND NO 27— PAYMENTS TO INDIAN
CounCiL Of AGRICULTURAL
RLSEARCH.

MR. DEPUTY-SPEAKER
moved :

Motion

“That a sum not exceeding Rs.
27,11 57,000 be granted to the President
to complete the sum necessary to defray
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the charges which will come 1n course of
payment during the year ending the 31st
day of March, 1973, n respect of ‘Pay~
ment to Indian Council of Agricultural
Research™ ™'

DEMAND NO 28- FOREST.

MR DFPUTY-SPEAKFR
moved *

Motion

“That a sum not exceeding Rs
1,64,45 0L0 be granted to the Piesidont
to complete the sum reccs ary to defray
the cha ges wiich will conie 1n course of
payment dur ng the year ending the 31t
dav of Mawh, 1973, in respect of
Forest® **

DEMAND NO 29—DrPARTMENT OF FOOD

MR DLPUTY SPLAKIR
moved

Motton

“That a sum not cxwecd ng Rs
1,00,34,59 000 be granted 1o the P ¢ ident
to compl.tc the sum necessary 10 defray
the chaiges which will come 1n course
of payment dunng the vear ending the
3lst dav of March, 1973, In rospect of
‘Depaitment of Food” ™

DrmaNnp NoO 30 DEPARTMENT OF
COMMUNITY DEVLLOPMLNT.

MR DFPUTY SPEAKER
moved

Motion

‘“That a sum not exceeding Rs.
41,78,000 be granted to the President to
compliie the sum 1 ecessary to detray the
charges which will come in  course of
pavment during the year ending the 31st
day of March, 1973, n icspect of
‘Depai tment of Community
Development® ™

DrMannp No 31 Di PARTMENT OF
CO-UFLRATION,

MR DEPUTY-SPEtAKIR
moved

Motion

*That a sum not excceding Rs,
2,64,18,C00 be granted to the Piesident
to complete the sum necessary jo defray
the charges which will come in course of
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payment during the year ending the 31st
day of March, 1973, in respect of
‘Department of Cooperation’.”

DEMAND NoO, 114—PURCHASE OF FOOD-
GRAINS AND FERTILIZERS,

MR. DEPUTY-SPEAKER
moved.

Motion

“That 2 sum not exceeding Rs.
1,32,20,14,0C0 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1973, in respect of
‘Puichase of Foodgrains and
Fertilizers',”

DEMAND No. 115—0OTtHER CaAPITAL OUT-
LAY OF THE MINISTRY OF
AGRICULTURE.

MR. DEPUTY-SPEAKER
moved :

Motion

“That a sum not exceeding Rs.
45,26,60,000 be granted 1o the President
1o complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3lst
day of March, 1973, in respect of ‘Other

Capital OQOutlay of the Ministry of

Agriculture’.”

SHRI S, P. BHATTACHARYYA
(Uluberia) : Mr. Deputy-Speaker, Sir,

agriculture is the major head of our eco-
nomy; it gives major part of our national
income and it alsn gives sustenance to 80
per cent of the population of our country.

After Independence, the running of
this Department has only degenerated the
lot of the poor people in the rural areas
and enriched the lot of big land-owing
section of our country. Though the feudal
landlords including the native chiefs have
gone, the capitalist landlords have taken
their place and there is more exploitation
than what had been done by the feudal
landlords. With it, more taxes, bigh prices
and evictions have created a very strained
situation amongst the toiling agricultural
laboures, poor peasants, and the majority of
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pcasants have suffered more as days are
passing by.

In general, we say, our agricultural pro-
duction has increased. That is a fact.
But when you see the per capita consump-
tion, it is becoming less, it is not keeping
up with our requirements and it is falling
down,

Regarding other things, we are, still
importing Rs. 90 crores worth of cotton;
we are importing edible o1l though we are
the biggest agricultural country, We have
still to import these things. Our sugar
pioduction 1s falling. This is not a good
thing and this is not going to the credit of
our Agricultural Department.

Regarding jute, during the United Front
Government days, in West Bengal, we had a
Jute Inquiry Commission to go into the
running of the jutc industry and the lot of
jute workers and the jute cultivators, Bat
the functioning of that Commuiss on has
been stopped. We could not see what is
the share of the jute mill-owners, what is
share that the jute workers are getting and
what is the sharc that the jute cultivators
of West Bengal, O-issa and Bihar aie
getting.  After stopping the functioning of
this Comm:ssion, the Government is not
serious about giving good priec to the jute
cultivators. This is a situation which shows
to what direction the Government's ag:bcul-
tural polcy is going.

15 hrs.

Regarding land reforms, from 1953 on-
wards, we are speaking of land reforms-
volumes have been printed-and in 1969, the
Home Department told us that nothing has
been done in the matter of land reforms.
In 1971, the Central Land Reforms Com-
mittee had declared a policy regarding
ceiling, etc. But what is going on efter
that 7 The lands are being sold by big
land-owners. They are being divided,
Husbands and wives are getting divorced
not really but legaliy so that their land can
be kept within themselves. Now sufficient
warning has been given to them so that they
can prepare themselves. While the Govern-
ment launches the land reforms policy, they
will find very little land available for distri-
bution. Such is the position. Section 3
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of the declaration of the Central Land
Reforms Committee says that 10 to 18
acres of perennially irrigated land or the
land under assured irrigat'on from govern-
ment sources will come within the purv.ew
of ceiling ond the others will not. The Pun-
jab Chicl Minister says that niost of the land
in Punjab are very litt'e irngated and that
only irrigated poition would come under
the score of the caling and that the rest
would go out of the celling. Private irriga-
ted land will perl.aps be excmpted, That
is the view-point, 1 think, of the Punjab
Chief Minister. Now the hon. Minwter
should answer whether he 1s going to dilute
the whole policy and make the land  distri-
bution policy fail in this way or make 1t a
mochery to the pecasantiy of our country,
The hon. Minister should explain as to
what he 1s gomng to do in this regard.

What about fransfers of land already
done ? What i~ the Government going to
do about it ?  Ar¢ you gomng to pass the
Land Refonns 2c¢t within thice months and
compel the States to do it 7 You have got
all the powners. Aie you going to pass the
Land Reforms Act with retrospective effect
so that all wransfers made within two or
three years may be made rllegal ? This
couldd be brought within the contiol of
Guvernment for disiribution Are you
going to do that? Or you can at least
issue an ordinanace (o expedite the polwy.
If you can do it, then something can be
done for proper land distribution.

Again, If the 25th Amendment of the
Constitution controls the big landowners
from seehing the help of courts and filing
petitions, 1t is allright. If not, the Land
Reforms Acts must be brought within the
Ninth Schedule of the Constutution. If you
reéally want to make the land reforms policy
successful, you must expedite your irrigation
policy, Maximum land wh.ch can be
irrigated must be irrigated, and only irriga-
ted, and only irrigated land, private or
Government, must be brought within the
scope of the ceiling. Then some lands can
be given to the peasantiy. Here. you must
know that, with these new developments in
seeds and system of cultivation and use of
fertilisers, small land is now more economi-
cal and it can create surplus. Big lands
are not economical because sufficient atten-
tion canaot be given by the big land-owners.
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Intensive cultivation requires special atten-
tion for using insecticides, etc. Otherwise,
crops will not be profitable. The greater
the amount of land, the less will be the
attention, and production will also be less.
So, a situation has heen created and the
top ceiling can be lowered down and smaller
units can be made profitable. But it re-
quires the determination of this Government
to do all these things with all sincerity and
ser.ousness.

Now, about the Green Resolution much
has been talked about. Qur reseaich
IDepartments 1in Pusa, Pantnagar, Izatnagar
and Karnal 1 have visited and people
there are working well. But beneht to
whom ? The richer sections are getung
the bhenefit and the poorer sections are
sufferimg.  Even experts say that only 10%
ale being benefited and the poorer
persants cannot get the benefit. You must
note it. The other day Mr. Gunnar Myrdal
has stated in an article that the 1icher are
getting the benefit of this Green Revoiution
and the Gieen Revolution Is crealing more
polarisa.ion in the rural Iife, greater suffer-
ing, less employment and more land going
away liom the hands of the poor and the
poverty-line 1s nising. You know all that
1s stated in that document.

Now, in West Bengal, during the United
Front regime—it 18 also accepted by the
Central Government—maximum land was
distr buted and during. DPresidents rule
and from that period, the pohce and the
hired goomdas ar¢ going to the 1llages,
cutting away the crops of the peasants who
have occupied the Ahas or benami lands and
driving away the poor peasants and the
agr.cultural labowrers who “are oceupying
those lands. That sull 1sgo'ng on. 1t s
very difficult for us to believe that the
Government 1s very seitous about land
reforms. Still, we want that the Gouvern-
ment should make this land reform  policy
successful. We would only be happy if
you are determined to make this land
reform policy really successful and nota
mere hoax.

For that, one thing from our experience
we can say. If you do not take the co-
operation of the ma ses and the pessantry,
their democratic support, their initiative,
you cannot make any Act successful, any
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Act helpful for the poor peasants or agri-
cultural labourers and landless people be-
cause the administrative officers and the
big land-owners are so poweiful and strong
that their influence cannot be brohken so
easily in spite of all the good wishes of
the Central Government, without a pres-
sure from below, without a pressure from
the poorer sect ons of the people. Without
the mass pressure you cannot make any
land reform policy successful. That you
must take into comsideration.

For this land reform, you must also
stop all evictions and see that those who
are evicting the peasants are  brought under
punishment, It should be made a cognisa-
ble offence and it must have retrospective
effect so that the poor peasants or the sub-
tenants or the Bargadars warandats the
or the share croppers who were evicted
get back their land.

There is one important thing to which
I would like to refer now. Certain new deci-
sions and new policies should be decided
upon by the Government to give loan on
crop secinity basis to the poor agricultural
laboures. What happens now 1s this. The
Banks are giving loans only on the basis of
security of property. The sub-tenants and
poor peasants have got mo properly right
on the land: they cannot get any loan If
you want to really help these people, you
have to stop eviction with retrospective
cffect. You should give loans on crop
security basis. Fair wages for agricultural
labourers must be fixed. Work should be
given to them during lean months. Only
then the rural problem can be solved. It is
only if the rural problem is solved that
they can increase production and the rural
area can develop.

I will only refer to one thing before I
close, This is regarding the Report of the
Schaduled Castes Commission for the year
1969-70, I have no time to read this. You
should reed para 3'15 and this para will
show that the present land reform policy is
creating extreme suffering for the Scheduled
Caste peasants and sub-tenants and agricul-
tural labourers. You should see that this
should not happen any more. This must be
stopped and the land taken by the big land-
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owners must be given to them, This is
not only the fate of the Scheduled Castes
people, but this is the fate of the sub-
tenants, sharc-croppers and bargadars in the
country.

Lastly, I wish to say this. Without
real land reforms, you cannot solve the
uneniployment problem. You must know.
in the world market, we cannot compete
with the big lions because we are compara-
tively weak to compete with them* We
have to develop our market for the urban
aieas. We have 80 per cent of people
dependent upon agricultuie, Their condition
must be improved. The tillers must have
the capacity to produce surplus production.
We should create sufficiant market for this
surplus produce in the urban aren and vice-
versa. In this way we can solve the un-
employment probiem. If we can stand on
our own legs in the rural areas. ~e can
certainly solve our unemployment pioblem.
Otheewise our country will go down and
down—-no propaganda or any other thing
can save us unless we make our land re-
form measures and land rcform  policies
successful.

st rara feg (fae )
IaTERE WAYET, w1 WA o1 @
a8 @@ fae sgfaas <@ & fF oard
FATY UHTAHY A 9T TRATT T@AT £ |
# gu fafaedt w1 qarcrare 2ar ¢ s s
go "=l § & grav gfeen qusd) 7 aug
¥ Yweae #Y F1H I fear § e
e 7 dew-alwfngz go &

1968-69 & gw 94 fafogs za dar
W ¥, sfer a7 gw w1 I=ig § s ag
qararz 107.8 fafegs za & ot srores
& ok §, ama onedt | gw AT g
¥ = Juedy oft sarer qar T 97, A
& |rg st gaTd wEE 1966 ¥ 10.4
fafoas z7 @t & s go 7 fag
feagm & =3 afew Vv & 1w wfpar
qr e wrf A § gt i SO
FIGT A AN FRA TFET o weo §
wrrart a7 o gn gEd WX fit R @
TAY T TR |
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¥ AT5T % q19 7.9 Srereg oY Ay
8 dfea & uw wa wgar W §
1966-67 ¥ 1 &7 91 Iak @z W1 %
FngdY wré, grav gfren IUTEW avd
TR ag At Ad gf g ) A g i
fezwer § swmdrat ot Afvaa &, gt &
gt ar g wwt § & A«
A FT gAT wgN FUEE F9% § | 9T O
78 ST geg arai § QU e Sewma &
RIAW § gAAr A1y Agy &g a% C¥AAr
gua vl At & frar & | ga¥ fam WY
7z fafaed wifa® ardvs &, v At 71F
AEY ZY TTAT |

wWhfe=ft 3 gr & amy & @
FIFY 317 fom 21 FER G
37 a=9t & fAg @Y o 9w 1F § war
A1l §are fear 9t grie sarar W= ¥
7% | 397 Aforhe srer faw @ TAw
far SgA gaw Ném a3 Y Sifew o9,
3% Tt & ar wifTwIE arer & ar
AN A § 1 xad waw gar § e gasy
aaewg ¥¥ 7% § fx wga srsor g asaf
7 fas %, aifw gard aoet 7 T2
a1 g foq Y SR wR s
frar g

% srqeT aga WA aww ALY S
Trgar 8few qF 17 FET FEgAT wngar
g e fadk mg fafear ars g adg
Tfrag v FAA aer T8 T oW
S¥g  oF e e wTEd 8, o
sma, dfeT feg @St ¥ a9 @ S
wTHY | wwgw w gus qur ww ¥
ax wrealy oft & wgr ar fm gwwr wfgq
i g% o ¥ oF aw @R w0 AT w3
¥ ) are § ag o w1 fr g see sanar
dar %% | S wogr qor wXF gw
agt % vgy v fr e g @ § )
WA EmR o eEN g § 5 Tew
frrom & war w1 g9 Awd ¥
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FogEfar St ooy ¥ & qrg F
qiF |

TH A% ¥ ST9¥ qrHA YrIT K ATH
AT ATEAT I F R [AT H gIee qw
g1ugrre ¥, g S3g § WY gree
qer § 3EAY faiEq arad qra s g
afeq fgrgrara & ara fgedl & ot 43
4T, IET F, UAFGIF §, ¥ IS &
agt ¥ o A wr 7 @ @feA smad
1972-73 & fam sY 100 £7Y w931 T
& 1T 44 s30T wog W & AT T T
fag § sftmw ¥ f=7 399 st A=aw
wifen 6 are wga w1 #7 g T qWA
§ ? qza g AN gfAWT AT F 1 2100
Ul &Y 71gA ¥ RATU FIW qSA AT
T8 ¥ 1 % e g G drar § e ww e
TF A agy fem @ g @ @@
AOFT SA-BA = W § 90 e
100 #0e saal &t AR [ WP
I WG AT A G FAE} I q9w
st agt Y ¥ a7y @1 zafeq mEET
gfeimm £ avs qaswg 2 & s §
fawar § & gae a efawi w0
qTAY gFEaT & 99 wagl 9T fr@r @
ok, afs a% fag q9tg ar @ el
F +R T ¥ F1H G AT @
HA afT w) | A g

smmegx § 6 swror s G
g argm W IEm frd s acw
TreawT FTAr gvir | Faw o 9v vy
¥ % ¥ wgt gAY ooww dr F gE
w7 & § 1 o aeg ¥ D we Wy
# % Favag 3 N www ¥ ag A
gt wifgd frgw 9w @ ww f &
o Wy owd | owdw &7 dar wR
% wd | W qEG aTE AN
g | waddie o wgd § g sSrevew W
qIT T A aF W Ry w0 Y
wrar Wil ¢ dfew ag w gt oo @ T



195 D. G. (Min, Agriculture)

[« o fag]

w1 g agt wew dur @ ¥
afex gad fead wre ik § 7 sredes
St ¥t § waw frad wra ¥ wrew A
§ 7 gg amm awfa® st § fF soE
Y FH T qr AT FY § 1 T g o
ardt Sy F d¥e W &) qar 9w fo
ST G HI WOA ORIAHT 1 gEQ AT
g, 5T w9 weSkw F qong WA WA
9T g B IE A A s S R,
TEw FR galr FoY oY, &Y g SAey
NAE gEi vl gt | g YA
§ o o At ¥ ®Rew &Y wET
AR P agrf o g & werf A
ad, ogrdt eI Ay @T g1 HiwA &
wuwaT § fir a0s A & fog oIORY 5B
FTAT EMT | 1T AN WA QAT ALY HT
qre | qaS §re X sarer farare e
1 _eft AT o W wraw W9 vE@ A
T G | 0 AR rEd @i ¥ oft § e
w1 g F7 {11 ag &% & fF owe
®Yo arge ur gAY WgEA W § ¥ www
Tl A w2 § &Y #iwd a) A A¥
Awat § 1 ww Ay ¥ awwar § fw orgr
AT MAAT WY aTF SO &y § wgt AIw
o pafme wrw §, ST W #ad
gwiv st wifgd aife =g G &
gofes & o5 A dor S owvEd)
X AR AT 1A quiew q€r gAd
oY ORfr 1R @ AR avE WY @@ eaTR
RAT T 1 AT A YT fpar aY W
oY worgr @y A g fE omaw NEd
wat vz, Wl B & | @0 w qar g
wifed fis gvnY w7 dar wow §, w7 &
wafmre wrg ¢ faee v gawy wmar
wifgy o sat o vt ofgd )

srlifaw sy we @R § 1 Sfier aud
feqg Wy owl § fr dod W wzer a1Q )
o1 W e ) TS o e g
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wrgl @7 agw Ay« € R 1 wnie
ot Hfeq wadler & Y ¥ w2 o @w
& & dar agy v o9 xufog gue 9w
A STET suTe AAv wifEg® 1 T gAd
I aE e faar @) gad gEdrE @
WAy gy oY g¥ A geeew o
fasr advit )

Ygrefan &1 aw & | v 9g T
T gwa¥ § 1| raeY ¥og § arfow 3,
aidt & ot g agt o gaAT @ A
Tox Y orar & 1 fowweor o ar §, S
#t afafafadt it aga 7gft @1 e Sw
%) FaT FI& @ ANC a1 g A A%
ot § 1 omad WY o ¥ 3.5 fafead
& & foo Jarverafaw aam §1 q @y
ot Sfrx vt aF 1.56 fafagazw & feg
@ Fifed Fmwefw N §ar
g ®aY & 1 gAR uwe 2o #Hio WY
rF vr ww vEy & AT AW
g wHimaw W 9 W@ @ E |
g% WaY? IART WM WY Qg w6
Wy g ! gEew ¥ feg & w1 Adt @A
27 qw. &, A wg¥ ar qw ot anr wn et
g 3g wrer g ) At wrEE w0
MY I=% faerar § o wwfae dtcaT
WY IEST GTHIT ¥ Jar< grefaw ¥ tay
¥ ¥ A grafaw wmgd § oY gy T
e fEa o #feg § e grfew @)
T A W WI9HT ST AT W0fEY |

4% &Y )z A WS ATE NvewA
wgw w7 § | WY S aTs srewwy &
g9 YETENT A KT AT | W R W
axerg § wowr vy fear aTg, gaer o
g aTTwy frwrewr wifgg |

wet aw qrgdew o1 S §, fiEg-
wrr oy grove ghar & gal gee @ Fea-
fore § | gerCr woerdy Wyt dft & Al
£ xw wer o SSwAe ) afwr aw oW
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FAm T gw XX E A qrx Efw W
sy gt el a3 w6 &) & oW
w#t weft & ) wrer v et aw aveww §
wy fimg e ff dw # wree ¢ ot
% IIYRET T §IEAIW § X WA AV
Forerft qrgdwre ¥ gEwt aw ddv ww &)
7 ¥t u% araeiq §1 AGN TF WATT §7
STERw aTeT Y § | afew g gg gre-
on ft srad wind § sk gAY o) A
7o gvar g 0 SEw ofvgr W P, gAY
qAIE WY o TR sAT BT FA0 ) AT AGA
@ FmAiw ew § W@ 4, ¥ g,
aYar #, |y et & % TE w9 Y a9g
Amasdura@t § fs oF grfe—
faasr dzrarr @8 oF @Y gEe ¥ ¥
qFar o1 9 W 7 € faA aga 5w
QFET ¥ w7 ATAT &1 @ 7 AT afaw
IE T gAAr fowma ¥ G R
#fe sav arg g A wifawe s §,
IEF a<E WY W9 F) 6417 AT EA0 | qE
& AT 7 AN, THHT ATHRT AT ZA
I A MRy W N aEa P Fow
frere & afc gv @ifwacege fad o fas
FLAT AR | 72 GINE WA T
® Gfafedior aer e & oY ok ¥ @l gk
¥ 1 I darare s frwier &, gad @Y
o¥ 17 § dEETT FTX A, ST & AW
fawrer & &Y SveY wre oY @Iw o qwar
W A& I R oydew F seeeny Hie
TR AT R, qEL o A s g &
I groa & & A &, wET saron
1T gE o O § | 5w Ared o mfaww
BIAC § IO IIF ATURY W JqE
& ay ¢

¥ Fegred o v Y § s g
§ 1 g e dro oo ¥ O D A w
ey oy darw & o § 1 0 qwwd N
wvt g & Rud ot A fafre
WY & a gy & O fafred oY
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wgrw feor §, I9%) sad &Y wmow Ay AN
o T Egy | IR m A frar § fr B
feard wEY 8 Feglé av g swm Wi )
Y TIA IYTAT WG ATA ¥aT B GHAT §
# ot Yo dto vWe & A ¥ agw I@
g ava § 5 sard s @ 8§ st
wrAf e X A E 1 Sfea amor AT oY
T3 §, IHEY F9 G ) I of T
JwT IF v g arA ¥ o A WX
¥ aYc g aeter wv& @, ag A &
TFAT §

¥ deAfyRor & 7 ¥ fr aga
$G FAAT AHAT 91 AFT TH £ FH Y
a9y & Sq AT7 A AR Y Awar T §9
AT FWT FREAT | FATH AWAH AT HT
% gfywmwy § ¢ faear § | &ivT oF
qvgz & sarar &5 %fee ufresst )
78 faear & 1 w7 Grazr o @ S
NosT@E & a7 sorecAE’ X
Hgzoud a7 TWE | d6 & AT O
sRiT 7 7g o wr g 99 &1 Aydra
Wt aga sravEw E AL TCA AT W
®Y ¥@d gy oty el &% § @ § T
F7ar & | IW AN OF 9T W O A
wgr & dar @Y af & oY o s wrT
ag sgar & Yw a q Ay frie ¥ fag ot
SRirorT a7 fear g 97 N O wER
£ wifaw vqw af §1 =X ¥€ ¥ fog
itz srava few & 39 A w9 wifgy)
et anre @ar § aY ag H1W w1 g ER
UL #71 T | AfeT ¥7 wal qx et
waf gy e § s g d
as 7 For@ wd) fIT 9 qug W
§1 ¥ aF afnET AT W R g
AN ASE T W E ) T oy &% e e
FTY BN IC R | OF AR O WIGH ¥
o1 firmiAT wT weT o § & uy srowr
Fu g T 3w vt wrerdt & e
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[ e )

% YaxwmT a1 gEY M W E ¥
ot w9@ & wver waf W v @%
#tr waf v q@ qor FT ER S A
¥ oy 9 gl W X ) e
fexft shor #Y @ adt &+ § 1 7%
ExmreT, gagze anfe iF HF gg W
FUT IAFY FF F §) 247 @A § A 9EH
ferg ofrm gfere € o

FAATATLIE qa27..... ...

MR. DEPUTY-SPEAKER : You have
taken 15 munutes, how much more time do
you want ?

SHRI DARBARA SINGH * I will not
get any time anywhere in the whole of this
session. 1 want to speak only on the
demands for grants for the Ministry of
Agriculture,

MR. DEPUTY-SPEAKER : The point
is, only three hours are given to your party,
out of which four Ministers want to
intervene. 1 have a list of Members

SHRI M. RAM GOPAL RFDDY
(Nizamabad) : When we requested you to
extend the time for the non-official Bils,
you gave us the ime  So, 1 would request
you to extend the time for this demand at
least by 1wo hours.

MR. DEPUTY-SPEAKER : That has
been fxed by the House.

SHRI M. RAM GOPAL REDDY : You
ean take the consemus of the House.

MR. DEPUTY-SPEAKER : It cannot
be done in this way. This has been approved
by the Business Advisory Commuttee tahing
everything into account. It was put to the
House and it has been accepted by the
House. [t cannot be changed by the House.
(Interruption) There 18 no use getting into
arguments,

SHRI VIRBHADRA SINGH (Mandi) :
Why should all the four Ministers speak ?
Enough time should be given for the
Members,
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MR. DEFUTY-SPEAKER : If you do
not want the Government to say anything, 1t
1s another maiter. (Interruption)

SHRI K. SUKYANARAYANA (Eluru) :
On a pomnt of order. Government speaks
not only on behalf of one party; it speuks
for all the partics, that 1s for the Govern-
ment &5 & whole So, if Mimisters speak,
the time should not be deducted from one
party alone

MR. DEPUTY-SPEAKFR : Order,
pletse  The time for the who ¢ debate has
been fixed by the House, We cannot not
play ducks and drakes with that allotment
in the House in this wuy.

Y qeary fag : ww grod ¥ ¥ fas
qTgEA € FaT 9%aT g |

& Rerfadraszr @ 5 10 &
1 g¥e as ST &1 graslr g1 gEm
fgwe= vedra g s wifge ) @@
T oA & wfaw g1 aF & Tw
Fodt gl w1 awEw ¥ 4% ¢
dfeqt w wrgEig fear @r w@r &
gEed W AN g A §% 9g¥ | 4
geadY Fgredfaes e & e & 1
17 &, FC 9340, g2t € wgar qg
grm

& w9 51 g wgar § f qeA-
fow €z neidvze ¥ fRase, 1970 @%
fradt et #1 v fear &1 oy
FeN ¥ 7q ¥ gver @i gon §, e
agt gz g &1 | 45000 qFF AW
fefigagz w7 @ o §1 ge to &
2,41, 000 gFE ¥ ¥ 1,21,000 gww,
gfcgar & 1,70, 00 TFw & & 65,000
oxE, durg ¥ 1,76,000 gvE ¥ ¥ 64,000
&E, AT ¥ 50 000 gEy ¥ & 25,000
uwe, affsenig § 25,000 uew & ¥
16,000 www ity fefegege ok & )
wPy sRw ¥ 74,000 qey ofrr § ¥
% Uwy ast ot awdte o o o {1
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(smwewr) qrenw ¥ 84,000 qve § ¥
1,000 gww &Y wgrase ¥ 2,71,000 % &
123,000 twe w3ta fefegege ot amé §
¥ frsl oY .epm taT SuT @ WY 8,
wiife max ave & 3o wT fegage w3
&g

¥ fee &Y Mg ov aw A F@r
g, BfT ot smer & wgr 8, 99 9T A
WET WK § | AT AEYT W @y A §
for o w2 wddeq w1 ver ann fv 7
R a qv snfedns & afvd geaedt #<
& 1 9 gargade g & T wig ¥ oWy
T REWA grar #, 9AN AT &% giar
¢fE g arar A @ @A g I
frefed & oY mwdew d@ @ T A
77z Fvar arfgy |

fafaeeT qeama « & fersr 3y gor
fs g feaar g7 &r 9@ E—wAN
9 §T 1 37 99 #1 gryfar & sfd
TR WwT o7, A gW wwal wy faw
are &1 dgT ¥ oF eEEgEw § 4g
werar s & f B 9] o sradr B
qUF G AT § | AT qAT N AKAT
fis gt fraar s smor AT @
TAFT qFqrA FAr w;0fgw

yfs e e qor g R 1 eAfe &
wm FTAT g AT d wgAr wmEar g
fo o & fefigegom 7 dgee) g¥
t 1 & fog oatsew< 9X dl=Ar SrRaT 91
f frdft ok wl@w = " qew

wTEAT a7 ¢

of feww ars foy (goewon)
IJOer AfRe, Hoaq ¥y W RO ®
et WY gurenang et wrgar f, forad
W olwr # wy v fpgem W fax
Sy gt ot grwrvanfica® vt uyrk §
wra Wiy qu fadfy erwrenafedt o

7z a faar fr fegears w1 foare g
T &5 T wRa & fF xw dw Wy 39
wvit & e 7gy S 93D ) faeag
ag w17 4¥% ey ¥ a9 foar, afew
Ty ggwa w1 N gra 8, xAR wla@ @
Wt aeam § oY gafeq § gverc oY f
g1 9T AT F

AT HIHIT 7SS ¥ ;Y A
#13 agT Ak g, for & gwre gy -
|17 grar a1 | 7 & g A8 F FgAT
arAr g & ¥ ooEi N @w @ R
gifare, e st EfawT qv sfus
AR o § O A ¥ gy w7 AT A
tidwmagm P e siome &
1€ qrY ¥ for oA zar foswa )
smawsar i 7 AT § fradr T
feest 7% &7 o ¥ a1 3w a¥, TEE
1 sw @1 e v s Q=R
€ 7Y AR H1T WIE |/ 4 gATAY ¥
at 7% fesq fram wa &1 v wow
#arar d%Arsy wEl R a1 5w
gt w7 gt freidt & &4 o g A
R FEdY Hwd) aiE fraar & @
FATAN aiqq, v @ S ¥
uFE atT § )

fag $12 A7 wr & "W Y
vy gl W AT SMiET ear
12w feam w1 &) Afea win §
fregaad )7 gnwErd S g g,
T AW N O q97 AW AR AT ¥ o
woF T AT &1 wTTTE AW A fisely
ot o At § o vy fra @ A g
W 39k a1 W w0 TS Wfage ww-
gr A A E 1 WA FER WA Wk
ary 4@ fad@m, @ @ A Ag
T | I JWH WA AT o feay
oy, &1 ag AT dErare At §)T afuw
T§ gvat §)



23 D G.(Min. Agriculture)

[ fasrr ares Fag)

% foid MY uar 81 gR A ey
a8 & | aga wo ey ww frar nar § o
afes & quar amger g fr 3@ A
& gowre wdt §, mwT W ST A
frr &Y o 13 @i §, v I AT
& fg wr€ zar &Y @ o1 A 1 Ow W
fro-mfes §1 oa fram soar aar
BT F1E 7T qgwar §, & @A gsAA
w1 %1 ey e " A A g—uw
are R ey gerd ¥ @y fear o g
WET A% WAaTT w1 Ay §, feamr w1
i diw we W war G g faw-
aifmat & qre sz &1 e feana o
ST 4T Al §T % €qUr W g
E AT, &Y IOST OF gWIT TR A W
% 8 ged) § 1 Sfew v frara ot
U TAT gEtraT ar fawmfas o arfor
Y, @ aoT WA gar W ds an g,
wolY BERT Aol aF T )

w1 ur oF #rer § 7 fear 3 Swe
at & omar § 1 gwA) ey §, fered §
gerf 3% § w12 9T e W O § AR
q% fest wraq 8% § 1 Sfew feam ow
uTZ & Mara qT aw@r §, vz AAA
foase o §, w22 we ¥ @AER
wat §, R @ w1 oween & dSw
@A g, o ¥ qu Al g 1 v fed
dt e & aem ox wfog, q wrw @,
A ow W wzer, foree awa sw a¢ firer
¥ o famrd aor o fima fomrr ¥ age
&} orft § SR @ ool ww A e &)
wiegd 1 ag sma § ? qod qdadt fadeit
g wify el ? dlr W o ae
wre o1y Ry 1 fom Fisaral ¥ ey
e wff ¥y, T AT 9T W wE g
Ffwalceae sy guf i wo d
fewm & e 7 war ak ag ? Y
waTRl | AR e werem ¥ wnipm
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W R Rw R warew, siwe ware WY
fag o § = gvew O §oagr ?
) @1e aw  arda wmy «% iy § |
1§ qBR arem afY § 1 ag feara &
gare wer 1wt fewrdaz dar A g,
SuTe ¥ ST FSRT AR WY QT HWT
&Y, a1 qgE w v g fs ag gk ¥ A7
Fuw P, gwit W W Afew § gAY
TR X WG| ET WEET AWWAT §
fe  fomaY oft ggwa a wF ag
yFT fram qr W &fagy wagR ev
wrear § &Y ¥frge wogx #F awmr A
i shact R RN

A& gdw FT W@gar g wEAAT
welt ot & franig @® @@ qar4t & @A
T gare O ) e A gEraa
qg wgAT Amar § fw smT 19 g wEAr
gy & fr 2w ¥ ¥t @3 Y WA AT
wgt aF qars &, ditew 1 oEr A% g
B gmél age fodt ¥ @ < &, s e
ar et & s Afer gt stk 10 § 18
uw¥ g% grit Sfe org a®  Ag gAY AT
a% TA gigE & 99 F\ FXA
o1 7 T, GH 94T TE | FATECIC T
1T ARATIST G §— oA w, qYE-
gT @, A wd, o g e,
o og wid fer M F § 7 oF Gt
w1 & am w--ngagys frgrewe, g
a1 w7 a fEw w1 7 STeTeh w7 AR
¥ gure A ® aw feawr P oerer o
w1 1 9 &1 srewrar frw w1 Eer A
%1 1 T ¥ fire fegat 7 wrer oft &)
T Q-0 gArT a1 & wrd fied 7 ooy
ot & o s wx Wifew o s swT, g
Tow v frr @ B sy ¥ el
wret ot & amw € 7 & 1 ey oWy A,
ar§ o1 A, At o A e AT AW
oy g wary o dfsn g nw
vt hmw ot sy s my ge
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Y Btw wxw Ioreg v or fafener
arfta & qg® w7 60 ¥ W wew wfra oY
srrng § ff g9 srgare @iferT Y @y
frar g st @ A ¥ woff v g
§ O ooff dmTr gu § Swer g fwar
wra | gtw srefad) S Efee wrAwT aw
19 wfA & AfeT T Fzar w1 garw
1Y | @ifer A FT wE O S
gugr Agr & sfen ow wg & qear
wignr e difen & g® O S e q@
e § afty £ sg R E, fam ae
w12 frgrY 3, @fage wogd ¥ memE)
¥ Y §IT FT §T IATC § M AF IT
&t ¥ g7 TG w1 A a5 AG W@
T w9 At & ar @A ol
giga famsr arama 91, A 3T &7 &S
& st et ag ot w< w@r g @ |
§ 9B 19 €EFT @4 $qQ | faAr S
fewrs few, famr @ifen wY adt T ¥
faq gark 3w & 3o A & Fwar )

A A § v g ome daex
7Y ¢, gAR TF AT wWIA AT ®
g ¢ st @ TF TR EE e
fagme Jwx 43 @ Fogy | TR
orE @ wgY 8, srw £37 & feg Qtwe
aft & | ITEY aE g FWAT A g

% wewr wigar g, Wt mEw A
ww aga frg, faoredt €, wes diw fug,
wfer foaslt astd faedt, fomar soar
FX gr g frer g a® a® @i
feart ® faer | faos & qyais
¥ % frer ¥ =g 0 wig
a¥ oy frarl &) et | €12 foae &
foad qre 20-30 dtwr afte § fored que
t owg ¥ 10 Uew g witw § 9, Framr
! w1k wow A g Al gA WY @
ot & qro egd § e wser gar el
wrupre ¥ 3 o e wff frak ) e
sy food o off, e kR e §

Ao g & wgar wrfm e oo v
fay | ag a¥ a¥ wrawr frfy s
awr wgfegel & wraer seEn & SRR
o vy w@r Ay I @R O fram Ay
ot 7Y fixg TN, g agy ey e
g1 ag o wu mwer 81 ey feaw
TF q76 ST A6HT AT AT qY Towt
qoFY gufed af 3/m fe sa% qiw
neer e & 1 &g rafedr adt A% fw
A TUAT ATEAT ¥ | qY ARG G TEOT
¥ e o &5 9wt foar § ag w7
AT ¥ I a7 w1 § HR AT oA
& ax I o femwm amn & e
wdzar felam | & wely oft & qear s
g feow ag oda fogm ooy @ &
fel oY oo &7 ¥ N 99 § ferwer
Y qrorT F qram A /T AT IEFY g
#rwg 9T a1 Y 97 § FOd 0% w2\
¥ fod Az W ? o A9 76 w1
¥ wix & qewr @1ET | wE JOE) JEIR
q¥r & WAy I 100 WA F Wiy A
adzat q¥r | 3 AgA O W aF §
faadY ate @99 aFwng AT gy
FRIY I EY AVE X HRE @ a7 @
g... (wwwm) ...

& wn ¥ Uw AW HE A wgAT
wrgaT g, 4% o @Y agw § o A
Jatsae N Wiy § e & wdt T &) o0
@ feara wt ow w2y saar § s agr
15 famz & |7 AYSHT 9% AT | ErEE
g dur Iy §-¥ 0¥ qT gaaw Ayl fe
wimd favshagasn , g os
fr-z & wfy ag € o1 wdt Ao Hfad
agdft | Afet feorelt wwr § @74 0w oo
ifars ) aror feAm Qe o AT wWIEYAT )
Gar FITTEE Y Fw 15 aved ki
s § 1 9 qot yrear §, O 3 g
g, 0 yor e 41 o s & 5w
oRT TR ewm T § ) e aresh,
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[+ fasraars fag)

Prreft stoft € 1 s a@ 15 e wF
9T EY FTY, A TG AP F, A AT A
& omrar raw W aE g T
aft fawst 8 9 ¥ vy a1 ¥o G1¥ T
oy | w9 sgrar feweh ad) & AT, g
4 w2, 3 w2 faad faws) 37 oy afay
ofer a7 & ¥w az gfaar v fram
wwy Dfad, 3o Aifex fag ag fr—
o e oot 3w o faoeh Y oz
w27 wET 99 ¥ wOT aw 9w fawwy
g7 W@

WET a7 A F FF F 94w § 39
&Y 3w o OOFT AN FT I
T3 AR AT agy ¥ www §, oY AW
TR MAY & 1

19 &Y qR § SgrEr sgwdr § ST A
o9 #Y Fr§ g Wi A g, ewrd
aifedt & arewrr@ W s § ) & s
wrar g fis gm gwat 9T 9 &% s
M HW, W H AT § s werd aq
¥T &, waifis gw a1 24 Y ofte st wa §
S w1g @7 19 & ol ST g, w9
frg sarer famdrardY ang #t & )

St agew fawt (Amx) :oAE@-
g Iqsyyr o, wfg wareg A AW
WY % T § dw gf &, & v % A
w3 ¥ fou oer gur g | o9 89 59 @
®) arad ¢ fis ag warem ga ¥ 41
75 ofigd omar ¥ wmw & greed Ear
g.omdm e famr e forar & =«
ST HR § Wt oI WA [W.EAEA &
ey SYT gEI AW & wAAT & @g
ow1 gut # 1 ¢w fog oy oF aw wgw-
qv waTey § e W W 9y wATeT WY
T gl 8, 99 a7 dwty W ¥w ¥ WAL

W W g iww Wt
amwea, WA gt ¥ pfe wnew
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ST AW & o, g A & fod o
g & srardy & arg fogw 24 a5l ¥
wrae fafer dwae & afrg garmo
oY #1 gergw g faor ¥ war oUW
TUE WL AW &Y At &y § Wi ah
s aq FEAT a7 T g, 99 ) g9 TwAv
grgy 8, feolsa st@r sy 2, 99F
arq 2w &7 #fy 71, ogrET F, I WY,
oY g7 §ar 737 &1 |er wfwgr @, 39
ardl qET F1 T WAPA F |G AGI
ey g .

15 52 brs
[SHRI K N TIWARI m the Chan |

ot AT 7 qaEar 7 g91 fR e
F1 FENET FIFY IF FIT F AR BT
Faer g en A fam g § fawma ek
HEAISTNT ®T GERT AF, SH H T T HH
gy ard fraw &@ q« dmfaar &0
AR BHY, ST THA F AT J1S-AS
d51%T, ¥H & a ¥ fow 3N ¥ g faar
¢, ga® oftary faee W & AR o 97
g1 ok gy favia ¥ shge &1 0%
waYe dezv § ) gfar ¥ ofy faww &
gfagrat 71 &3 a3 sk @wwr @,
ooy for A YW@ & gw ¥ ¥ wien
& qraTer & FAIEA AT IgiAT, $iY w7
gud s  garEa N W N Ao
¥T qg ¥EYWw agy §UEAAE W W
for 7 %aw gmu Ffe qawy, afes
gm3 fpmre @9T & @1ar )

ZATIT WTATAT &7 FeqIEA AT 1969-70
& 99 fafegs =7 a1, 4g 1970-71 & ¥awHT
107 fafegw v @Y war i< g@ wm Y
TaN Wt JEr JevEw geT 8, wig gt
e AT ferawm Nar ye it g,
), wae 10¥ 112 faferw e ¥
SN WA W T S ARy
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-Fuiq:rﬁtmtt mqw e
¢ fF faam W g oYt e
&7 aw dar ST g ¥ qrr 28 fafe-
aw, 2% ¥y ot ot gad dar €7 feurt B,
ooy ag wwear @@ gk & 6 g
wgi &, frrer @ 0%, wer oS alx feaa
Ger wox w1 #1{ AU e AfeTaTT 7Y,
tafer femdl ot 4-6 o ww W] A
o T3r€ | 9w TER K wre ag 0k ¥,
Wit gw gz 9m® w9 ¥ @R Tar
o T ot Agrard v N Amfai
# fedtd o, 37 AR FE W A9-ARE
FTAT AW N swar w fwawi v
TS 1@ w1 Tw arw & feu ag fear fa
Y FHAF & 1w @t wI ) qrowr
ag GeT oF gEEd ol facge arfaw
oot ag ¢ A ead fog & st
awrs A §, wWifF yOF zgH wwS ¥
3@ W or frael ar wiwww
feqral &1 aga g gar @i, fawr
TR AT W aga owram @ |

W9 AT, Ig THEAT 99 A A
ey ¥, &t @ g q e &
afea g freza & @t amarel 8, et
% qg feqfa aft @t ae R 1 AT K
¥ gt agt go W §, wafer Hgea-
gdlt o g & geew ) agE N
HTH AOTHT ST ATHTqT HTAT A1EAT |
qrorget ¥ Ao & gk dw ¥ aga A
Rissd op & frga g Av ¥ §,
a:ﬁm'mwamr w@fs.# wmm

_m stamar o o ag . vy fe am’k-
Al b o, g ww aed Qo

& fnfeat Bt gk ¢, & e ok g
m&ﬂqmmwﬂmws

mem.mi'mma
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ur g wu & 1 Wardy W R‘a’miﬂr:
¥agy wna dar @ wwar ¥, wEel
NEue Iga aumtuﬂrfzq!fﬁiﬁ
s7ar wigm s gard dsfw g et
wfe dammw ot vswr e ¥ g
dareq w1eg ¥ gganT S Mg 6K
FTHEFIGT F 17 1T TqIET HCATHL ¥H
&7 ¥ & fawrg Frar g 1 T gwW qAT
FT R A WA G DN AW F AAS-
dg7 & qrAS § gw avw 0 a6 §

g & gy 5E ¥ INET & A0S
&) ol g ay wga ey U
fuselt §, Forarir gartr oY ST QEARRT
aw gwar § afsgw 95% ofvd & a9
a% ) afra sa%  fou s HT RAT
FHY 1 g % fo gwR T &
ofy wareg W 37 A1 H7 7@ A1 o
afed ofy gud AN s off aOH T
faawo fegr wrg WYt gaTu ®f Haeq
wwEt & §f HETEY A1 IAFAT A% IEG
MR st A e v Ay Al gw
ot i Rasa §1 g g e
araf &1 Afare god, e sfees
1 Qo AT 6T wvet et o I
¥ FUT AT qm k&€ Al ¥ wEw
agd wser fasw frar o wwar § o
I9 g ¥ g of agT & Fary §r wem
af )t A § qeafa semEr
1 ¥ GICA-wqIar qRar aﬂt(w%ﬁ-
wftedre & w1dW '

B g S S et ey
Rfeedt dar wigy § W ug o g

s foam, wrgar o Tadifowy .
maeY i AT WIT | R fﬂﬁﬁ’ a
ohit o1 Saren fow Saw aw g, wWE
A ¥ e A S el @i
Wt o gEn F W e WY e Wb

m:‘t. fnm& mni‘ tnﬂ if mtl st
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o ¥ wrwig QATTMA Y SWTE-IIW A
ag quwd fe g warfedt fradt s
o dar welt § &)< o7 awpe) Y HAa
sy ¥ oft ¥ qww @ WA & ww
oo FO AT & o 7 ¥ frar §, 9 avg
¥ gy ST & Y FET qWAT | 91 wEG
T GAT F WAy § AR A
3w 1w ¥ ¥ gET wAgHAer 7§ ar
G I%T wlgA &) sqEEqT FT, €A
ardt NN &7 sEYT S g% wwied
wlaadior §, AT T JFT G aF
#19 FAST G T, T 4T I AEH
s Y w9 2fgena 9@ & g,
et & wtn Y Siwav § QU AL
FT ER T O FREAT §1 Afag FA
T HEr A R | ap anear Ffw Fg e
¥ erdaret ¥ 1 oF o gfees o A fawe
¥ s wow &1 enfar 9 e
woRfen & amaTT 9T WnaY w1 Fratoo
Lol

o gae & e ¥ Fer w<f e
oz ¥ g€ & 1 wEa F@a A W ag
frew wft wwl w1 frww qar gar g0 ¥
fRaga st smgar g e 6 fagla
migR gfw Y @ifenr & v ¥ qu fag
£ ¥i¢ fos qe it ge ¥ gew wfagr
$ wien ¥ faw< fawdd gar & & @w-
war g Fary ¥ agrwsd faga ag
fsd § 1| amow afta o ¥fedea A
& 1 wved gaw & @ & anod @
fis oy yfr o gTert faard & whg
fafar @t § ot fore® wfen fommr |
oW & @b, s G gdfty & Ay Iawr
dferr 10 qo® § 18 qyy & diw &
won, & wgar g feew fraw wrge
T ¥v% feaT arw ) wow 9 W e
g fe qfont & A8 w o @Y
WAy T P awar § s e
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Ruw e & angeerdw §, I o Y
ar gedt feaf awdY £ ®g3 1 ey
g e o frad frow a8, ¥
aga o<y fagha § |

I Y AT ¥ EHIEE wE gy
ATHFTE FA 747 F AT IAN WMy wL
T o weftw fos g, fom s &) afrr
@ Y, oo et faazw w7 g ar ¥ awe
WAT § 4T SFE O & g4 2w Y
SFAT 1 7€ o1 gy | & sy Frdga
w7 g fr sewr wellinend dw e &
g, &% g1 ¥ cawr @ frar o oW
T ¥ spaeqr, Y f5 we WY AT ®T
wWE &l sarar agug & NHT HEY
qEY |
16 hrs.

& ooy gy At & fa¥ga s wer
qr e wEfaT & I ¥, FIE0-
Uex safanr & oX wfs gz faadr
A TET Y sqgeqr § ©9 I HGHT 481
ar gt ¥ s g wfgey @
AR & AT 9 S AnTs wreefed
FTASIHE FIGIIAT JATET §, HIGA FH
Aiw faure & o dnedar & Age &
R g AT IFA A 45y A
faw ¢ dfew gaaY e ol a% o] wEl
frar 8 1 ag oF @@ wurEw widlea
Ytz o gEw gwiE § 9% Hig gy
wiwfer aga ws@ awg ¥ TPE
d fem aw & fegrt & doarc W
srafan 5T st &% wradfer dwey
wagm WA Wt ererodfey W emE
qATHT BT OF AgAT AW § A w4 ¥WT
w1 ot goge w3 F gfewrr & 39 faer-
fout &) g oy fisayr o st shafen
¥ gww sy A fagT 4Tl vl
wiamgfen 3T ol U KERd wew
& o, o fr o woww YT QO
wifig, wogr @3 ¥ #w faler ¢
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ek ¥ ag it figs wom
gt ' fr fegeam & aolta 2avg &
o il agre &, w9 figew § o
& Y § | fggeme ¥ W fw
X gai—aweqry, g, gl
gute— qear § 1 I @Rl & fawr
¥ fog dar fe gurd sua war TR
S Efr ga ®w N wwar faw o
qARZE g WY} Ag WAy w4y
o @ 8, a3 srar @ A § qafon
AT FTAT w1 gwieifass o
FTIH Y TH I A AT ITTRT AT § T
g1 faefy oft T & foq o @07 T4 FY
afedt A agT I AT 1 AW
a A gy § &g wgar g 5
EAIU A GE FT EWIH § AT A=Ay
faa qrgeor & 59 wmTE @ g &
faq awe & frg® @ faw 50 sr@ wo¥
&7 srfas <@r 7t 9t JfeT ag W =t
T8 g1 faw cgwaem qAA & feu
&roA ey ar dar quve ¥ faar ) ¥
70T ¥ Tyade ¥ feg amg dar d A9
g Nt vwewrt ¥ e oA ¥ awd
wgt fF FaaRT offr arewd oY & aga
¥ arieE § 7 g g dread W IS
oIod qrg AT § ) ;g 9T W7 AAEN
JUA AT T AL BT § IAWT 7T, AGH
o< fawe & TgEdm wMET IEF USE
agt fear w10 & g@d qrAEe wr e B
wHAT AT WA WY FT A q@A @ 9%
wE varar, MY A o graggwa § dfew
R ¥ aquA a% framr e o
wrr wifge a1 Ay wpr A femr war o
& tw wamg ¥ fadew wem fr gha
wifer 3§ @Y oW ww v o ag T¢ §
o e i s M e ) o
fiurel w1 g Wl & Aw I o sy
Iawy Qw wew war faw wg Y ¥ sedt
wraf # wxiy W, farerd w7, wrw e
it ot gedew YW ST CeAm
L LB
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fre® qwe ¥ o arewrw v wr
fe gw or @ wfaga a7 oo $3 =
gagdITY, Trmo¥r—ur ardy
s} %Y YT Bl ag g Mfaww S
gam T Ig  wraw w1 wew agl g |
adrar ag & fv gard deemEl & o aaw
aEN oy §, N End wW FA A
agerd afafrar o atal & drgedraw

 qeqrd § ag & ot gt afew o
& gawt 87 1059 ¥ faear ot e
w7 G- faner & ogT AW wew @Y
wr ¢ safeg 79 g wdr S wEAT
£ 1 wreA o mfraw snig A @ g,
#EUE HEF 7T owiEg & 41 TrAr A M
At FIAM & 37 §9 F FAT AT FSFAY
) gart wmw ¥ Y ¥ oY o B—
damA #  @agefisy, ag amfs
affea @ ot woge & A IR O
#wa afag &) syacyr @, gard RN
weqreY ¥ W7 WA g 9w fAQ g
gy & fafsr @9 wfeg) @ g
&% & 7ga Sz A g &1 K wod ke
se'm fir ta¥ foq wrg =it e ar
FHwA T | w7 qY IEY 9T daEeE
® wore @ om < § O e g dY ¥ A
m‘zﬁlu&m A @ wmw &
wre feqiE Jorr &t ST
¥ qra 719 WAw | qfg

& aire afier wug 7 ¥ g Pk

wem fs #3 Sy gumw far § v
o7 & W ol | oy daren o wes
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wiq w7 g § Ik faqg wage @
ge & e wb) o1 qudT wRar g |

*SHRI M RAJANGAM (Dindigul)
Mr Chairman, Sir, at the very outset, I
would ke to point out that of all the
Demands for Grants presented  before this
House, the Demands for Grants of the
Minsstry of Agiiculture alone are neant for
the developnent and welfare of croies and
 grores of people living in rual areas
(Interrnpliou)

Sir, 1am glad that the Ministers are
able to understadd my language

Sir, Indie 15 primarily an agricultural
country In the whole world, 1n our country
there 1s the largest number of Acts pertain-
g to agriculture 1f for a moment you
try to find whether all these Acts have
been implemented vigorously, the answer 1s
an emphatic ‘no’ Iam consirdained to say
that all these Acts have in-laid loopholes
which give protection to the agricul-

turists o. means There 1y no art
which givee a a helping hard (0
small Farmers and poor agriculturists

For example, at the end of Third Five Year
Plan, though a sum of Rs 2 Ocrores had
been given as credit for the development of
agriculture, the microscopic minority of rich
farmers have appropriated a sum of Rs 100
crores Do you know how much has gone
to the agricultnrists having assets worth Rs

1,000 and below ? Sir, you will be amazed
to know that only a sum of Rs 69 crores
has been made use of by the small farmers
These are not the statistics compiled by
Rajangam The Government of India have
given this figures

As compared to the capital intensive
industries that have been developed all
these years, only agrici iture has contributed
its share n the economic growth of the
eountry, The annual target fixed for the
growth m agricultural production during IV
Five Year Plan 13 59,  But the agricultural
prodestion has  exceeded the  tarpet
during the year under Report the agricul-
tural production has gope up to § 3%,

Our Plannung Minister has this to say-
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n overall terms Agricuiture 18 suecess story
only partially—success story only partially.
In a recemt Semunar held at Ahmedabad,
our Planning Minister had stated that even
atter 25 years of independence, even after
conducting  four General Elections,
even after completing three Five Year Plans
the small farmers 1n our country numbering
many millions were not getting in time high
yielding vamety of seeds, fertilisers, credit
facilities or modern agricultural implements

Fortunately for us our Planning Minister 1s
himself an agriculturist and here 1s truth
m what he says.

In the Congress Parliamentaty Party’s
meeting held on 1ith April, the Congress
Members were agitated over the fact that
the Congress Chuef Ministers 1n the States
were not actively engaged in implementing
the assurances given to the people at the
time of recent General Elections to the
State Assemblies They were charging the
Congress Chief Ministers that they were not
enthusiastic enough to implement the assu-
rance of land cellling One Young lurk
Member went to the extent of saying

“Let us not be charged with the
betrayal of the people’s faith withm
months of getung therr massive
mandate”

Even though the ruling Party has got
absolute majority n this House after
nationalising major commercial banks after
abolishing the Privy Purses of the Princes,
it cannot lay a claim that an egalitaran
order has been estabushed 1  the couatry
Though the ruling Congress Party has come
back to power m many States on the plank
of lowering the land ceiling, so far concrete
steps in that direction have also not been
taken and 1t looks as though that such an
occasion may not arwse in the nedr future,
From what I have stated earlier, this be-
comes crystal ¢ lear.

When a State Government 1a its honest
endeavours to establish yeal Gram Raj ay
envisioned by the father of the country,
Mahatma Gandh: and in its earnestness to
meet with complele sucoess wants Autonomy,
it is bemng accused as demanding ndepan+
dence, Evenmn the Central Government

*The original specch was delivered In Temil,
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are prepared to hand over independence on
a silver plate, the State Government does
not want it, Why should the State Govern-
ment, after getting independence, bear the
heavy burden of indebtedness which has
been growing all these 25 years to the height
of Himalayas? During the British

MR. CHAIRMAN : Please here me.
When you are speaking on Agriculture, you
should confine yourself to Agiiculture.
There is no question of Stale autonomy
here.

SHRI THA KIRUTTINAN (Sivaganja):

While building up his argument, he is
touching upon that point.
MR. CHAIRMAN: He is beating

about the bush, covering all the subjects—
provincial autonomy, powers for the States,
etc., which are not relevant to the subject
under discussion.

SHRI M. RAJANGAM : During British
Rule, the Congress Party was vociferous in
saying that the British Government living
ten thousand miles away would not be able
to appreciate the problems of Indian people
What do we say now ? We are saying that
living in air-conditioned bungalows in Delhi,
which is thousands of miles away from the
five lakhs of villages, the Ministers would
not be able to contribite anything worth-
while for the development of these villages.
It 15 axiomatic that for industrial develop-
ment the base is agricultural development.

Having spent Rs. 50 lakhs on travelling
ullowance under the demands No. 25, 26,
28, 29, 30, 31, and 114, can the Minister
assure me that at teast 5000 villages have
been visited by those who have undertaken
such tours 7 [ want to ask of the Central
Ministers, who visited Ariankuppam at the
time of by-election to the State Assembly
of Pondicheny, whether they could persuade
the Minister of Agriculture to visit Arian-
kuppam and such other lakhs of villages
and {0 assess the needs of those villages.

Our Chigf Minister, Dr. Kalaignar
Kstuaanidhi, who & an epitome of intellis

gence, industriousness and carpestness, has
brought the ceiling on land to 15 acres and
after having successfully imp'emented this
legislation, he is seeking the advice of the
Centre as to what action should be taken in
regard to the Estates. 1 would like to
appeal to 'he hon Minister that the Centre
should advise the other States to emulate
the example set by the Government of
Tamil Nadu for whom the voice of people is
the voice of God and try to implement
this land ceiling act uniformly in all the
States. At least now, it should be clear to my
hon. friend Shri Balathandayutham that fur
my State Government and for my parly
there is no need to solicit ideas from either
Mr. Nixon or from Mr. Chou-an-lai.

Under the National Forest Policy, out
of the total land area of a State, the mini-
mum of 33Y%; should be forest area. This
minimum is obtuined in the State of Tamil
Nadu. Under Demand No. 28, during
1971-72 a sum of Rs. 30,20,000 has been
showing as saving. [If the Centre could
not spend the allotted money, this money
could have been given to the Tamil Nadu
Government, which would definitely have
utilised for the development of forest baged
products, Under demand No. ]115—Capi-
tal outlay on Agrniculture-there has been a
saving of Rs. 8% crores.  When we have
not achieved the target of fertiliser produc-
tion, 1 am not able to appreciate this huge
saving. [t has been estimated that anpually
Rs. 500 crores worth of paddy is being
wasted and to avoid this national wasic 550
coonerative processing units are o be get
during the IV Plan period. So far only
98 units have been established. When this
is the position, how can there be a saving of
Rs. 30 lakhs under Demand No. 26 which
15 to give financial assistance to co-operative
banks.

I have moved some Cut Motions to
Demand No. 25, 26 and 27 because under
these demands also the amounts allocated
have not been spent fully.  For example,
the money allocated for developing sgrical-
ture in tribal development agencies has not
been utilised in full.

If this is the kind of attention that we
pay for the development of agriculture,
which has fulfitled its target, I am sure that
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the Centre is not doing justice to
agriculture.

If at all the Government of India bring
ceiling on urban property, [ would urge
upon the hon. Minister that atleasta
semblance of Parity should be mamtamed
between uwiban ceiling and rural land
ceiling. I doubt very much whether urban
ceiling would ever become a reality,

Finally, the Tamil Nadu Government
have incurred an expenditure of Rs 292.3
lakhs as against the agreed Central assis-
tance of Rs 265 50 lakhs for rural employ-
ment crash programme The total assistance
so far released by the Government of India
1# Rs 26069 lakhs. A sumof Rs. 481
lekhs is still due to the State Government
against the agreed Ceniral assistance of Rs
265.50 lakhs. So, I would request the
Government of India to sanction the
following funds for the scheme. I would
request them first to sanction the balance of
Rs. 4.81 lakhs still due to the State Govern-
ment against the agreed Central assistance
and also sanction the arctual additional
expenditure of Rs. 26.83 lakhs incurred in
1971-72 and include it in the share of the
State for 1972.73 and 1973-74, and sanction
Rs. 295 lakhs for those years.

SHRI R. S. PANDEY (Rajnandgaor) :
With your permission, I would like to make
a small observation. Many Members of
thus House, stalwarts who are participating
in agriculture, have desired me to request
you that you should increase the time allo-
tted for this discussion. Before making
this request, I would hke to submit
that we have also consulted the Minister
and he has said that if more time is pro-
mised, he will have no objection.

Instead of five hours, it may be extended
to eight hours. During this year, buffer
stock has beea created, aud there has been
a good crop, and so, & number of Members
of Parliament have come with flowers to
be presented to the hon. Minister Shri F A
Ahmed. Plcase permit them to do so,

SHRI NARSINGH NARAIN PANDEY
(Gorekhpur) ¢ Theso are wery important
Demands; and therefore the time should be
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exiended. We would request you to exterd
the time, and that i the view of the House
also.

SHRI K. RAMAKRISHNA REDDY
(Nalgonda) : 1 fully support Shri R.S.
Pandey’s request made on behaif of the
whole House.

MR CHAIRMAN: 1 quite realise
that this 15 a very important Ministry and
it covers so0 many important subjects hke
darying, agriculture etc. and the time
allotted for this 1s very short., But it was
decided in the Business Advisory Committee
where the Members of every group were
presented that this would be the time for
those Demands Anyhow, this debate 15
not gomg to be concluded today.

St e faws (avma) W@
firar 9T sga dmad AFAr SR
=qfaw §F Fr 99T 1< 731 Hfaw

sit gor & ot (welemarE)
qg IO qgT I § AT g HYE @ 4%
AT agat ¢ 1 AU frAew R fF e
o T AN q37 & |

MR. CHAIRMAN : This consensus
of the House will be conveyed to the
Speaker and I think he will sympathetically
consider 1t,

wiw doea # gt (st e
apfyar) : wwnafy 2w, wfe saew
#1 A 9 99 & W0 qga ¥ AgeAq
3R sor ay 3, forry ohg A e
frgifea s, wwwi & wrr fmifor
wAn, BT AR g fewral oW W
wifer stx aroe anfe o ghoed A
wgerger we § Pt ot A itfee st
YT gf st o AT 1 & o et
¥ g ¥ ga 1 afww e wff gy
& wex et &Y 0T sy frarrr gt
fdt T Wi o vl et .
s aft et wor dfer o gl
gerew ¥ o festec e & frere oY
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¥ gy wgap syt § st fod
wfier ¥ gart vy gmgs & e wgar
wr gwar § aYe agar § o & wtvdia weeal
¥Ter I3 Y geAT W qET 9T ALY YA
gAeT warg &Y By wefy & F @rw
AYT & oy &1 sava & ffw vl & aTE
famrar wigm

B ¥ wr o fawrw gy @t & W@
Qraatag a0F ¥ swar §, AT grwArd
Y gardt amid STt § wad A A Ak
IEIT &1 wY qUAT ST AW TRGAT AT
¢ 1 ¥few = ez gmvr ST  OF
0 gary M AT FEAT fAAA wAA
ai &Y smzr gfaar fas 8% ot &Y
wferma! a7 § ag W saTqr ¥ vaUEr &W
®Y @41 ¥ &9 o7 G% A9r fag® il &7
g A FL ah | gH ITW Y THAM K
T AgFiar m E gur A1 aifow
ag it ot @ ¢ fr ag agwifar sifey
aF qrdted a9 aw fagd $7 ¥ W
g Iy gl g S WA, @
T ¥ GAIE ST FHAC 4T A9N Aq
w1 F9r e & fag w7 wrewr ¥
sratfa @t sl St gfrurd gww
d gl ¥ fastg & foq, wfy
gt & foq ol seET T8 & fog
werd § w7 @7 AaArs §T oW
ag 9o1 ¥% ) wwfey o T Aaag
aere & wig &Y § fomd X § wag
i ¥ g5 gorw wwr § AT faad
T gareraAr ft #1 ¢

& s fdzr o7 wr 91 f%
wEwIfear AFNeT T gNTT 9w ag
§ fe e & wsaue ot & ol
o fagar suner & wrer qU ®T
Iy wHaC a0t Y wed A W
w1q § aufuer wfear off §1
ot yhowe} w1 g wyfeer o &
Wt g% feul vuw) wrnfes g

L

533315

g 8% 1 ¥ foq g go wrdws wrd
& § 1 1 wrdwnl ¥ vy ITETOAT wT
fracor wix fawre, gt foed ol ¥
foq wr ot arelt awgel w1 far,
wr few, Nafa, wogaT qaw &1 faawwr
vemife § ) @ oy § gW baw @
Wit w7 faaor adt T W O FDT@
¥ vy gt § 79 o Fewal @ e
gEwal &7 o i @, ww ak ¥ wwiag
e famr 48 & srael) @Y 9 Y W@
&3 9T @1 wRE fou aTere { waer
& 2 fs mid o9 o, Nfeaw 23 o alx
7T = AT SqIEr § wqrar 9T qut &
st wifgy faae! sw ar ag aft fas
qraT & 1 st wrew g fe gaw for
HART 700 07 §177, 97 97 W dfus,
a9 1Y quayiy NoAr & H7T e g
#x fafegn zd av & Mo esa @ 4
et awg ¥ e o e fafusr dwf &
wfi@, T ag gwrd &% g, =mmfos
i gl ar el gl & afedq wer
oI | ¥ ATE ¥ wAw 1500 s
wqaf & W W famor §@® W
waeatr gf R} E¥w  frewt @t
qur-adfa et § 2,000 HETE T AeT
oAy | gury wfaw ag § F g@er
SqIEr ¥ WGTET HIW 99 B I &)
fraar wifge, 37 frart &t fawar
wifed, et st @ <@t ¢, Feved Wi
frar w78 &, fameY gfda feamm ol
pfe woge wg § 1 s7% fod gardt g
QNIATT ¢ W FHE WeTRE qAET &
mw &, wivaw wwd at givees
FE ¥ AW T S qg-w9 Jriww
@ty aqr gt 0T § e afd saa
o7 & oF qr @y &

e e g @ fe W e
Fatem o5 @ § st fasderly
T AT W TR AR W A W
sroten s § e X W & o
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[ arera wgrfen ]

¥ S W wrw ol faee, g e ame
¥Y sreirwar < § fis Rt goeY s
wTfgq ar Joar g@ At w1 9 | dfew
Al wee §, ok amew d, AR
Wawm kmerw § g 2w ¥ Fydaw
wear argm fe o ayod gad wre #Y
&, w12 O frera) ¥ fog 1wk mifeee
wrdd & fawrg ¥ foo &), w ¥fagw
Wy & fou Y, T DwAe ¥ 9@ A%
Ay qEem qO g@ ¥ mgEn AN
u, 't dar A% fadew ey Faw i
weed) &7 ff qurw A ¢, g fmw
war & sfafefe agfa feswsdt adr
&Y, ax ax gw Wy foa wfiw w3,
fomaT o w@ w *Y gFv wrfgg gaT
agt &Y )

ey # oF I@ ¥ meaw A
i sTen ¥ frew s e,
T} %% T§ W & g1 w1y g o ¥ A
aRTE AR Y AR qw &, fe ag
€ QoA ® TR o gaw w7 faw
egfiRet W o 1w faeer @ifgg 97 a%
TasY o &Y sfow 5}, e gad
Y@ ag &) wifeer #Y § fF gw gAs
wareT & aray afenadY &3, gart gerd
A sarar ¥ Sy og¥ | Afww da
RTAAT §T @ oAy § & qe e
GO R AR ¥ qrU wW A AW
wwar § | SAr ST sgawr W sraRaw
oot g ¥ g g ggw ¥ fadga s
wm e g on @ A § federd
guR &K gwesT oY arfiaat @A sa
¥ o ord gw @A QT fawre W@ S
Hifirw &8 alix 1w T o Hifew W
fr gw owdt g 8% Rfier ook Ew-
B T T AET W By

qF aw & frder woaw wgm o
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agwiear srtew o wat s gy agy
& T g At €9 wew & g
MaR waar e} § s owg
WS W safwrdl & gy ¥ fagy
%< @€ mar &, yo ffea el oy s
WO FM R as § ot ot 1@
aal &1 w3t & et § @wfeg wax
wua qv g9 9x wai F & fag &
wafeat & faare gar) % = A
ot Ty & gea Afgdr, ggwen
afaat sl faegrd &Y ot gomr T,
gy aaf Y 7€ f5 fom awg ¥ @
T A9 wfen WY oz ¥, fww oaQ@
¥ fafgr =g & gy & wewifem
e 51 faes o #fer Hfafedw
Y g9 B 39t 7 397 w3y & frg awE
5T T AT oA X @A g g
¥o gum o & et v a1 afs ag
&I oY 9a 9T aga oA & eewr g 3o
43 ¥ 39 9T T T 9%, IT T FAT KT
®ads

g9A 5§ ara ®1 gara fear ¢ fe @
aq ¥ sfus Gre) agifrar ardieT &
#t€ sfe qnfasr@ av weq a3 | @
AT 9T T AT ¥ fawre fear §
R F& T A €T ARG ¥ wA AT
M ge s e § afe aga
WF HE a% OF IR qEIAwId AW ¥
79 qur qw f sufd w§ geera ¥
quifaeTd wrwT A 83 1| ¥ I v
f oo a% I oW w7 S oW gHET
forear gy & g faear Qar o agwfar
WTRINA ¥ 17 &4 ae ff 4§ T w0
arcrer Wi oy & fir o ®hr wgw felt
& wgwifear s & wrw
& o w7 Wy wer
& e wom wm fis
BV T sy den witfe ew
v & goew i wgk, @

43
4
A

-
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AT O W It wigh § 1 daw g
A s ¥ wgr wd aw qufewrd
7 ¥ ar wE deqra § qn wrq orfuerd
§ 0§ | 97 W qE & syaeqr & § M
WA S ¥ Ty go el ww ¥
g fav ag¥ g fawelt wow  wgwrfrar
wiedz faw oo fear ar | 999 & Il
®1 garaw & 1« & oy s g fw Pl
U mrarifer aRydz faw wr aw aic
T WY AN ST IEE  IAW AR
fazreat wr wordw sqd wsaY & faol
7 oft ¥

#ﬁiﬁmmmfm g wgw-
feat & s fafir wo & baw faaw o
@ g FE adt g, gt ok aga d
w1y §, &% wfe Fuson & faaww, @
v A v &1 faay, ¥fewr wwk w9-
®ry AT e, SAfeT, F9qAT W W/
fagreor orfr Y 4 1 & ot @i wwfog
T we g g e R gEk andy, o g
Mifrae & §, et wwf w4y M A
o fredr T § ot T wgwhar oo
vgy v AW X e WY, ¥O R
U g wgt neww g R ww @ { AR
e § gl A & wwax Am W
fawmr @tw wardfer qadiz § wy qaf-
wo & WX U Y queq W oF
wsy ugt og AreEteR 3w ¥ Al AW @
§ =yt ot fiw & werR oY wifirw gw
Rl w e gy i & fog
T ww T DoArd et § 1 forrd fadne
syeny fx Bt ¢, e Em R g,
o o Wt o § s & cord EgwTiear
gaiea § ot oWl & s A wy
UL 8]

" gyt gy or vy § R e ol @)
ferwnr wifyy off fewr § 1 5o fgarad
o o groedt o iy f o Afier der
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8 frdaw fear @ wor gl MW
varar frerad aff ¥ owrgd 1 gw R
amrg wiwa we wenr sk § g
g7y #g @ ¢ s o arew, agefar
aried &3 §1C €W w18 § o ofy que
g7 T awn £, &0 fog w oy 3 @
# 71 ¢fsaws qrarew N ) a1 Faffas
®1s N 1 wh sesw §
g e wigar § o 1 Rww wewT
¥ faed aren dar wraifey draredio &
wfey & s afer wafvas d ¥ faed
aret GaT o FsSfer Sragdo i afd
¥ sro,— fomat wrawe sifar aifesdt
R TR Tw g s § 1

o7 wif fom¥ g g AT g ¥ @
Oz gAY €T T ¥ wHwr I E
fea 2% wrd foa® ore faege wsftw
A8 § a1 gadl St oAy A g 9T
D §, ¥ *Y sww Teg, ;@ N
oF gaeqT § | TEE AR qg AT WY
wf ¥ Frast ST W wEy § I Wi
i feg o1 &% WX wEr el o
% yaw foq arf g Y 8T AR
gaTT & €t § St wgr § ao fvarw wat
A8 wET qrar &Y &% w7 waf N WK
&% ag SOOI T X | qEe wfew medt
ow wgx g K owrar woar ffe ¥
oY W g R md A § ool fad
ot Sl ) aeex SR ) Fem g,
fame oo ow wram AF Fran §, Iwet
e firg awer § wer wwre fear
oTAT | AW AW X WAy Ay
wiw At W Ao g faew K
& oftdt B O fmwil, mficw
it Wit @fT gl & ol e
ITET TAR ) AT ey o gar w1
wifs I st s | ovr 87 qmwe
srheg ot gt Wy ¥ §) o 46
wre e &g § ac 41 mfew
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[ & wrrg gifear]

He giftrewen Back fag o w: o
s ¥ fag ot dwwa & § afe i
aifearedy wi€ fael amw aw WY BV
aft faw qrar, A wIW ST ER ) W
& fwAr 9T 115 ¥0% wqaT <@
T $% evar ww gar W gAY
%%, §7 syaeqr ogw &Y € | gHA
g SfsTE & SIHA FEOA T9 WN
®YgE ¥ ¥ @w® ¥ sferd vw
vy w4t fr gler frama e e
AA | BT fram st wrgRfzed gean
§1 7g wmewd qu frar Ay FOw
T ¥ G1® gHA NI9HIA T &1 47U
7y wWar gy @y fear f 0 @
g & 50w awr ) K ey wvar g fw
fE ogd o & ymT gw o frara WY
argefawrd #T % X ga¥ Fa-ge
&% &Y wgg N gH W e frae @
WagAr G age 7%, @ IS @I A
fafiea o7 & QYT SO FI0 & awaT |
w1l ot swmEqT gWA §1 F ag Agr var
Qar 7 &Y s feeell & a1z %7 w@ g
ar eqt W waEfAdr ¥ s4TF w3
wrg ot frd & s gETH A AW W%
T W HIT W BaEEqT W g4 gaw)
Lacil Uil

g W aga & aw ofr ) s Ao
N fara) guf & w1 wgar an
" Mifew wrowr g @ g 8, sefeq &
vt i wfes ang Al sy faw
WGy & xq wgw & wir foar &, owwr &
sy doT f Whe T wwar g f oo
A o fufeec §, off w0 oY oy
W1 7T @@y & @K% aifs ot aF agt
waf & Qow e a€ § ar v wEn,
IF 9T NG TWE w G% 1 & mowr
WY ST E )

ot yfewre foy sfow (Qge) :

AFRIL 18, 192

D G. (Min. Agriculture) 218

drulr mgw, efE® ot ¥ & fenrew
T9w & ewmddtage §, €@ b age
wedl § ot Aw & ad-sryeqr & @
e g www § Ao R g
anE ¥ wre v gz § fe gfteee
FaR ¥ awie N Ny dw oA g,
e g § | giivre & At § aeAde
w1 véar frege wma § o gusT A A
faadt Y snetaT &1 oy, ag Qv

19 2w ¥ Frara & a3 ¥ oF awl
@l g g9 ¥ ofitvewe
yawE 11, vivee # Aify 5 G-
fexs dgm g7 dve frar war # i
AT |E T Y EA HA &7 wifaywr Ay
Ll ICil S

Bor Y OF THIW faar mar o oA,
wx feary " o FEA” TIET ERA AY
TR X wrar d ) T EE wufaR feoag
g Ryl § a1 waewagd & afew
“ag feam” w1 a0 facge go aifaw
gaT &\ K wmmar g f oo fggam X
frart & or fefrae zgw & asts
s Y efow wT AT @ o

A g & w9 fram @
graewraz fear aar | firgre & Sifawr
%) qug ¥ w1 AW WO OwG? & W} A
arem-fadiz § | ¥few gu¥ qrg dwfeen
& T 9 fegr ) AW W & T
foxfer o ® &1 & wowerg fn
fisma) ¥ wrq ag ¥ yade Sgred &
waw & /Y s fie ey g orEf W
awfeey a1 aamAE & A fad @@
AT ATl ? oIwy el
gErY” W oA e & W afal
Ty g oot ? K W1y W
atfufasa ¥y fsdiom aaw & A§ Y
§ ) = Sufeen Y ifedew D ov P
¥t ar wwdt §—faw ft Pt e Qe
tw qux fir iz dw e @7 )
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ugt av A @Afer w1 arss B,
& wgwr wga g fo garh qehwewT Y
aifedt fadiifew die @aw & wgg |
qrgT® gifed) seere 6 ¥ T AaR-
Ny oo foen & g 471 &R ¥ oW
agrwdmr 1953 ¥ difer ®) wwFA
wrara ¥ or v &1 & wom-wgraT
& o ¥, wyr 39 favr fawdw grefes &
ard ¥ 77Y vy wigar §, frd gl
UFE AN AT JUA T WA HY BT
w9 § aeftw o1 faar @1 O fraw A
gAY oty & oY darare famAT 2 gl
IAET AT rAEAr A § waT gEwY
ar @, &Y fema £ @ § *1% woaer
LR

& welt vfxm & qnfwr wwm b
5% &% AFW  THEANNE Ffcew ar @ |
qar gy dfer N oxdw av § S
TGAT ATET &, AT IAFT GErnT &7 Frwa
FFC TfieeRf@Ee T oY AT ¢AEH
At 8, Iawr ot A § weAr wgd
¢? Ewvgrragar § s ag felt dfew
TRE ¥ RS0 ¥ a7 £ ¥ ot-
e Nied §1 6 a7 TFL |

g7 &% v ¥ frem &) Siwe &
emy | frgm wt feard wga1, T OF
T @tz A A @ A, IwE dw
sk FgeT gera g @, ¥ ag wwear
g ug fag fifs ¥ sxas QE
Iww av< wowe Fif dr W @ Q@
afi, wroR A qwR o W e W
fear § 1 oo IEWT FATH w® @
firar § qrfas Qifeer S aa & s
frarr ® A feplt A T @ § v
a4 fe ag oo+t ¥ FAfedw w aw
¥ Torwe wait qeal wr wedh avg & e
& wT @, GOy TR TG T, WIS AT
# o of, w1 W wwer AT oo
T gy § 4 Tut vy @ifeew
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¥ar argy & foed 5 It §w 2 wraw
fefan <& wc ag ot avg fawear @,
T G & A79 69 AN F 4RI AT A
g% ? o Nl w qowy wqe F @
uifge | & Hat w@eg A qycwg fKemr
wvgat g fF 393 3N Y e ¥@T S
aY gal Aot & sraT A ¥ I a@ agy
7 § 1 49, A9, JUHY, WOIH, W
T 7 %Y Sifay 7§ 79 7@ Ty
¥ T AET L, WA TG §, mE ¥
9 qTEz §, WUW ¥ EY IS 9wE §,
wifee & yrav 6 Qe ¢ o g ow
T 9T ATTAAG § 9 70 wiewry A€
AN Faov g O 7 o v faard
7Y AT | TawY aerar @ o1 Twr i
AR AT & weRe Qdvw fawe T oweRe
arhaw § GieT gary agr o wma Af
99 GY § I9% ST gAY W9A ugl
g1 qar w1 wrfwer TE A SR gra
A EfT F I I W@

By & g7 wwre ghew §, ag 9w
givd & | s omg v fow A F A7
for faode @redw & & &, aw@r
FeqAl, aTAET § FFA,  @TAEET
w0, TEIN StewmAd g fiwar, wwIe
gfean g3 ward & afws W@aar | Ianr
o v T ff &, Y ety IwE
fag 7@t dxr &%, 9% fag = @ww
T T o Ay Tk W & wro
IFTC § war | A JAET oS wqT Y
fem ? drqw R oy g ot
EET A 9T AG I LA A1) JAN
wirg famaiad & F @1 fre & s
FT% TR &% wgw g s gon
IFTH TAT, WUA KT ¥ TUT | I
forg AT et W gAY GRT X W
sarx aff fegr st g A3 I W
ag | %4t fae¥ fail qF gars By v
W go Aty A R X grIw ¥ e
ag defaz fen ot fie Seds Hex A
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[ gfeaarz fag wfes |

TAURSIANe SR 9 § Feel B AGT |
agraag g fe &5 WM F8F § IFC @
g IF 1 FeAW a9 Fg fzar
AT, A AR A F1 AFAT AT
qEAFT {1 oar Ag §mar gro|
TH GIg ¥ 3@ wigew I IfFEd F3
F¥ FIfwwr F1 JIAt & ) it A faT go
gr3T & T G13a« F1 fa% rar | Fiq
gaq § g A1, g gHAT 1 fRa
- FY IW F FAIF AT F1AT 4T 2T GIrA
F F1a7 27 #F gaAr fams @i g9 341
it 2 7 ;1 feadr & grzw aar R,
oF al ag i eAtFeaz gfaafudy g
UF UFgUE AT 2, TfiFedAT F HqY
e FIAT 8, St @3 | Fgi I F@I
g, Ag W AT W, @ S Fzq @
g, 9:q AT gfvafadt 3. 1. # 2 &R
a7 UftFeaT gfaafadt sfaam & &
SEIA o2fz FY 9139 Fa7 & ? UF qi%
Fgia g1 fF oF faqza & F9v 85 =qqg
gs 21T § AT TAT TEA 1F aiE aqg
Fg fear f& adr agar 66 wd &=
AR

arT A § ag g 1 adr J@-Ae3
¥ arz 97 f5 @t e fafaegt & gar-
SFT F, IF ST ¥ g AIMS IIAT
T, qF gHI AAIST A S 93 &
4, Fg FaT IFar qFT F1 SfFa
AT gug & ag a@ A I 5 owa
qFeaT THEMGET 3g Fgar ¢ 7 oF
faaz® ¢ G2r #37 § fFEma #1 85 wa7
ST qTAr & ar 39 Fr 76 TT F4T 7Y
are | gifeess ) Fw F37 § faga 1
TR FF 01 qF HA qZET IaT—
fergeam & #17 @ st9 &1 FWT FA
g @ ANt A eI g *
Fea guA 9T fandr @y s @ €,
7zt aF fF uecg ¢e AT # Fmd o
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arqT & gaAl o1 fawdt gt 7€ §, IfFa
feara 1 s I 1, It E-gIU ar
g, gfedi @ grar srar @ s fag ax
IgAT 85 AT FNIT HTAT 2, IAH aAg
Frag Agf faT aFdr 1 76 wWh ]| F
SEFT AT HF AT 7 gH IHT WEAl-
geg FelqWA & g FW &, Zae<
Fe1a5T &1 alg £9d 8, 10-10 gFg FV
fasa amig &, sigi fFam gix & 9
FT AFA1 g, IS1 & AT F A FT
aFar g, ar feT ¥ 23z Fig 9
gad ? g1 @ weeafg waw § o=wed
SFT AT I F Fifear F @Al 9%
EEID IS 10

garafq  AEA: ;W9 FT gWA A
TAT |

=it afeqarr fag wfes : Jawa
qIga, AW A9 FIATAT 47 fF 19 9y
faraafzwey o= @ & e grem
g F1 & IFT AT F1 AT 74 FU—

Assuming that the time is going to be
extended further the time of my party is
also bound to be extended.

awnfa wgea: v @@ Fifay,
a1 #r ¥ faqz samar 2 feg o &

=t afeamz fag wfes : § @7 <
WIEI Aol g1 st § 3§t AT FY
w oA fF A ad &1 qene §§
QI |

0F J19 7A 98 W FAr g 5 owmia
waq #@ifew @ qFfre 73 ® & S8
gusEdiae WizFmd Wt 2. sian fEEA
F1 Gg1aIT F1 FI7T ar fHFaa F1 sy
sag-difas & g gg aed 7 anFaAr
AN fuz-mifasra &1 arazdl, za 40
F y3T &I3 qIGWS T ar A grar ?

Will there be any parity ? Will you
keep it. under consideration Not ?

Fqr A% ;R Fg  Gfdr T@r
AT ? AT I WS-FFEOT Ul qE
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¥ wawr Qo ofie we fpgeay ¥ sre
¥ oot o g Al e Wi 4 W) W
@t aredt &, FT N w9 wnar Gy
o o Wifaw e g ¢, 9@ o) aqd
wRhgu Rt wod Ay gew ¥
werw ¥ gy waar wr fe fomr & @@
oot gifewrw off, W ¥ wrer
Y e ) O, yRgEmE gAY

dodv wgw, W19 W wWoE ¥
ward gehtize WA A R b et #
of ftflE &t §, SOt & &IEF 9§ W%

GAT T —

“The Committee said it was unable to
understand how the Government had
been following so for an ad hoc policy
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SHRI R. V. SWAMINATHAN
(Madura) : Mr. Chairman, Agricolture
has been, and continues to be, crucial factor
in our economuc planning, m improving the
economy and social development of our
country. If we look back over the past
years, we will find that agriculture has
played a very important role. And it has
been to the satisfaction of all of us that
production has increased to the maximum
level. Those who regarded ow kisans as
conservative, those who were saying that
our kisans were not willing to go in for
mcdern technology and also modern culti-
vation, will now understand that our kisana
have taken to modern method of cultivation
without which the production might not
have gone up to such a h gh propottion.

1703 hrs.
[DR. SARADISH ROY In the Chair.]

Our agrioultural production during the year
1mwpﬁmwionwm. In 1970:71
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it reached nearly 108 millin tonnes. And
this year 1t appears that 1t will even surpsass
what we have achieved so far, m spite of
the adverse conditions Hke floods m U. P
Bthar, and West Bengal, cyclone the disastr-
ous in Orlssa, and drought conditions mn
Aundhre Pradesh, Maharashtra, Mysore and
some parts of Tamil Nadu

Mr. Chairman, I am sure, you will jomn
me and also the Minsster for Agricultural
in hailing our kisans who had responded so
magnificently for thuis production, of this
kind of increase in output We have also
to congratulate the Ministry of Agriculture
which has taken great efforts in making our
agricultural a success Credit also goes to
our Mumuter of Agriculture, Shn F A
Ahmed, and also to Shri Annasaheb Shinde
and other Ministers i the Ministry of
agriculture.

Though I have gota lot of things to
speak on, due to want of time I am confining
myself to one or two important pomts.

1 now come to the difficulties that are be-
ing faced by the farmers., The farmer in tlus
country are being attacked on three fronts .
one fromtisultramodernieftists, another front
is ultra-modern reactionaries, and the third
front 18 bureaucrats. Our kisans are being
Recent'y,

Indian Chambers of Commerce almost all
the speakers there directed the attack on
farmers as if they are all very poor people
and they cannot afford to give further tax
any longer. Now the kisans have got money
and wealths and they should be taxed This
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not you link the development assistance that
18 being grven by the Centre to the Sta‘es
with land reforms and laying down celing
on land-holdings ? For those States which
have not implemented land reforms, you
reduce your various kinds of assistanee t0
them There, I am agreeable. But that
does not mean that you should link land-
holding with the price fixation. Anyhow,
the big land-lords have been elimimated 1t
13 going to be a past history in the country.
Hereafter, only small farmers and marginal
farmers will be there in our country.

There 13 a tendency among the people
that the farmers are getting very high
mcomes because of increased production
This1s very wrong In Tamil Nadu, the
Government have got a 5000-acre State
farm. In that farm their average income 18
only Rs 160 per acre Now, Sir, the
Panning Commission has stated that m
Karnal and Ludhiana districts where package
schemes are implemented, there the farmers
net meomee 1s Rs 6000 per acre. Here, 1
do not want to say anything I only want
to say Sardar Ujpal Singh, a former Gover-
nor of Tamul Nadu and who was one of the
first to mtroduce mechanised cultivation 1n
hus farm, has to say—I quote :

“Such an abwurd amount of net
income of Rs 6000 per acre cannot
possibly be suggested by anybody having
the slighte;t knowledge and experience
of agriculture ™'

This is the position. In individual cases in
Tamil Nadu or amy other part in the
country, the income per acre may be Rs,
In a best cultivated land and If he is

mental calculations. If [ may be perouticd
to mention my own case, T huve

3440 kg per acre in this yesr. 1 woR
& ptisk sleo, I have boss
mwmm‘ H
fonties ger acre for JORThyviee
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(Interr uptions) Yes, in paddy omly. I am
only 2 rice grower. At what cost T have
produced these 3} tonnes per acre ? That
must be known. Any agriculturist will know
how much he will have to spend to produce
a higher yield. This does not mean that in
all my 15 acres 1 am producing 3} tonnes.
My average income from my farm is only
Rs. 300-500. Not more than that, This is
the position with almost all farmers.

Now, T come to the third front against
the farmers, the Agricultural Prices Commis-
sion. T have already mentioned about to
fronts, Let we recall the circumstances
under which the Agricultural Prices Com-
mission was sat up. There was a tuime when
the kisans freed and were afraid of the
depressed prize situation, They were not
sure of getting a remunerative price. There
was an agitation. We, Congressmen, in the
AlCC and n other fc rums, agitated that the
Government must do something for fixation
of a fair price to help the farmers,

Sir, our Late Prme Mnister, Shri
Lal Bahadur Shastri introduced the Salogan
“Jay Jawan ; Jai Kisan. He also intro-
duced this schcme of setting up an Agricul-
tural Prices Commission. He announced
and assured that the Agricultural Prices
Commission will fix fair adjust price. But
do you know how this Commission 1s now
functioning and doing its work ? Sir, the
Agricultural Prices Commission is going on
with the recommendation for only reducing
the price year after year. Not a single
year is there in which the Government have
accepted the recommendations of the Agri-
cultural Prices Commission. This year also,
very rightly, Government have not accepted
the recommendation that price should be
reduced,

For this, I congratulate and 1 offer my
thanks to our hon, Minister of Agriculture,
Shri Fakhruddin AH Ahmed, who has made
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That is the proper way to call them. Itlis
high time Government gives a second thought
to this matter. This Commission should be
completely recast ; there should be repre-
sentatives of the farmers in this Commission,
who know the difficulties of a kisan, what
sufferings he has to under go in producing a
crop. [ appeal to the Government to dis-
solve it and appoint a new Agricultural
Prices Commission, with due representation
to the farmers. Otherwise what will happen
is, they will not know the difficulties the
kisan. Who are all these people now in the
Commission ? They are urban-oriented
economists with super class conscionsness.

How can they understand the problems
of the poor kisans 7 We can't expect
them to undeistand the problems of the
poor kisan.

Sir, 1 want to ask one plain question. Is
it a crime to be a kisan ? What can we do ?
I have been born a kisan; my father was a
kisan. On all the sides we sce, they attack
the kisans, Theo say, the kisans have got
wealth. Where is the wealth? Youare
trying to fix the land ceiling. The plains,
peoples should not have more than a parti-
cular linit in this country. All right. I
accept that. But, you fix the ceiling. If
there should be only 10 acres or 150or 20
acres, nobody should have more than that
fixation. If anybody has more than the
Imit fixed and agreed upon, you arrest him,
yon put him in jail, you confiscate his fand.
I am agreeable on all this, We depesid upon
the monsoon.  Agriculture on the whole
Contries to be a gamble in the monsoons.
That is the fate of a kisan in this country !
The Kisans are not able to make both sads
meet. That is the posttion now.

I appeal to Government regarding the
need for the production of tractors for the
use of the small farmers. Proper tractors:
are not available for the small farmers.
There should be two types of tractors which
Government should manufscture—teactora
for dry cultivation and tractors for wet
cuttivation, The tractors for dry farming
will help in respect of dry (arming operations
and the tractors for wet farming will help in
respect of wet farming operations. These
two types of tractors should be produced in
sufficient nuabers.



243 D. G. (Min. Agriculture)

[Shri R. V. Swaminathan]

We are now eliminating the big farmers.
There will be here after only small farmers
and marginal farmers. These people should
have tractors. A third type of small tractor
also must be produced to meet the reqiure-
ment of the marginal farmers.

Then about fertilisers I want to sav
something. Fertilisers should be made
available to the farmers at cheaper prices.
This is also very important. Govrruoment
should consider this point also,

Then, Sir, the Government are talking
about dry cultivation. What the Govern-
ment is meaning, we don't know. They are
frequently saying, ‘dry cultivation’, ‘dry
cultivation’.  Government should come
forward with a definite proposal and a clear
scheme as to what they mean by dry cultiva-
tion, what is the help that they are going to
procuczd. Un'e st there are proper irrigation
facilities, howcan it be successful, Sir?
Therefoie, I appeal to the Government that
they should take all there points into
consideration.

Finally, Sir, I appeal to all these three
Fronts, that is, the Agricultural Prices
Commission, the ultra modern leftists, and
also the Ultra-modern reactionaries—
‘Please spare our poor agriculturists’.

As Mr. Piloo Mody mentioned yesterday
in this House Leave Vietnam to the Viet-
namese,—I respect the same today, ‘Leave
the kisans to kisans’. They will take care
of themselves. Let the Agricultural prices
fiud their own level in relation to the needs
of development and economic growth in the
country. Let them go to the market. Let
the thing take its own course.

Sir, we are expecting help from the
Government, not obstruction from the
Government. We are expecting the Depart-

ment and the Ministry to give kelp to the
poor kisans. With these words I conclude.
thanking you for giving me the oppartunity
to speak.

DR. LAXMINARAIN PANDEYA
(Mandsaur) : I beg to move :
the Head

“That the Demand under
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Department of Agriculture be reduced to
Re. 17

[Failure to provide - necessary funds for
small irrigation schemes in Madhya Pradesh
by the Centre. (1) ]

“That the Demand under the head
Department of Agriculture be reduced
by Rs. 100.”

[Failure to arrange the timely payment
of the cost of sugercane to farmers. (66) |

the Demand under the head
of Agriculture be reduced

“That
Department
by Rs. 100.”

prescribed
interest of

[ Failure to abolish zones
for wvarious suger mills in the
farmers (67) ]

#That the Demand under the head
Department of Agriculture be reduced by
Rs. 100332

[Indifference to make availab'e to remote
villages and small farmers the know how of
improved agriculture. (68)]

“That the Demand under the head
Department of Agriculture be reduced by
Rs. 100.”

[Failure to make available to the farmers
the benefits of animal husbandry and veteri-
nary science. (69) ]

““That the Demand under the head
Department of Agriculture be reduced by
Rs. 100.”

[Failure to formulate a policy of giving
remunerative price for crops grown by far-
mers. (70) ]

““That the Demand under the head
Department of Agriculture be reduced
by Rs. 160.”

[Failure to give proper representation to
farmers and public representatives in
Agricultural Prices Commission. (71) ]

““That the Demand under the head
Department of Agriculture be reduced by
Rs. 100.”
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(Fallure to give adequate assistance to
students of d'fferent agricultural schools and
colleges. (72) 1

“That the Demand under the head

Department of Agriculture be reduced by
Rs. 100.”

[Failure to provide jobs urgently to
Graduates in Agriculture, (73) ]

“That the Demand under the head
Department of Agriculture be reduced by
Rs. 1100.”

[D-lay in providing good seeds, manure,
power and other agricultural implements to
farmers at cheap rates, (74) )

“That the Demand under the head

Department of Agriculture be reduced be
Rs. 100"

[Failure to realise the need for change
1n agricultaral policy. (75) )

“That the Demand under the Head

Department of Agriculture be reduced by
Rs. 100."

[Failure to increase the price of sugar-
can¢ keepsng 1n view the interests of sugar
cane growers. (82) ]

“That the Demand under the Head

Department of Agriculture be reduced
by Rs. 100

[Indifference to provide adequate assi-
stance for improving the deteriorating
financial condition of farmers keeping in
view the rising prices of consumer articles
and agricultural implemets. (83) ]

“That the Demand under the Head
Department of Agriculture be reduced
by Rs. 100."

[Pailure to provide the farmers of
Madhya Pradesh benefit of various schemes
undlertaken for farmers. (84) ]

“That the Demand under the Head
Department of Cooporation be reduced
”h m‘n

[Fallure to improve the deteriorating

condition o3 Co-operative society all over
the cauntry specially the Cooperauve
societies ;n Madhya Pradesh (87) ]

“That the demand under the head
Department of Cooperanion be reduced
by Rs 100{-"

[Failure to check the increasing Govern-
ment interference in Cooperative societies.
(88) ]

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100/-"

[Delay in formulating a policy to give
incentive to farmers for Increasing
production by giving them grants (89)] |
“That the demand under the head
Department of Agriculture be reduced
by Rs 100/-"

[Need to provide facilities to farmers for
imparting them traiming in regard to im-
provements in agriculture. (90) ]

“That the demand under the head
Department of Food be reduced by Rs.
lw;-.»

[Failure to remove irregularities 1n Food
Corporation of India. (96) ]

“That the demand under the head
Department of Food be reduced by Rs.
100/-

{Failure to remove the resentment pre-
valent among farmers due to carclessness
and arbitrary attitude of Food Corporation
of India in regard to procurement of whest
and nice. (97) ]

SHRI BHOGENDRA JHA (Jainagar) :
1 beg to move !—

“That the demand under the head
Department of Agriculture be réduted to
Re. 1/

[Failure to enact and implement land-
cellling ensuring self-cultivating tenancy and
ending all sorts of perpi-feudal and capitalist
land ownership. (14)]

.
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“That the demand under the head
Department of Agriculture be reduced to
Re 1.7

[Fa'lure to suggest land ceiling reduc-
tions on the model of West Bengal and
Ke;..‘llll to the remamning States of India.
(15

“That the demand under the head
Department of Co-operation be reduced
to Re 1/-"

[Failure to ensure co-operative credit to
the Agricultural labourers and marginal
peasants (26) ]

“That the Demand unper the head
Deparment of Co-operation bs reduced
to Re I/-"

[Failure to ensure the contact of all earth
works to the Co-operation Socictics of Agri-
cultural labourers (27) ]

“That the demand under the head
Department of Co-operation be reduced
to Re 1/-”

[Failure to facilitate and ensure opening
of Co-operatives of agricultural labourers
asd arginal presants m all the village
Panchayats of India (28) )

““That the demand under the head
~ Department of Co-operation be reduced
to Re 1)

[Failure to free the multi-purpose and
other Cooperative Societies from the
clutches of landlord-kulak-usurer combine
291

“That the demand under the head Pur.
chase of Foodgrams and Fertilizers be
reduced to Re, 1/

[Failure to decide procuring of wheat at
the price of last year and collecting levy
from all those owning mbove 8 acres
nrigated land at the price recommended
by the Agncultural Prices Comoussion,

o)
“That the demand under the head Pur-
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chase of Foodgrains and Fertilizers be
reduced to Re 1/-"

[Failure to make fertitisers available at
reduced rates to poor peasants  (31)}

“That the demand under the Head
Agriculture br reduced to Re 1-"

[Failure to ensure total payment of the
arrears of sugarcane prices to the cane-gro-
wers  (131)]

“That the demand under the head
Departmen: ot Food be reduced to Re
1!_”

[Failure to nationalise the Sugar Mills
and its wholesale trade. (132)]

“That the Demand under the Head
Department of Food be reduced to Re
lj "

[Failure to immedately take over the
Raivam Sugar Mills Limited at Raiyam
District Darbhanga in Bihar (133)]

“That the Demand under the Head
Department of Food be reduced to Re.
l'f‘P?

|Failure to ensure the sale of the entire
stock of sugar at the same controlled rate
1n the country (134)]

“That the Demand under the Head
Department of Food be reduced by Rs.
lw "

{Need for taking over the Sugar Mill
at Warsahgany in the district of Gaya n
Bihar (135)]

“That the Demand under the Head
Department of Food be teduced by Rs.
100

[Need for ensurmg the avaiavility of
sugar to all the consumers at the same
controlled rate in the country (136)}

“That the Demand under the Head
Department of Community Development
be reduced to Re. 1.

[Failure to ensure full democratmation
of the . D. blogks. {137)]
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“That the Demand under the Head

Department of Community Development
be reduced by Rs. 100,

[Need for immediately establiching
Panchayati Raj throughout the country.
(118)]

“That the Demand under the Head
Department of Community Development
be reduced by Rs. 100.”

[Need for eliminating bureaucratic
control from the Gram Panchayats and
Community Development Blocks. (139)]

“That the Demand under the Head
Department of Community Development
be reduced by Rs. 100.”

[Need of bringing uniformity in the
Panchayat Raj Acts of various States.
(140)]

“That the Demand under the Head
Department of Community Development
be redueed by Rs. 100.”

[Need for granting more powers to
Village Panchayats. (141)]

““That the Demand under the Head
Department of Co-operation be reduced
to Re. 1.”

[Appointment of a highly paid officer as
General Manager of the Super Bazar.
(142

“That the Demand under the Head
Department of Cooperation be reduced
to Rs. 1.”

[Top heavy and bureaucratic administra-
tion of the Super Bazar. (143)]

“That the Demand Under the Head
Department of Cooperation be reduced
to Re. 1"

[Failure to introduce cooperative farm-
ing on a big scale by giving land and incen-
tive to the poor peasants. (144)]
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[Failure to nationalise entirely the
wholesale trade in foodgrains. (145)]

SHRI M. RAJANGAM : I beg to move,

“That the Demand unader the Head
Department of Agriculture be reduced
by Rs. 100.”

[Need to establish cattle bresding farms
throughout the country in different States,
(16)]

“That the Demand under the Head
Department of Agriculture be reduced
by Rs. 100.”

[Need to pay greater attention to streng-
thening of Regional Centres of Agro-Econo-
mic Research, (17)]

“That the Demand under the Head
Agriculture be reduced by Rs. 100.”

{Need for enhanced provision for grants
to co-operative banks for credit facilities to
small farmers (18)]

“That the Demand under the Head
Agriculture be reduced by Rs. 100."”

[Need to provide more funds for deve-
lopment of agriculture in Tiibal Develop-
ment Agencies (19)]

“That the Demand under the Head
Agriculture be reduced by Rs. 100.™

[Need to strengthen the Agricultural

Marketing Organisation (20)] :

“That the Demand under the Head
Agricuiture be reduced by Rs. 100.”

[Need to investigate into the non-seiting
up of the Fertihzer Promotion Council
(2]

“That (he Demand under the Head
Ag ‘culture be reduced by Rs. 100.”

[Non-filling of vacant p-sts which led
to non-implementation of Fisheries prog-
ramme (22)]

“That the Demand under the Hoad
Agriculture be reduced by Rs. 100." .
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[Lesser provison for the Directorate of
Plant Protection, Quarantine and Storage
30

“That the Demand under the Head
Department of Food be reduced by Rs
20,00,00,000 "

[Need to transfer the staff to the
Food Corporation of India and avoid the
duplication of work done in the Food
Department (24)]

“That the Demand under the Head
Department of Food be reduced by Rs
5,00,00,000."

[Need to hand over the organusation for
the marketing and inspection of food
products to the Food Corporation of India
(29

SHRID K PANDA (Bhanjanagar) 1
beg to move

“That the Demand under the Head
Department of Agriculture be reduced
by Rs 100"

[Failure of Aska Cooperative Sugar
Industry, Aska in carrying out the decisions
of the General Body meeting of 1970-7132)]

“That the' Demand under the Head

Department of Agnculture be reduced by
Rs 100"

[Mismanagement m the Aska Cooper-
ative Sugar Industry (33)]

“That the Demand under the Head

Department of Agricuiture be reduced by
Rs 100."

[Faslure of the Aska Cooperative Sugar
industry to provide remunerative price to
cane growsess according to provisions of the
Cane Cuntrol Order, 1966 (34))
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*That the Demand under the jHead
Department of Agnculture be reduced
by Rs 100.”

[Failure to check the abnormal rise in
in the price of sugar (36)]

“That the Demand under the Head
Department of Agriculture be reduced
by Rs 100"

[Failure to nationalise the sugar 1ndus-
try (37)]

“That the Demand under the Head
Departmenr of Agriculture be reduced
by Rs 100.”

[Need to have closer trade relationship
for export of sugar with the Saciahst
World (38)]

“That the Demand under the head
Department of Agriculture be reduced by
Rs 100"

Fatlure to follow a profitable sugar
export palicy (39))

“That the demand under the head
Department of Agriculture be reduced
byRs 100"

[Need to revise the trade agreement of
1934 with USA for export of sugar (40)]

“That the demand under the head
Department of Agriculture be reduced
by Rs 100"

[Failure to develop agro-induatries such
as sugar and jute industries 1n Orissa (41))]

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100,”

[Failure to distribute cultivable waste

land to landless agricultural laboures, Ad-
vasis and Harijans gratis. (42))

“*That the demand undor the head
Départment of Agriculture be refduced
by Rs. 100 ™

{Failure to impletient land reforms by
lowering the high level of Innd aiting, (43))
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“That the demand under the head
Department of Agriculture be reduced
by Rs. 100.”

[Failure to maintain the continuity of
employment for 10 months in a year as per
the Crash Programme for rural employment
in Gangam District.  (45)]

““That the demand under the head
Department of Agriculture be reduced
by Rs. 100."”

[Failure of the Crash Scheme for Rural
Employment. (46)]

“That the demand under the head
Depariment of Agriculture be reduced
by Rs. 100."

[Failure of the Small Farmers Scheme
in the country. (47)]

“That the demand under the head
Department of Agriculture be reduced by
Rs 100.”

[Fallure of the Small Farmers Scheme
in Soruda, Bhanjanagar, Jagannath Prasad,
Kodala and Aska in Ganjam District.
(48))

*That the demand under the head
Department of Agriculture be reduced by
Rs. 100.”

[Need to set up a sugar industry in
Nayagarh and Parlay Khimdi. (49))

“That the demand under the head
Department of Agriculture be reduced
by Rs 100,

[Need to develop intensified cane culti-
vation in Ganjam District in  general and
Aska in particular. (50)]

““That the demand under the head
Department of Agricolture be reduced
by Rs, 100.”

[Need to establish research centre to
eradicate attack of Report in cane crop in
different States and sugar cane areas such as
Adka, (51)]

“That the demand uoder the liead

Department of Agriculture be reduged
by Rs. 100."

[Need to make cumplete survey of the
river basin areas for exploring the possi+
bilitles of setting up of tube wells and hift
irngation points. (52)]

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100."

[Need to set up lift irrigation
in the river basin areas of Rushikujya,
Baghuva, Dhauna;, and Mahanandi rivers
in Ganjam Distiict (53)]

*“That the demand under the head
Department of Agriculture be reduced
by Rs. 100.”

[Failure to ensure a remunerative price of
the agricultural produce to the pecaant. (54))

“That the Demand under the Head
Departrent of Agriculture be reduced
by Rs. 100.”

[Failure to take over the trading in
essential commodities in the interest of the
consumers (55)]

““That the Demand under the head
Department of Cooperation be reduced
by Rs. 100.”

[Failure to ensure democratic function-
ing of cooperatives 1n coptormity with the
provisions of law (57)]

“That the Demand under the head
Department of Cooperation be reduced
by Rs 100.”

[Failure of the cc-operative moverment
in Orissa (38B)1

*‘That the Demand under the head
Department of Cooperation be reduced
by Rs. 100.”

(Violation of the Provisions of the
Cooperative Societies Act, Rules and Bye
laws in not holding election of the Board of
Directors and allowing the nominated
Board to continue from 1963 to 1972 in
Asks Cooperative Sugar Industries (59)]

t
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[&tlb.l l'lndt]
“That the Demand under “the hm

‘ Depattment of Cooperation be reduced

by R0

[Failure to ﬂiminitc le?nn:ncy in the
management of cooperative so_cieties {(60)1

SHRI R. V. BADE (mmone> 1'beg
to move.
#That the Demand under the Head

- Department of Agriculture be reduced
* by Rs. 100.”

[Deline in the yield of cotton (91))

“That the Demand under the Head
Department of Agriculture be reduced
by Rs. 100,

[Faiture of Intensive Agricultural Pro-
Sramme _in Madhya Pradesh (92)]

“That the Demand under the Head
Department of Agriculture be reduced
by Rs. 100.”

: [Failure to simplify terms and condi-
.~ tions and the procedure in regard to giving
. Ioaas for agricultural purposes (93)]

“That the Demand under the Head
Department of Agriculture be reduced
by Re: 100.”

"[Fiilura to provide assistance to small
mrsjml fmneu (94)]

', *‘That the Demand under the Head
‘Department of * Agriculture be reduced
wm ltl.’u” .

[P:llmw provide adequate quantity of
mmm Muum Pradesh (95)]

mmmmwrm SHASTRI (Patna):
i lh.um :

o.'a wa'mm Hﬁfl’
"‘ﬂm the Dmd mdnr the I-Iuﬂ

Bapmment of Asrlcuiwu bu mm_
-to Re. {7 :

* [Failure to reduce uu ee(hna on m )
holdings o2y ' o

“That the Demand under t.thnd
Department of Agriculture be reduced -
to Re. 1.

[Failure to fix the minimum price of
sugar cane at Rs. 17 per quanital (103)]

“That the Demand under the Head
Department of Agriculture be reduced
to Re. 1.”

[Failure to make all the States agree to
the principle of a family of five members as
the Unit in regard to land ceiling. (104)]

“That the Demand under the Head
“Department of Agriculture be reduced
to Re. 1.”

[Need to make uniform law for the ’
entire country for the purposes of land
ceiling (105)]

“That the Demand under the Head
Department of Agriculture be reduced
to Re. 1.

[Failure to check the increase in the
prices of agricultural cmnoditiu. (lﬂﬁ)}

*That the Demand mder tho Hud
Department of Agriculture be reduced
to Re. 1"

[Failure to five reasonable prices of !h#
commodities -produud by farmers. (mﬁ .

“That - the Demand under - lheH.ald
Depuhnmtdmmm hendmui
.l:uR.nl" '.

[Failure 0 make avallabls to- m :
mmﬁtmdﬂnh:w:t Prége
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[Failure to grant monthly pay scales to
fabourers workimg in Potato Research Cen-
tres and agricultural farms. (109)]

*“That the Demand under the Ylead
Department of Agriculture be reduced to
nc 1"

[Failure to make such labourers, per-
manent as have been woiking in Potato
Research Centres and agricultural farms
(110)]

*“That the Demand under the Head
Department of Agriculture be reduced
to Re, 1"

[Failure to reduce the prices of fertili-
zers and seeds (111) )

“That the Demand under the Head
Department of Agriculture be reduced
by Rs 100"

{Failure of poultry fram scheme (112)]

“The the Demand under the Head
Department of Agriculture be reduced
by Rs 1C0”

[Need to set up a Modern Bakery at
Patna or Ranchi in Bihar (I11)]

“That the Demand under the Head

Department of Agriculture be reduced
by Rs 100"

[Failure to expand the Fishery Scheme
(114)]

“That the Demaud under the Head
Department of Agriculture be reduced
by Rs 100"

[Failure to recover the arreais of far-
mers from sugar mitls (115)]

“That the Demand under
Forest be reduced lo Re 1™

the Head

[Usurpation of ime honoured rights of
peasants of bringing fire-wood
from forest. (116)]

“That the Demand under the Head
Forcet bé reduced to Re. 1"

[Need to evolye a public utility policy
for the development of fotests (117)]

“That the Demand under the Head
Depaitment of Food be reduced to
m l"l

[Failure to nationalise whole sale
of foodgrams (118)]

trade

That the Demand under
Department of Food be
Re 1’

the Head
reduced to

|Need to send foodgrains to famine
affecied and scarcity areas in the country
(119)] -

“That the Demand under the Head
Department of Food be reduced to
Re 1™

* Faillure to take action against the
traders indulging in profiteering and black
marketing (120)]

““That the Demand under the Head
Department of Food be reduced to
Re 1"

{Failure to nationalise sugar mills (121)]

“That the demand under the Head
Depaitment of Food be reduced to
Re 1™

{Failure to save from starvation more
than one lakh farmers of hill areas living 1n
170 wvillages of ceitain sreas of Onssa,
Rajasthan and Santhal Paigana district an
Bihar (122))

“That the demand under the Head
Department of Food be reduced to
Re 1°

|Failure to reduce the prices of com-
modities sold through Goverament fair
price shops with a view to arrest increasing
prices, 123)]

“That the demend under the Head
Department of Food be reduced to
Re 1"

{Failure to arrest the increasing price of
sugar (124)]
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.- Department of Community Do_wiopmem

hmwm l&."

{nmm ofblod: dmlopmau schm,

: '_m!y to tlch fnmm ()

'Thlt the demand ‘under - the Hud
. Department of Community Development
.. be reduced by Rs, 100.”

. “Failare to improve the deteriorating
condition of rural roads (126)]

. “That the demand under the Head
. . Department of Community Development
be reduced by Rs. 100.”" '

" [Failure of the crash programme for
providing employment to unemployed people
in rural areas (127)]

.’."ﬂut the demand under the Head
DepmmentafCoopomm be reduced
to Re. L."

[Hud mt&mplify the workinz process of
Cqmntive Societies (128)]

: “That the demand under the head
- ‘Department of Cooperation be reduced
by Rs. 100,

.. [Undnn deley in ldvincinx loans to
farmers.through Cooperative Societies (129)]

- 4"That the demand wnder the Head

10" emact model legislltion for
C.m mmiﬂu oit the plt’hem of xmi.

{14831

mﬂmt of Agriculture be reduced

“ration shopn (154\]

ann&?n of _M- b " reduced.

Bihar ;.e:nlulivc Mstmuy umiﬁbﬂdy.

" eThat &mmmmﬁ
Depuhmntolhuimhunbamudw
Re. 17 .

(Fnﬂnre to piy special ':tt-ﬁoﬁ 't'o tl'ls'
implementation of mitior irrigation schemes
(149)] :

«That the demand t._mder the head
Department of Agriculture be reduced
to Re, 1.

[Need to give more assistance to- Bihar
for the construction of tube-wells (150)] .

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100,

[Failure to grow maize before monsoon
with the help of pumping sets in Darsa areas
of Danapur and Maner ln Patna district
(1sn1-

“That the demand under the hud
Department of Food be reduced to
h. lli

[Failure to commission the - closed sugar
mills in Warisaliganj and Goraru in Bihar
and in other States (152)] .

“That the demand under the ‘head
Department of Food be uduead hy
Rs. 100."

[Need to supply chln and mrm-'_
gnins to ration shops (1531 . i o

“That the demand under the ons
. Department . of - Food be mtuMby'.
Re. 1007 :

[Failare 10 check mmwu-h_; .

“That the domand: m'.ylp_ pand
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““That the demand under the head
Depattment of Food be reduced by
Rsg. 100."

{Failure to ocheck the theft of wheat

from Gpvernment warchouses mear Digha
and Phulwar; in Bihar (156)]

*“That the demand umder the head

Department of Food be reduced by
Rs. 100"

[Failure to ensure regular supply of rice
from ration shops in Bihar (157)]

“That the demand under the head
Department of Food be reduced by
Rs. 100" \

[Need to supply foodgrains to the ration
dealers in Patna from the nearby godowns
(158)]

“That the demand under the head
Department of Community Development
be reduced by Rs. 100"

[Delay 1n constituting District Councils
in Bihar (159)]

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100"

|Failure to supply adequate guantity
of DMS milk to consumers (160)]

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100"

[Failure to reduce the price of DMS
ghee and butter and to improve its quality
(16101

“That the demand under the head
Department of Agriculture be reduced
by Rs. 100.”

{Need to check the diversion of milk
supply by DMS to unauthorised commercial
nitrs at the cost of consumers. (162)}

“That the Dermaod under the head
Depertmept ot Food be teduced by

4
i
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[Failure of the Food Corpordtion of
India to store foodgrains in the godowns of
Warehousing Corporation tn Bihar resulting
in the apprehension of 15 of its godowns be-
ing closed (163)]

“That the Demand under the head

Department of food be reduced by
Rs. 100"

[Need to stop the probable retrenchment
of 75 workers as a result of apprehension of
15 godowns of the Warehousing Corporation
being closed in Bihar (164)]

‘“That the demand under the head
Department of Food be reduced by
Rs, 100"

[Failure of the Food Corporation of
India to store foodgrains in the godowns
managed by the Warchousing Corporation,
(165)]

* That the demand under the head
Department of Food be reduced by
Rs. 100"

[Violation of the orders in regard to
storage of 40 p. c. foodgrains in the go-
downs of Warechousing Corporation in
Bihar. (166)]

MR CHAIRMAN :
are also befere the House.

SHRI RANABAHADUR SINGH (Sidhi):
This Ministiy of Agriculture, to my mind, has
been closest to the life-blood of the country
and so this Mimstry is concerned with the
weakest section of our society. As for the
modern trend of world democracy, each
democracy is gradually evolving into a
corporate State; I use the words ‘corporate
Gtate' in the connotation that has been
provided to them by Charles Reich when
he wrote the book ‘The Greening of
America’.

The cut motions

In this context of things, I have from
fast year on wards tried to draw the atten-
tion of the Ministry to the ever-widening
danger that this poor and weaker section of
mr.ociﬂmlﬂlthw“‘“huﬂﬂl
Ministry was not able to give the atieation
that this section demanded sad which was
due to it. 1 wish to draw the utieation of
the Ministty to this aspect of the problem.
The present outiook of the Misistry hes
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been commodity committee approach. It
was high time that this Ministry brought
about a change in the wkhole approach to
the problem of farming by the weaker
section of our scciety and this approach or
this change thatl am asking for is the
change from the present stand which still
smacks of the commcdity committee ap-
proach that the originally was responsible
for the establishment of these commodity
committees or departmental committees. To
clarify this request of mine, I wouid specify
four mazjor poirts which would bring this
matter out.

Agricultural machanisation is something
which has been a matter of debate all thase
twenty-five years of our Independence.
There was a time when tractors too were
taboo in our country. but gradually a time
has come when tractors up to the capacity
of 60 Hp are being manufactured here, but
the debate about mechanisation goes on,
and today when we have reached a stage
where the ceiling laws are going to limit the
acreage to 18 acres, we manufacture tractors
that by the very cost of their production
and the cost of their availability to the
farmer and their horse-power are suited to
a hundred-acre farm. This debate also at
present does not take into consideration the
possibility with small units of mechanisation
like those that re used in Japan which make
one Person more efficient but do not dis-
place labour, if it were a complete unit. At
the present moment, even if we have hand-
tractors, they are not fitted with seed-drills
or small harvesting arrangements on them
which of course does not make them a
complete machine by themselves. Here, I
would draw the attention of the ministry
that the cominodity committee approach
should be stopped. The one pe:rson has to
be made more efficient. It is not a question
of displacement of labour.

Secondly, I would come to agricultural
research. We have been concentrating all
our efforts an the major crops. that is, the
production of wheat and rice in our country.
This is a commodity committee approach.

I wish to draw the attention of the
Ministry to another aspect of farming. In
regard to thc kodon and kutki farming in
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the Adibasi regions of my State, no money
has been spent on evelving a high-yielding
variety of kodon and kutki. I am doubtful
whether these terms would be understand-
able to hon. Members in this House, but
most of the farmers in my region just work
on kodon and kutki and are living on them.
To start with, T would suggest that the
Ministry may send a team of experts to my
region, namely Sidhi and Surguja, and let
them see what the kodon and kutki farmer
does to make his livelihood. That would
be a change from the commodity committee
approach.

Agricultural finance. The whole effort,
the whole outlay, is spread out in maximi-
sation of the farm produce. Nothing has
been done in the humanising of the farmer.
A lot of effort has been wasted on the
plough, but the man behind it is lost. Last
year, I pleaded that a deep study be made
of the problems of the farmer, the small
farmer. What is his manageriai problem ?
I could not find a place of this in the report
of the performance of the Ministry last
year. Of course, I must concede that I was
very gratified to know that on p. 3 of the
ICAR report, the word ‘*human’ occurs
twice.

Agricultural prices. The whole exercise
at the moment is in balancing the producer
and the consumer. The first time we came
to know about it, we were very happy to
know that a machinery had been set up in
different parts of the country whereby a
study in depth was going to be made of the
cost of production of different produce. But
we do not know on what facts this machi-
nery will base its findings. We do not know
either whether this machinery is a tempo-
rary affair and will not be in existence from
next year onwards. I would plead that if
the farmer is to be treated as a human
being, this machinery should be of a perma-
nent nature. it should be spread out ovzr
all the corners of the country and should
base its findings not in a certain, specific,
narrow field but should be quite open-minded
about the facts produced before it by the
farmers themselves.

Coming to the question of land reforms,
the nation as such has accepted that land
reforms have to come. 1 think when the
nation has acceptéd a thing, it should be
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done. Fittingly " should be done, But I
think that this law of ceiling is a stateman’s
approach to providing a remedy to a social
evil. Thatis how I look at it. If it was
meant only as a device in removing a social
evil, it follows that there will be certain
types of farmers who are sincerely farming
and might not remain farmers in the same
sense. If this was an exercise in a social
evil being remedied and not an exercise in
the amputation of a social limb, I think it
should also from part of the consideration
of the Ministry to evolve a Farmers Pool,
Jike the Scienti t.' Pool, in which are put
all those farmers who are really farmers
having nothing else to do who would be
deprived of 2 way of life with the ceiling
coming into force. They should be given
some sort Of service on State Farms.

As regards the community development
programme, it started out as an effort in
which the wdea was brought from the Umited
States and transplanted into our society.
The 1dea 1s since dying a slow death. An
endless process of modification has not
helped it. What was the missing vital spark
that made ita failure? 1 have lived in a
village for 15 years and have witnessed the
slow death of this very laudable effort. I
felt all along that in this effort an exercise
was tried to be carried out trying to develop
the community, whereas, what was neceded
was the community should be helped to
develop itself. Here the vital spark was
missing and so the whole edifice collapsed.
I think that Parkinson's law has had a fleld
day in our country, and soon even a 30-
storeyed high skyscraper will not be able
to house all the people needed to cater to
the rural people of our country It is high
time, even when the United Kingdom are
thinking of giving more power to their
municipal and rural people.

MR, CHAIRMAN : The hon. Member's
time is up.

SHRI RANABAHADUR SINGH:
where the population is hardly a fraction of
ours, and the bureaucracy is failing to pro-
vide the service to rural society, that we here
do something about making the gram Pancha-
yet and gram swaraj movement & viable
factor of life in cur covatry. I think that
rural India at the mament is sehrching for
& dtateaman Hke Attloy among our stalesmen

who will have the courage to disregard the
Churchillian reservation of the capacity of
sural India to rule itself,

1 would also like to say that the VLW
who has become a step-child of almosat all
the departments should now finally be put
with the agricultural university extension
staff so that he provides the last. missing
link between research in the university and
the farmer on the field,

Lastly, I come from a region which was
full of forests 10 years ago, and it has been
a tragic tale of depletion as to how the
forests have vanished. At this rate, it wifl
just take a decade’s time for my region to
become a desert. I come from northern
Madhya Pradesh. 1 think this is going to
be an ecological catastrophe, and not even
an army of forest guards of the forest
department can stop this trend. I plead that
forests which have become 2 no-man's-land
of our region, wherein everyone is free to
follow a scorched-earth policy, should be
now dealt with on an urgent basis. I suggest
that one way of deing it is to parcel out
the land into small pieces of half an acre or
an acre of the forest area and give it to a
small farmer who lives nearby and allow
hun to use the timber for his own use. I
am sure, according to my own experiment,
within three years these barren hills will
become green again.

viw wamy ¥ wew sl (o
W< fag) : gwefa O, ofs dmew 1
weavg &aw @A ¥ awx T 80 wiawe
SNl ¥ & 7@ afew 2w A wEgd #
20 sfawa S a7 & S9wr I W@
IR wSEt qAF 2N, ITR 49X IAN-
6% 9uri & fqg wew Wmw ofwy o
wie Wt 5fy Harea & IR qwieg
st guer agw ¥ faq wfaw awg ey
& s a1 Afiew sed W T @ §
#ﬁw‘ﬂ'mwahwm?wmmmm}'
g fasiiy gfe sarea A wuré & ¢ a7
& foqfrdw aw wn¥ 4 ax @or @
o, FrRAfANT Y AT AW F 7 AR
¥ dwrfel W o R Y ® e
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o oree § cufor arene H A Y qwk &
arar § 1 T ot Wt o ¥R oo &
foad ot 3w w40 v wwr AT @
vt § &% vty € Tarare §, W &0
AW &t darare W st aget gl §
guwy ot awr § 1 foorgy o demae
s wivy forad o § st derare o
Tt @ 1 vt g ¥ aF A gt e
&Y o ey o g o

sh xzara fog ot & ¢ &iw war fi
s gw g & ot ¥ darare ayEn
g § o gaw) faark A gfaerd ek
ST A AW N @y wigy | wwR qw
# orgt a e wed o feae A
SRy ¥ Iek oW @ gy gEe
¥ of argax &ww w1 ww o
fro¥ feii & e gw SEET AT AT
& o gy sy fr wgh W @Y wTEAX
riwa § 8few afuw oefra &Y faark
g8 Areve Thtie & gra § fawet &2
Ay ot 20 whwn qfv N g
fawr§ & qrir gud wrax 10 & 11 sfa-
w7 & iy g1 fawrf Ot Qo ¥ R
qiy § 3T T 9 %)% ag sfoma & Aw
ot gart ¥ T § IR g
g § 1 & o TrgAT xwre §, IER
w1 ¥Y agrAr ot e arw § otx o @
srataw § wife o3 sfa &1 oF sa@
TPt ¥ § 1 ol o aw A d,
o v A« @y wwev ) orelie o
ofy wl §, iy & S owgy §, o @
ot et § P e o oty Y ot
et b § ot gk for @R W o
wdfty dvorar ¥ wely s fear § 1 g
e e phawm ¥ 1971120
7o foid v € mft §, wiw 40 e
vy weftr ¥ g ol ¥ i gw oYY
v ofa ¥ gvo | ved O L7 s
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v §, O qv o & whe yri
Ty § otx 2.66 wra aferr 3w £y
¥ ax q% f597 v 0¥ Ty wv v ot
o ¥ 40 orwr gww A W aree fawrk
Ty qur agare § sk ¥gw o
areT aYF o § I o vz Fearcag W
g fux ¥faw & ww §, Swwr W
reqaT AT e w1 fear )

The Central Ground Water Board has
already started a project for studying the
water resources on the basis of river basins.
A project covering the alluvial tracts of the
Narmada river both m M P, and Gujarat
had already started. We are formulating
similar projects for Ghaggar river basin in
Punjab, Haryana and Rajasthan and for
Ghogra river basin 1n U.P- and Bihar and
for upper Jamuna basin in Himachal Pra-
desh, Haryana, Delhit and U.P A project
covering parts of Noyil, Amravati and
Ponnan: rivers basins n Tamilnadu and
Kerala 1 also under consideration

aY gw faad off ¥ qrlt & qrew ol &
ANY fawr awd § T99) A7 v g §
sire wfaw ¥ afew o) Tar sy §

TWE qre-arq oY Qe Irar {, W
e ag A6 agy § fe gowre W @Y
T g% S oy gony @ § #l e
o1 gx fowrf fwm wY 5 7w &
@ ag0 ¥ o wer M & AR Oy

fir arlt F U Ity e ok R M g
¥ fu oft e TR § oad wm
Rrgw wrdk { i e e § ooyt
ot wg we Pt e, oy gt oW @
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et o 3Ed ot xdww gemr TEd
T ¥t DAz A s, v wig
we waf, @ 150 @7 o wsAT W67
&Y wg 75 ar 80 & & wahr Ak fire
wT wrgdt, 1@ qri Do 8 ferar gy
dareg waar § ) faa® ot g dgw §
Tt Jovar  qEATY, TR WA, AR
FIT WIg IWN &Y i "R, foed ¥
v W Y fazdt ag wr ¥ A
S omw X ¥NWT A §), ¥ §¥%!
qae WY FAT &1 AT WA I@ W
gy @ § AR A iRRT ¥ oy ¥
W oAy & owmhw zEEr wR ST
famfoer f g &1 @ @ W @
FAE N wrw § W wRw A
ya A Trgs A Frewwwed < frar @,
Sfeq g9 WIHT T T BT § T oH
HITT FI ¥, ITHT W 9T gA F@ )
&% Wies A e @ %1 s 9 W
s § 1 9 AT agty g Wy g Agd
& wiamE oY I 41 FTAY &, o AT
sre ufwr §, Ia% foRdwa s o
TR FE I MY aTh 1 T g
78 wigk & fo wfas ¥ afes el
wT Y ¥ g ok o saT 9 W
tar 7 § o aafy Wz T AN oA
wafr & | vad ww @A wfyg,
gea afy grar wiff, & o W fawn
v

o @ g garg fag o &
9 ey ofoars & art ¥ e
foaf oft &+t 3gwr faw fiwgr )
WXy Mg N § ¥
% wiya 54 fared §, gt wre A
qear &, arfor oft gev & Femd
et ¢, Fowrr goit fhar &, 9
£ ohr oy $T e @
feder g & 1 ot fog g
w0y wh oY deew for §

333
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i arer ¥ o 54 freY & g @ w20
fre® & ae & ag wiiwa we wr &1
&7 59 yroe gfem S werm wgh §
vz dar fis fowt ot A wg fF Tg¥ew
dasht it Awge & od ¥ ead
wifed | ag 8w § e wgt e oy aeh
R gAT & | FEedAT ¥ qY L00 Hie
Y ) e Zyedw wwA & S W
AT 420 TYMRAT HAA A WA K §
rege & ot o & foq Tt gz
BT & JFATT I R AT ATI T 72T
N FT o ¥ 58 Iqadw ) feeala
frs qat & 1w o) 2% il gae
& A T T AT AgEA

o Afrme g & a ¥ fadw
w0 ¥ st frwt 3 Forw et | 7 diw g
fir it gar? 3w o1 g § IwEr IeAT
grare T ¥ Ad w9 W g
«t 3fie & gavT & aad sfuw dear & qy
e g ¥ §, ¥few gutm Hraw g fe
qay Ew A MY gWY Nog W 30
srer o A E Narwigw W Far
Wiy ¥x AW, 60 whwa D IT gw A
2 wza T oy A § o arfrw qw 3
&) 39 @ ww g X W) oY Tt
a1z & Trer € 9 sftwa— 3,000 s
WA WAL ¥ grrH ¥R
g agagy areT k1 gW AW am
T § oI @ AT s and & W
gt ¥ A gw W qAETC WA WA
2¢0% 2@ A ¥ wOw & sEw
EX WIR HIINA FHE W & g0 W
o &Y ¥ro Fro & WhInT ¥ yrUr A
wiR oifesr & goor qgrar wiEgX § 1 A
gwe gr 1 Wiy & wwg ¥ g
vt & wwet woew freer wmn eng
gare # wawr o wm Al Qo ey,
vewt o gA gl & @ & Afer
& gx ool ¥ gee § W dec ao,
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[e < firg]

UHT ®ITH, ¥6T Ag | qW oA A o
wHar wgd § gy wigd § fs wwshfen
R oY e g Rrd e Hoy § o
T 3w & qupelt w71 e wor v qw & wAT
wiew ¥ afus godar a¢ wwr 95
AT WA &¥ w3 gW qIX T MW
ET & U o FY I F AR | €W
X ) W g9 AW ¥R ghyw Hked
oE et ¥ ad w3 wiw @1 2 F0F
2o @@ gq dar ®T @ § wEer
T AT gW 2 0w 58 W@ A

wigd g1

% & g5 wgfedl ez O aw
®on wigar § 1 wgEfes fasr Qe
i el gw & A ¥ = faui ¥ ow
wia & AT N o wgrge fag 7 A @
W el &Y qur gaX AWM ww AW
ag o et § T anfacar afgzar ag <iror
T @3 o1 @ §, g ddwede
o quradt e &1 A swT 9gd 91 ag
we @k g gy g s sfaga &
W A ®Y) g sfamA oDt &HET
wrgd &, ¥few sfoge o R 2 Ew
TN watwr A wT A g W
wrgd g e el g am 3@ ek
o gfffag w3

&t o oo frerd (Hiyrenry) -
w1y W Ak § fs ag a7

WMo ¥t oy : g9 wasic gom Ag
g g A X @R I\
e fiear, ¥fve go sAwY & sreut
"GUg X ey war, Javd ¥ weer
SHT I T FWH ST & W
scfrr ¥ s Q& e wiysR
Wiag e ot dand ¥ v ww
Wt ge W ¥ Sw wer wfer
oo RET § 5o ewale ff our (el
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o ear & fimr ey o goend &
&= Q&1 far | Hfew o @ woow e ¥
qaT 7 awar § e avaw w7 ¥ foear
wiq AW ¥ T qany o7 gav § wEw
Frgfdt Fmadtz o qagd oo ¥ o
frar § 919 IGAT FATBTAAT AR BT G
¢ 1 @ af w7 qwdy § fa v T8 gy
&9 gaT & 3T yTEr & Iy fear ar
awar § | AT SATET AT IAR WA A
qrawFar §1 SAR! FAA A O gAIR
A fogwr ot §, M AT EME W
Rfga sy arat g, gnwea § s
ITHET AfETYA AT FCIE A0 A W W
e @ 8, €@ AN ¥ ¥ IER
T 9 @ &, e e, wEe
G § T mgEAEE A & FW
o ferr g1 e D gB ww B faaw
fe¥eqaz & femddz oar §
g7 =gy § v v o e & & w1 o
§ 3y fru wig 1 Org /e K@U W
FIH A FAFT AR L IW @ ITH
FIEAFT TF ) T T HT FIET AT F
wifaw o arwifaw fawm ¥ aqs @
% | T8 G g ¥ &) ¥ (@A ¥96 avg
& sy 1 o wdfa o g EWw BT S
N o w1 faww w@w & fag ag
e ¥ sy o Sgwr Sedaw @, @
femmAgmawsr g

el &7 ewew § Ay I ¥ W ad
R g g dwag g faed e
e AT% ¥ W AT A Y WAwY qar
w788 dwree w9 Y, wcqlw
e TR w ), TEh O A e 0y
wE, Juk arz fer w7 gk oo ow o™
e frod o 374 wrw
mghdt o fe @ greew Qe 3l
o1 20 TER w7 ety § | Y oER NTe
42 ot & & wOC A 1 wel wf weT
giogwwor ot amd ie wfl oy e,
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ol §OT TXT WX TAR ORI GAW H
@R AN Y aw ¥ & om
wrver a7 Mt § | ¥fiew frwor #) o S
oy R o) ) freh @t e ¥ owe
¥ gEwgw avw vwAr swA frar e
& wreor oY &Y o @ arw WY g Aar
tfrgn fFa W w=® 0 Wy e
sqrt &) §W AR 7 @y 37 4y #me
TR F1 ¢ AX 7 ST gud wiferwr N
Ngar o oo gAY T d fw
¥ ew A 71 g v e faw dmd e
wig wevAfer dRT g o1 samE '
d2T ), TR @ Tvd & fo AT AR
i feam ®t ¥ wfes faa § qrfe et
AT BT TT SR A1F AT FararT 47
TAH AR W Y AW {10 |

SHRID K PANDA When 1t is felt

by the Ministry that the growers are enti-
tled to a remunerative price, why s the

statutory minimum price of Rs 72 not being
increased to Re 100 ?

PROF. SHER SINGH * That 1s also
receiving our consideration  For the next
scason, the price 18 still under consideration.
We gave an incentive price to the farmers
this tume and therefore the aiea under
sugarcane has increased ¥y FIT I

saw ¥, frgre & v 9T fiw 2@z, &H
W T K &F 9T qER IRAE
e e v o1 wypr §, AR O ww
¥ ug ue Y@ aa § farwed A
Y T Ay § )

SHRID.K PANDA ' On the whole,
there 18 no jncrease in the mrea under sugar-

cane cultivation 40 perceat farmers have
glven yp cane cuitivation

PROF, SHER SINGH : There will bs
intrease in the aren because there are
certain arean where showing is going on.
1 know definitely the ares under sugarcane
this year has ipcreased. We expect produc-
tion of sbout 40 lakh tonnes next yemr.

fiewaqrn firg Wt & @ o wog vy
¥gr WY g e o e W
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O frar o wew v § 1 IER N
w2 a=Ny w2 four | & g i W AT
v g @ N g At g Rew
awt & feamy ¥ A e &7 aeend faar
TEET imy e gwg g g faelt st
it gw it @17 A & A W gt
et ¢ | &few g faedr we i
T ¥ fo¥ ae @i¥ ¥ 58 FAT WA
Rofas ¥ IR Y 56 F0T WA W
¥z fre® g §) mr &t ot w©
FLFAI R AN @Y QAT I AT
¥ oficad aga w9 § | W §9 212 &0
WY X ¥ 181 wAT TY AT 30 FUT
T EFIT Ay §1 97 ¥ ¥ 21 W%
T RSO Qg T e wwmr ¥ §
we awy ofd aga @1 §

% AT go fo ¥ fyed ww ¥
Wt 79 ofaw 71 fae®s & Res
are & g8 at §, e ¥ Y w0 e
® 2 N AHF T W= W@ 4@ faas
AR WA q¥T | WA gfay o
e fasl & §, o sageEfas frew ot
o g1 ¥ ww W d@r @ faa Wy Iue
q&w g7er { A fear § 1 @ wifaw
%7 W@ ¥ fis ax &9 of s = @t o,
g A gy A A & fony Fae-mifes
fearaY &1 wigwr 7 v AR |

% fon g9 ¥ ag wag fear §
fie gart frdee o foad &% & g o
fioar & f amr & qprch ) ot 2W
w1 WO § GHTI T I AT Wy«
fam. mfes wat 87 & fog adm, &Y
I v R fe gw ot aTR AR ¥
frary qftadt and § 1 39 wov gEeE ¥
o ek o srew & ool afte
awr ot dar ag xS we wha | xw
a3 ¢ % v A gaow @ @@ 59
st femr 8 "
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SHRI D. K. PANDA : Because this
point has already been discussed, why should
we not take a specafic stand on this question
that those who are’ pot paying them should
be punished ? When we could meet the
challenge of the Seventh Fleet, why should
we be afraid of the sugar mull owners ?

ste fie fog  gwd oY Trow wTETQ
A R ¥ ww wd & off fae-
wifew &% guw o feam B qU@da ¥
& 7w 7, TUEY qwer AT @, T T HA
qeTar o @% 4 37 47 &Y Qor ofige
% 1w Ay 75w frar o 8% ) godle,
fapx, dona &< gl 7t 18 oy
FEA AW A I E | g5 T
¥ aoft g w1 A A ) faw ww
Hag &7 ¢, @7 IW 9T AW {
Wi

¥o BEHMTOAW qIAY : HA AERT
Ax g 5 g9 U "IRN X wA
g Y ¢ ¥ §IE W@ S
w0 78 T 8, arfe vr @vEIR gEwr
9ImE ¥T qIG AV AT ST IqR
sy 7@ &

Mo e fog : wfam 7 gwmy WY
wigwrr ey ¢, @7 s*® amge af
wRy g g afawa & amt d f A
wr g § 1 forr wgE W A e afe-
T UST FEHTA €7 §, IOAT G FATGA
o g um A d vy ¢ 39
W GTETT A AN & AW GRS W W
aeE wew W5t W Y T wfew w3

¥} § e @ TS0 ST X7 W A,

fora® wlw frgra &1 wiew 7 g 9% )

vt a% AQward W@ g wW W
@ &, WU W Shwm X 6w
grrenaite fred foaf war 1 wak a ¥
arfereare & srefla weew, sft <, &
wpr d Pl o) ora far ek w
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fear 1 afiw gud o 3o wfew o wowr
w av ot ol i ofveag o
aYx dar fear w1 arfeearg & oY qu
dar ws w1 feaar § o wgw anif W
v fagr &, 9ok foq 8 ovoae o
wgrg & | 3fer s wgt wfwe dar e
o T, A gW W A A e e
ot & Sq1 ¥ W} &, ag Ik A @y

W Ak & it seaar gf frogw w
s ¥ e 3§ fraar dar @ w7 9@
£ 1 50 w7r% T fyed are e g,
47 57T A N D9AET AL AT T
31X g7Y 34 FAT T gq @A W oA
fem ) gn¥ ae 31 wiw as & A
firrst arré g—7 ford weweE A 8,
§% =8 # e smad aF 1 AR
¥ N wxad ar F), Ay gafaw
25,18,20,000 ®9a1 @< §) wHr § AW
564 sva GAE w1 SH0 w0 fya ¢,
garT fawrar Wt f& 525 ®rE dagw
F VM W ¥ ¥x fasar arfge
dx 875 ww dv3w wfgw & wfaw
g wifgg 1 @ s ¥ w1 famrr
qr ¥n ¥ §7 525 wIE@ qadgw w1
IFWAFR AT A T E 1 qady Wt g
ez gt wiw agy vk | Bfea o fere
a1k § 3a¥ gar @var § fF 564 wiw aF
& mar & wa g T T oty oY gw
auwa § WX 9g 600 Wi g% o
o | fow®r af owew oy hawr fear
war gy 50 ¥e TqaT ok feg ¥ feeg
T west g ¥ s wwd § o W
N A, Ty *Hqw qF g
/Y oy #Y ge frd ¥ g Qo & forr
¥ afiare % Y snd arar A § ) fow
wwg gk oy faow ferer oW waw @R
qre %Y e 7fF oY | e owy e
ot wg fe dvwar wrd ot Qe st
g few ¥ B der v v @
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o1} wowt IaY £ wiew adEw WY
o SN & v Wy, EEEE a3 )
Il ¥ AwrE Y qw fRg—aww
T ®7 FH Y gFAT §, WEAT FNAMA
B avar d, AamERww @ grar g, du-
Qe & ower § 1 w4 ag ¥ G-
o1 alx agr oW A T o W
WA AT W &t 9% fag ot gad
am four fr oF $70O¢ wwar Iak fog &
2awy 1 A oF arg AT §@r g
& =07 fF Qrad @13 @19 @aw ¥ A
g 0T HIEH W7 0T F SeET A-WETA
g o7% foq w®w qAAT W oY SES
fou Wit wgar 2 awa & @ I @ FE
o @i d ) wfFw gz ¥ Q@ A
fogw yqiam ahgw fwae g & 9ad
B WY 19T 9T QRIAEE amAT, AW[Q
&T, F41 f arfay fgame feam & <@
azAT 8, GAT 0F &Y &Y HFT AL o7 qwar
& ag dw avure 7 wrm, 7 W AT
w17, QEAEH TAG ATq A1 FF GF
&% a7 ¥, TuY gyad sdEA fwe @),
@ Y Qe R, tw oE & o§
auy &Ar | W wA), IAHT ATV FE@”7,
forr Aot AT A dur fedier weAr E
Yoy oy & afew ¥ e v
sty § qft auR wfewifar e -
ot ) farg @« ¥ & w1 foat | gy
@ urew A OF guY § ST ang fedt
e wY doma X W IR T wn
o Aot & v R R fee A
5 &y Wat, 6 AW ot ot uw JwwT i
fedwdndsmar & ar & dar
o v g Geymwa @ e sU
WY gRei Tt T ww gu e
ag® @ arer § mife gad ag v QE
firar offx Pored g grdt i@ ¢ s
o, ot wridfodtr off oY qu W
qr, qg Ew iR AR W aiedige
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g, IARY ;7Y Qe A w7 qH¥ | w@E
YW AET T T AR R
ST TAAT FIWENHT | W 4T SAwr WY
O HET AN WG JLAT 97 ) {H T4
arg ot gara fafmw zrie w1 ¥ Ew
#71 f ga+Y goar foosr wee Rar wifgy,
IeY gw 18T 4§ Aq 1 W Ay §
Iqy g aver AY 1 qF arer § fr o
g F oY qF qw ¥ W@Wr ¢ ETW W FW
T qri® | §9 wdw 9y Y @ auw, &
FARAT g ag oY SN @7 5 Tgm ¥
sqw gAd wr e g Wi g Y @
T | qEY WM & WRR AT qSHT W
T | HgR ¥ uer w9 gar wfew ST
wrogt gar | fewiws sqw & qU-qu dar
g &3 foar | I ams ¥ #AT 152
oy F9Y IR &Y X fag 1 g
STEY AT QIR FTH AT R T

&t s (A=)
O gur & ar ¢l |

Wt Wy T & AW ¥ W
JUTRT WY GAT | TN & @17 €9 A7 7
AT @ | IATT ATHY AT AT T wTAY
#) saTeT wET AE 9v | wogT W Iy
varer g famg &) O fasd ¥ @)
I FAT w1 AW qE fear, gwreeew
&1 &1 firar | gofle ¥ 90 wftwe wwdy
w1 w18 feqr | 7e® @@rd | fge ¥ ma
sfame newt F 307 AMA & TR
wawt firar 1 & fefas st & aqR-ood
1§ off S Ty e Y, 9T SR Y
frar § s I9@ ET oUW gaT § ) SrEy
grafgay o Qome faer &) wr @
Fmes @y Ay gw W g §
dre Wt gu W i At R o fmd
qrefor Sy w1 A wAfewrer & § gAY
T B & g% I9E e9-ge 8 g
qgrdy w2rf § swwr WY g weew fegy
§ 1 R A wfowa S @, ww @E aiw

qu@ ¥ W
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[y i feg]

sirws w feay atfe o fobr Trgew &
XTI T o7 @f Wi FaaY o) Qe
fre w% 1 wifs b oo efeae
Qurare oY g7 T AHy § I oW W
& afufere & § widt & Rk qw W
feww adf §, wafere dwx o &, oad
Qe sfaare & wreslt & ww § ww @
war wifew war @Y o fagd W
gt Jeme g AR @ 1 g &Y B /Y
¥ 6T QAMTCAY % | qg §ATQ
oy @ § T yud g e §we gu
& 1100 30 Ffmww gy W T

T fear wig o 25 fawr 1w &% &Y

IA%Y 100 w97 fres awar & g ¥
ovg wrsif &t w1 wwi IR e g

o Wy oW : gwafr AER, TR
yaftew & % qam qwAr wgAT §
qary ¥ oY Fa< vy Feet § 9@ 5-6 TR
QA T ®17 Fht § 1 s o o swnr F
3 a1 4 vl A freen § & gud oy
Sur6wr Ao famar oY W A
®TH BT 4T IF N wH wOr 7

sto W Ty : W& or am afen
gt fe dona 4% go sRw § Fderd
aff & T gwa & o fawre wR A
wry § e agw frwre wc gwar § f
Ry gt o agt @ & qr@ dwme @
s g ¥ snafwdl ® e qwar g,
gl 9T Y@ wiv WY werar wwar A
W AT ) e g §F wHaw g
Ehifcpnivge b § oyt
WPl oY srver-arer Qare fee wmar §
scpe frd fed gui @t o oy
wrw O fefiz vaft aff w1 wgt
¥dyomréy surar §, Wyt 15-20 s o wd
B wwd § ofte ot Quare § wgt v o
o¥ fiog ar & §
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for s¥at & fokt ag o § o
fegre & 17 At & ot omady warer &,
wgt g7 39 Wy ¥ ot wiferw B &
fgre WY aw § gt v fawraw sk
fe gk s @ § & st @
ot Qe g , twfeg gaw wony
formmr anfglr | forgror g & figamw o
*EAR Q@ N qwr gur dar a1, I
gefadt ' @i ageewWH A
AR 9T 5 ®OT 62 ATA TIAT ¥ AT
w79 & g w2y ¥ fyad gufio swar
qaET g, S W q@Rw &1 fgagw =
FT&lq gif wqw qar fagmz #Y oqraw
fegr | g7 q@ § 13 W WA ¥ AWIT
25-30 e 9% g% faw ) fAeT......

ot 7o fenie wwi () W oW
o9 a1 & FErT 9T ¢ iy, & s

ST T |

SHRI A K. M, ISHAQUE (Basirhat) :
Why don’t you make 1t a need-based distri-
bution ? If there 18 no unemployment in
Punyab, why don’t you give it to other
states 7

Yo ¥ichoy : areaw § oW @y SR
T o1, A7 7g fawre a1 fF agy @l
e et § Y e are fast F f W
ot &, 9 groe-srr-gfear ¥ eftw 54
faa¥ ¥ womk nf, sne-wnit @ty 46
fareil & wef), mifawe st o ofiw 41
forsy ¥ well, amve wte fo fto & efiw
5o fasl & worf wf, |fer of W
@ Al @ ot qw farwit ¥ wwrk af B,
gx forg Xar frare fsar wat fe ok e
s et WMo QI ¥
frd g et ag ot dex A R
wo Yt ok e adoft oy frwlt gt 8,
yofoq wvwy mav ar fie avly fore¥ @ @
w1 ww ¥, R e & oY g e
W g it & fo < uY e g A
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# ge it WY Y R wgrrar five oy
dfewr ag 9 A @ § e o foor
gt § forw ) awee 4t § oY ok whe
WA %Y IT THH 7 foav o7 €KL

SHRI A.K.M. ISHAQUE : Please do it;
give it to West Bengal.

ot g wr and (sEwEr) ;I
g9 A-HeqT ¥ {9 y2wY 1 far

wTAT ATEY |

Mo Ve fog : garar IEew 7 & e
wel IA@AR aferw §, wATE FASAT
SqTET 8, €@ 97 & U IAEy ek }
% 1T XY afeny & gt #1€ o FrH
FIH AT A, SN FH § 79 100 .

& qerre wee ) g whi e § dar
SEIT G FNT 91, 9E ¥ A qg Hawr
ferar mar fis s & w7 oF g avafagl
#Y "I Ay oferd wY fd |y ardee-
wTT 7€ & et 100 vt weT ¥ HT ¥W
# o gwwar fad &

&7 wes] ¥ ATY ¥ FE ¥ /W AT
meeal o fagly agt 9% w9d agAe
gwra W & gifes wuas & g

MR. CHATRMAN : The House now
stands adjourned il 11 A. M. tomorrow.

18 hrs.

The Lok Sabha then adjourned till Ele-
ven of the Clock on Wednesday, April 19,
1972|Chaitra 30, 1894 (Saka)
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